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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, DELHI
ORIGINAL APPLICATION NO. 223/2025

IN THE MATTER OF:-

News Item Titled “a8 i 399 g & o4 Id § YO Tl A A o

et w1 o appearing in Dainik Bhaskar dated 25.04.2024

REPLY ON BEHALF OF THE RESPONDENT NO.3 CENTRAL
POLLUTION CONTROL BOARD.

1.

o

That, Hon’ble NGT vide order dated 07.05.2025 has sought the reply of
Central Pollution Control Board (hereinafter referred as CPCB) in the instant

matter. Thereby, the reply is made in succeeding paragraphs.

That, CPCB is a statutory Board constituted under Section 3 of The Water
(Prevention and control of Pollution) Act, 1974. It performs the functions
under The Water (Prevention and control of Pollution) Act 1974 (hereinafter
Water Act), The Air (Prevention and control of Pollution) Act, 1981
(hereinafter Air Act) and The Environment (Protection) Act, 1986.

That, it is humbly submitted that the State Pollution Control
Boards/Pollution Control Committees (hereinafter referred as SPCBs/PCCs)
have been constituted in States/Union Territories under Water Act, 1974 and

Air Act, 1981 are empowered to perform the functions and implement the
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provisions of these Acts in respect of territories falling in their respective

territorial Jurisdiction.

. That, the present matter is related to mismanagement of Omti and Moti drain
in Jabalpur allegedly leading to drain overflow and flooding in nearby
residential areas. It is further reported that the alleged encroachment along

the drain’s route and illegal constructions have exacerbated the problem.

. That, in compliance with Hon'ble NGT order, CPCB communicated with
Madhya Pradesh Pollution Control Board (hereinafter referred as MPPCB)
for seeking the status report in the matter vide letter dated 11.06.2025.

However, the requested status Report is still awaited from MPPCB.

. That, Hon'ble NGT vide its order dated 27.05.2024 in the matter of Original
Application No. 625/2024 constituted three-member joint committee
comprising of representatives of Member Secretary, CPCB; RO,
MOoEF&CC, Bhopal and District Magistrate, Jablapur. The joint committee
submitted its report before Hon'ble NGT on 25.09.2024 based on joint
committee site inspection carried out on 28.08.2024 and 29.08.2024. The
joint committee report filed on 24.09.2024 included the status of storm water
drains along with the progress of repair / reconstruction of storm water drain
system in Jabalpur city. The joint committee observed that majority of
households in Jabalpur city are not connected to sewer network and the five
major drains have not been diverted to sewage treatment plants. The joint
committee further observed that total capacity of the STPs installed in the
city was 154.38 MLD, however total utilized capacity of STPs was 58.745
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MLD, as the installed plants were not operational at their full capacity due to
lack of sewerage network. The copy of the joint committee report filed

on 24.09.2024 is annexed herewith as ANNEXURE-I.

. That, the subject matter relates to the maintenance of drains. The

responsibility of the maintenance of the drains lies with the local bodies.

. That answering respondent No.3 craves leave of this Hon’ble Tribunal for

filing additional reply, if required, in future.

. That, in light of the above submission, it is respectfully submitted that this

Answering respondent i.e. CPCB, shall abide by any order(s) or direction(s)
passed by this Hon’ble tribunal in the instant OA and render justice.

bt §

(Nazimuddin)
Scientist ‘F’

Central Pollution Control Board




BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, DELHI
ORIGINAL APPLICATION NO. 223/2025

IN THE MATTER OF:-
News Item Titled “a it 3158 Hg % & ATl § W A ST STt & Tt &1 9+ appearing
in Dainik Bhaskar dated 25.04.2024

AFFIDAVIT

[, Nazimuddin, working as Scientist-F, in Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar, Delhi, in the above matter, do hereby
solemnly affirm, declare on oath and state as under:-

1. That I, the deponent herein is well conversant with the facts and
circumstances of the present case on the basis of the information derived
from the official records, and hence, competent and authorized to verify,
sign and swear this affidavit on behalf of the Respondent CPCB.

!\)

That the accompanying reply may be read part and parcel of the present
affidavit.

3. That the accompanying reply has been drafted and filed under my
instructions and authority the contents thereof are true and correct on the
basis of the record maintained during ordinary course of business of CPCB
and available records and documents and the contents of the same are read
over and explained to me and are not repeated herein for the sake of brevity.
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VERIFICATION

15JUL 2006 ~

Verified at New Delhi on this day of 2025 that the contents of the

above reply are correct and true on the basis of the records of the case as

mentioned in the day-to-day affairs of the CPCB. Nothing has been

concealed therefrom or mis-stated.

15 JUL 2025

e

DEPONENT
1 / Nazin,
13 'U%" / Scientist 'F'

“ollution Control

1 V4 SIerary WRed Harerg, wrv 5
ent, Forest And Climate Change, Gov:

7, i s e, e 1

'awan, East Arjun Nagar, Delr,



Annexure-|

11
REPORT OF THE JOINT COMMITTEE

Constituted by

Hon’ble National Green Tribunal (NGT) Principal Bench
New Delhi vide Order Dated 27.05.2024 In O.A No.
625/2024

(News Item titled “Ged@R : el & UadT FA # U4 TR G HIg o4 3R B
39 ot 3 " appearing in Dainik Bhaskar dated 20.05.2024)

L&

Jabalpur, Madhya Pradesh, India

Behor bagh, Highcourt road, Near ghamapur chowk, Jabalpur, Madhya Pradesh,
482002, Gurandi, Jabalpur, Madhya Pradesh 482001, India

Lat 23.175294°

" Long 79.946755°
" 28/08/24 04:33 PM GMT +05:30
R

Member of the Committee :-

1. Smt. Shivangi Joshi, Deputy Collector, Jabalpur

2. Dr.Yogendra Kumar Saxena, Scientist ‘C’, Central Pollution
Control Board, Regional Directorate, Bhopal (M.P.)

3. Shri. Rajasekhar Ratti, Scientist ‘E’, Ministry of Environment,

Forests and Climate Change (MoEF&CC), Regional Office, Bhopal
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Report of the Joint Committee constituted in the O.A. No. 625

of 2024 w.r.t. (News Item titled “TEaR : Ad & YaHl x4 H U

IR A B8 wd 3R g 39 oft 3N " appearing in Dainik Bhaskar

dated 20.05.2024) before the Hon’ble National Green Tribunal,

Principal Bench, New Delhi.

1.Introduction:

Hon’ble NGT (PB), New Delhi in OA No. 625/2024 vide its order dated 27.05.2024
issued following instructions directed under para 1, 2, 3, 4 & 9 as :-

1. “This Original Application is registered suo-moto on the basis of
the news item titled “sraeryv : a1 & gaeer @wed # 417 g @ @z @ v ad 37 4 e "
appearing in Dainik Bhaskar dated 20.05.2024.

2. The news item relates to the Storm Water Drainage System Scheme in

Jabalpur, Madhya Pradesh built for the drainage of dirty water from inside the
city. As per the article the scheme is still incomplete even after 14 years and
incurring an expenditure of almost 4 crore rupees. The article highlights that
despite spending billions, the city could not get rid of water logging and filth days
after the monsoon season. On normal days, due to these open drains and filth,
mosquitoes are making life of the residents of the city difficult. Furthermore, in the
summer season, the condition of dirt is such that mosquitoes become a problem
even in the upper stories of multi- storied buildings.

3. The news item states that due to incomplete drainage systems, the problem
of flooding has increased. Water borne diseases are affecting people and even
little rain, leads to flooding of about one-fourth of the city. It states that work of
about 34 drains is incomplete in the city’s storm water drainage system scheme.
Five big drains including Omti, Shah, Khandari, Moti and Urdna and 129 small
drains were included in the scheme in the initial phase. The work of not even a
single drain has been completed properly and problem of dirt and mosquitoes has
not been solved.

4. The news report further reflects that the contract for building the drainage
system for a sum of Rs. 374.99 crores was awarded by issuing the tender in 2010

HON'BLE NGT, PB O.A NO. 625/2024 ].
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and as per the tender condition, the work was to be completed within two and a
half years but 14 years have passed thereafter, but the work is still incomplete.

9. Having regard to the serious environmental issue raised in the news
item, we deem it proper to form a three Member Joint Committee comprising of
the representative of the Member Secretary, CPCB; RO, MoEF&CC, Bhopal and
District Magistrate, Jabalpur. The District Magistrate, Jabalpur will act as
coordinating agency in the Committee. The Joint Committee will visit the sites and
ascertain the correct position in respect of the following: -

I The status of existing sewage drainage system in the city.

ii. The status of storm water drains and progress of repair/reconstruction of
storm water drain system in the city.

jii. Daily generation of sewage within the Municipal limits of Jabalpur and
existing Sewage Treatment Capacity and gap, if any.

iv. The status of STP, its capacity and capacity utilization.

V. The status of funds allotted for the storm water drainage system scheme
for which the tender was issued in 2010 and the extent of funds spent till now and
the extent of work which has been completed and if work has been done
commensurate to funds released.

Vi. The reason for non-completion of the work awarded in pursuance to the
tender of the year 2010 till now.

vii.  The Committee will collect the samples from the sources of drinking water
supply to the residents of the city, get it analyzed from the laboratory of the CPCB
and submit the water analysis report.”

2. Constitution of the Joint Committee:

Accordingly, in compliance of the order of Hon’ble NGT OA 625/2024 (PB) dated
27.05.2024, a Joint Committee comprising of following officials from concerned
departments has been constituted, the details of which are as under:

S.No Name of Department Name of Committee Member
1. One representative of the Smt. Shivangi Joshi
DistrictMagistrate, Deputy Collector
Jabalpur Jabalpur
2. One representative of the Dr. Yogendra Kumar Saxena
Member Secretary, CPCB Scientist ‘C’
Central Pollution Control Board
Regional Directorate, Bhopal

HON'BLE NGT, PB O.A NO. 625/2024 2



3. One representative of the RO, Shri Rajasekhar Ratti, Scientist ‘E’
MoEF&CC, Bhopal Ministry of Environment, Forests and Climate

Change (MoEF&CC)
Regional Office, Bhopal

Hon’ble NGT (PB), Bhopal in OA No. 625/2024 vide its order dated 27-05-2024 has
adjourned the Matter on the request of learned counsel for the respondents and
scheduled to be listed on 26.09.2024. (Copy of Hon’ble NGT order dated
19.09.2024 enclosed as Annexure-1.)

3. Site inspection by the Joint Committee:

Representative of the District, Magistrate, Jabalpur being the coordinating
Agency in this matter, coordinated with the concerned department and fixing the
date of site visit. Following officials, namely, Shri Alok Kumar Jain, Regional
Officer, MPPCB, Jabalpur, Shri Kamlesh Shrivastava, Executive Engineer, Nagar
Nigam Jabalpur and Shri Sanjay Singh Kushwaha, Assistant Engineer, Nagar
Nigam, Jabalpur were also present during the site visit. The committee visited the
site during dated 28.08.2024 and 29.08.2024.

Before the inspection, the Joint Committee met with Jabalpur's Municipal
Commissioner at Manas Bhawan to discuss the current state of the nalas (drains),
fund usage, STPs and the project's DPR. They reviewed the contour map and
routes of the nalas. The team then visited Moti Nala, Omti Nala, Shah Nala (Lalpur
STP), Khandari Nala, and Urda Nala to observe their current condition, noting the
area covered and length of each nala. On the second day, The Committee
collected the samples from the sources of drinking water supply to the residents
of the city, including Water Treatment Plant (WTP) Ranjhi, WTP Bhongadwar,
WTP Lalpura-01, WTP Lalpura-02, and WTP Ramnagra.

This inspection aims to ensure compliance with the Hon’ble National Green
Tribunal's directives, particularly regarding sewage drains and their treatment
and city water treatment plants.

Attendance sheet is attached as Annexure-2.

HON'BLE NGT, PB O.A NO. 625/2024 3
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4. Point wise Clarification of Hon’ble NGT Case No 625/2024 (Para 9 —i to vii): -

S.No

As per the Hon’ble NGT in the
Order dated 27/05/2024.

“The joint Committee will visit the
sites and ascertain the correct
position in respect of the
following”: -

Comments/ Views of the Joint Committee

The status of existing sewage
drainage system in the city.

There are two types of Sewage Drainage system available in the city. Following
information of sewage drainage system in Jabalpur city were provided by Sahaayak
Yantree, Nagar Nigam, Jabalpur: -

(A) Sewage Outlet directly connected to nearby separate underground sewer lines.

e Separate underground sewer line project was first approved in year 2006 under
JNNURM (Jawaharlal Nehru National Urban Renewal Mission) Project. That time
the whole city was divided into 05 Zones, having separate sewer network along
with separate Sewage Treatment Plant. The Zone 01 work was approved and
taken under INNURM Phase 01, later executed under Project Uday (ADB Loan)
& remaining Zone 02, 03, 04 & 05 work was approved and executed under
JNNURM Phase 02. Copy of approval is attached as Annexure-3.

HON’BLE NGT, PB O.A NO. 625/2024 4
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Later on, the balance area sewer network, SBR technology based STPs and house
service connection work was approved in year 2017 and execution is in progress

under AMRUT phase 01. Copy of approval is attached as Annexure-4.

Overall Progress and Status of above referred (combined) project and some STPs

work through other small scheme till now is given below:

S. Work Name Scope Executed till Balance Expected
No. now Work date of
completion
1 Sewer Network 472.93 KM 465.56 KM 7.37 KM
2 Sewage Treatment 15 Nos, 13 Nos, 02 Nos,
Plant Total Capacity: - | Total Capacity: - | 01 MLD and
160.38 MLD 154.38 MLD 05 MLD
3 Sewage Pumping 06 Nos 06 Nos Nil Jun-2025
Stations
4 House Connections; | 103942 Nos
(a) Construction up (a) 80205 Nos (a) 23737
to houses Nos
(b) Connected (b) 35000 Nos (b) 68942
houses Nos

HON’BLE NGT, PB O.A NO. 625/2024 5
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e Zone wise Projected Population as per 2011 census & Sewage Generation

. Capacity of STPs
Sewage Capacity of .
Proiected Water G i Existing STP after construction
rojecte eneration |Existin
S. Zone | Asper Year ! Demand . & of proposed STPs
Base Year ) (Taking 80% of| With sewer
No.| Name 2011 (Taking 150 under
2025 total water network
Ipcd) AMRUT & AMRUT
demand) (MLD)
2.0
1 Zone-1 690380 829996 124.50 MLD 99.60 MLD 50 MLD 110 MLD
2 Zone-2 162293 195113 29.27 MLD 23.41 MLD 32 MLD 32 MLD
3 Zone-3 36292 43631 6.50 MLD 5.20 MLD None 05 MLD
4 Zone-4 75333 90567 13.59 MLD 10.87 MLD 34 MLD 34 MLD
5 Zone-5 94162 113204 16.98 MLD 13.58 MLD 29 MLD 29 MLD
6 Zone-6 148146 178105 26.72 MLD 21.37 MLD None 25 MLD
Total 1206606 1450616 217.60 MLD 174 MLD 145 MLD 235 MLD

After completion of this ongoing scheme, the total area of the city, which will be

covered through underground sewer network, will only be 35%. For remaining 65%
area of the city, a DPR of Rs. 1202 crore is prepared under AMRUT 2.0 Scheme, which
includes approx. 1055 KM of sewer network, total 111 MLD capacity STP at 43
different locations and approx. 1.95 Lakh house service connections. The DPR of the

said project is prepared and approved by ULB’s Mayor-In-Counsil and District Level
Review and Monitoring Committee (DLRMC), and forwarded to state for approval,

HON’BLE NGT, PB O.A NO. 625/2024 6
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which is in under state review process. This work is expected to be completed by
December 2029. After AMRUT 2.0, 100% household of the city will be connected
through underground sewer network and no sewage will flow openly in Nallahs
(Drains), only storm water will flow in these drains. (Copy of approval of MIC & DLRMC
is Annexure- 5).

(B) Sewage via individual house hold’s septic tanks outlet connected to nearby
combined (Storm Water Drainage + Sewage) open/covered storm water drainage
(Nallah).

eAt present, there is approximated 3.0 Lakh households in the city, with
approximated 14.50 Lakh population and out of these approximated 2.57 lakh
households are disposing sewage through septic tank into nearby Storm Water
Drains.
eWithin Jabalpur city, approximately 42,847 households are connected to the sewer
line network and approximately 2,57,223 households are not connected to the
sewer line network. About 154.33 MLD sewage is being released into nearby drains
in Jabalpur city.

HON’BLE NGT, PB O.A NO. 625/2024 7
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Zone wise Sewage being disposed into the Open Drain due to non-connectivity of
sewer lines;
:;) Zone | Projected Base Year | Households conn:;:zlethoo:wers Household not
Name 2025 (Nos) (Nos) connected to sewers
1 |zone-1 829996 165999 9000 156999
2 | Zone-2 195113 41274 23575 17699
3 | Zone-3 43631 6039 None 6039
4 | Zone-4 90567 27826 3130 24696
5 | Zone-5 113204 28803 7142 21661
6 | Zone-6 178105 30129 None 30129
Total 1450616 300070 42847 257223

HON’BLE NGT, PB O.A NO. 625/2024 8
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Proposed Drain Map of the Jabalpur city (Under JNNURM)
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Surface Runoff at peak Rainfall data taken under the DPR
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Eastern border drain of Jabalpur

Intensity - Duration Curve
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Landscape Planning in respect of Urban Drainage including buffering water

bodies in Urban Bodies data
Contour Map of the City
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Catchment of the 05 Major Drains

JAWAHAR LAL NEHRU NATIONAL URBAN RENEWAL MISSION MUNICIPAL CORPORATION JABALPUR

ZONAL PLAN OF STORM WATER DRAIN AT JABALPUR CITY)

DESCRIPTION

KHANDARI NALA ZONE

SHAH NALA ZONE

ULDANA NALA ZONE

I OTI NALA ZONE

OMTI NALA ZONE

EXISTING NALA

PROPOSED NALA

HON’BLE NGT, PB O.A NO. 625/2024 1 3
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The status of storm water drains
and progress of
repair/reconstruction of storm
water drain system in the city.

Following information of storm water drain system were provided by Sahaayak

Yantree, Nagar Nigam, Jabalpur: -

Total of 05 Nos Major drains along with it’s 130 nos connecting drains with total length
of approx. 225.86 KM in the Jabalpur city.

DPR of Rs. 326.49 Crore (including Escalation) was approved for the Pucca
Construction of the existing drains by CPHEEO on dated 27.10.2009. Copy of approval
is attached as Annexure-6.

As per DPR the total of 05 Nos Major drains along with it’s 130 Nos connecting drains
with total length of approx. 225.86 KM was proposed.

Against the said approved DPR, tender rate of Rs. 374.99 Crore was approved. Work
order was given to M/s L&T on 09-09-2010 for the lowest tenderer. Copy of approval
is attached as Annexure-7.

After the survey, the total length of 187.56 KM drains was proposed to be
constructed. Later on, it was found that, before starting the work, some of drains was
already constructed under some other scheme. Such drains of total length of 41.93
KM were deleted from the scope of the contractor. Now the total length of 145.60
KM drains was proposed to be constructed under the scope. Against the scope, the
total length of 107.66 KM drain work was completed and approx. 37.90 KM was
couldn’t executed due to some site hindrances & fund related issue. Copy attached
as Annexure-8.

There was a provision for escalation in the contractor's agreement, due to which it
was decided in the meeting of the Honourable Mayor's Council dated 18-09-2017
that “further work should not be ordered from L&T because due to the inclusion of

HON’BLE NGT, PB O.A NO. 625/2024 ]. 4
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escalation amount in the work done by the contractor, the cost of the work is
exceeding the prevailing rates at that time, which is not in the interest of the
corporation from the financial point of view.” After the aforesaid decision of the
Honourable Mayor's Council, the work was terminated by office letter No.
NURM/2018-19/25 dated 03/05/2018. (Copy attached as Annexure-9).

List of total drain constructed under JNNURM Storm Water Drain Project &
Construction and repair work of the new and old drains during last one year by
Jabalpur Municipal Corporation are enclosed as Annexure-10.

The Joint Committee was not satisfied with the work of the storm water drainage
system of Jabalpur city.

Daily generation of sewage within
the Municipal limits of Jabalpur
and existing Sewage Treatment
Capacity and gap, if any.

Jabalpur Nagar Nigam generates about 174 MLD of sewage from the households
of city having population of about 14.50 Lakh lacs. Out of 174 MLD, only 58.745
MLD of sewage is being treated in 13 STPs and rest of the untreated sewage is
being directly discharged in to the municipal drains which ultimately joins the river
Narmada. As per the Nagar Nigam official, Nagar Nigam is working on the
sewerage network construction & connection of households to it and
construction of sewage treatment plants to fill the gap of collection and
treatment. The Joint Committee observed that there are 13 operational STPs
(154.38 MLD) and 02 under construction STPs (01 MLD & 05 MLD) are existing in
the JMC area for the sewage treatment, however during the visit STPs were not
working on their design capacity as there was a lack of sewerage network and
connection with households, as a result, very small quantity of domestic
wastewater is reaching to these STPs.
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During the visit, total capacity of the STPs installed in the city was 154.38 MLD and
total utilized capacity of STPs was 58.745 MLD, hence there was gap of 115.255
MLD with respect to collection and treatment, however due to lack of sewerage
collection network and house service connection, plants were not operational at
their designed capacity.

The detailed status of the operational STPs is given below: -

S. Average Daily Capacity Utilization
No. Sewage Existing Gap (MLD) Present Total Gap (MLD)
Generation (MLD) Sewage In Sewage being In Collection/
(Taking 80% of Treatment Treatment Treated (MLD) Treatment
total water Capacity Capacity
demand) (MLD
1 174 MLD 154.38 MLD 19.62 MLD 58.745 MLD 115.255 MLD

The status of STP, its capacity and
capacity utilization.

Following information of STPs were provided by Sahaayak Yantree, Nagar Nigam,
Jabalpur: -
» 13 STPs are in operational condition in Jabalpur city. The total capacity of all 13
STPs is 154.38 MLD.
» The average utilization capacity of all 13 operational STPs is 58.745 MLD.
» Out of 13 operational STPs of Jabalpur city, 04 STPs are working on the basis of
Sequencing Batch Reactor (SBR) technology, one STP based on Waste Stabilization
Pond (WSP) technology, one STP based on Activated Sludge Process technology,
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06 STPs based on Moving Bed Biofilm Reactor (MBBR) technology and one STP
based on Decentralized Wastewater Treatment Systems (DEWATS) technology.

1 MLD and 5 MLD STP work has been 10 % completed, the remaining construction
work of these STPs is likely to be completed by March 2025 and May 2025
respectively.

Following is the list of operational STPs and under construction STPs in Jabalpur
city: -

Work Completed/Operational of STPs:

S. No. STPs Capacity Status of STPs Present
Work Description/ Scope of Work Utilization
Technology (Avg)

1 STP, Lalpur (SBR) 34 MLD Work complete/Operational | 13 MLD

2 STP, Tewar (SBR) 29 MLD Work complete/Operational | 5 MLD

3 STP, Kathonda (SBR) 32 MLD Work complete/Operational | 21 MLD

4 STP, Kathonda (WSP) 50 MLD Work complete/Operational | 12 MLD

5 Stp, Darogaghat-gwarighat 550 KLD Work complete/Operational | 300 KLD

(Activated Sludge Process)

6 STP, Gulaua Talab, (MBBR) 500 KLD Work complete/Operational | 450 KLD

7 STP Ranitaal (SBR) 05 MLD Work 4.5 MLD
complete/Operational

8 STP, Kharighat Drain (MBBR) 01 MLD Work 0.7 MLD
complete/Operational

9 STP, Babha Drain (MBBR) 01 MLD Work 0.8 MLD
complete/Operational

10 STP, Jain Gaushala drain | 500 KLD Work complete/Operational | 320 KLD

(MBBR)

11 STP, Gaur Drain (MBBR) 700 KLD Work 600 KLD
complete/Operational

12 STP, Old tilwara Bridge (MBBR) | 30 KLD Work complete/Operational | 20 KLD
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13

STP, Sidhha Ghat (DEWATS) 100 KLD Work 55 KLD
complete/Operational

Total | 154.38 MLD 58.745 MLD

Under constructions of STPs:

Expected
S. No. STP Capacity Status of STP Completion
Work Description Scope of work
1 STP, Durga Nagar Bhatauli 01 MLD 10 % Work complete | March 2025
2 STP Civil Line 05 MLD 10 % Work complete | May 2025

The status of funds allotted for the
storm water drainage system
scheme for which the tender was
issued in 2010 and the extent of
funds spent till now and the extent
of work which has been completed
and if work has been done
commensurate to funds released.

Following information of storm water drainage system were provided by Sahaayak

Yantree, Nagar Nigam, Jabalpur: -

DPR of Rs. 326.49 Crore (including Escalation) was approved for the said work by
CPHEEO on dated 27.10.2009. (Copy attached as Annexure-6).

Against the said approved DPR, tender rate of Rs. 374.99 Crore was approved. Work
order was given to M/s L&T on 09-09-2010 for the lowest tenderer. (Copy attached
as Annexure-7).

Against which grant of Rs. 205.69 Crore was received from Central and State
Government; remaining amount was to be arranged by the Corporation from its own
sources. Around 80% work was completed by the contractor. Apart from grant of Rs.
205.69 Crore received from Central and State Government, Municipal Corporation
also paid amount of Rs. 158.80 Crore to the contractor from its own sources. The
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total amount of Rs. 364.24 Crore (With Escalation) was paid to the contractor against
the executed work.

e The contractor had not done the entire work, the Municipal Corporation had paid
only for the work done by the contractor.

The reason for non-completion of | Following information of non-completion of the work awarded in pursuance to the

the work awarded in pursuance to | tender of the year 2010 till now were provided by Sahaayak Yantree, Nagar Nigam,

the tender of the year 2010 till | Jabalpur: -

now.

e There was a provision for escalation in the contractor's agreement, due to which it
was decided in the meeting of the Honourable Mayor's Council dated 18-09-2017
that “further work should not be ordered from L&T because due to the inclusion of
escalation amount in the work done by the contractor, the cost of the work is
exceeding the prevailing rates at that time, which is not in the interest of the
corporation from the financial point of view.” After the aforesaid decision of the
Honourable Mayor's Council, the work was terminated by office letter No.
NURM/2018-19/25 dated 03/05/2018. (Copy attached as Annexure-9).

e Due to lack of funds to complete the said work, tender was not issued for the
remaining work.
NOTE: - The Joint Committee is not satisfied with the work of the storm water
drainage system of Jabalpur city. This work is very important from the health and
environment point of view of the people of Jabalpur city; hence Jabalpur Municipal

Corporation should do this work as soon as possible and properly.
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Vil The Committee will collect the | Drinking water is supplied to the residents of the Jabalpur city from the following Water Treatment
samples from the sources of | Plants (WTP): -
Lo, S. No Water Treatment Plant Capacity Present Utilization Over Head Tanks Source
drlnk/ng water Supp/y to the (WTP) (MLD) (MLD) (OHT) is connected
residents of the city, get it (Nos)
1. WTP, Lalpur-01 42 42 09 Narmada River
analyzed from the laboratory of
the CPCB and submit the water 2. WTP, Lalpur-02 55 55 15 Narmada River
analysis report. 3. Ramnagra WTP 120 120 26 Narmada River
4. Ranjhi WTP 54 27 08 Pariyat Dam,
Right Bank Canal
(RBC)
5. Bhongadwar WTP 27 27 01 Khandari Dam &
Gaur River

The drinking water quality of the above five water treatment plants was analyzed in the Central
Pollution Control Board Laboratory of Bhopal and Delhi. All water treatment plants samples were
preserved under APHA at the point of sampling. Results have been compared to Indian Standard;
Drinking Water Specification IS 10500: 2012. Flow diagram of water treatment plant is enclosed as
Annexure-11.
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Analysis results and discussion are as followse-

Water Treatment Plant (WTP), Jabalpur
Date — 29.08.2024

S.No. Parameters Indian Standard, Samplining Locations
Drinking Water | Ranjhi | Bhongad | Lalpur- | Lalpur- Ramnagra
Specification IS | WTP, war 02, 01, WTP,
10500 : 2012 54 WTP, WTP, WTP, 120 MLD
(Acceptable MLD 27 MLD 55MLD | 42 MLD
limit)
1. pH 6.5-8.5 6.74 6.82 6.86 6.72 6.64
2. | Residual chlorine 0.2 0.1 0.5 0.1 0.1 0.2
(mg/l)
3. | Total Dissolved 500 137.1 146.7 156.4 143 139
Solid (mg/I)
4. | Chloride (mg/l) 250 4.89 11.74 15.6 9.78 11.74
5. | Total Alkalinity 200 60 73 72 69 77
(mg/l)
6. | Total Hardness 200 80.36 88.2 82.32 80.36 78.4
(mg/l)
7.| Ca Hardness (mg/l) 75 51 60 64 50.36 58
8. | Mg Hardness (mg/I) 30 29.36 28.2 18.32 30 20.4
9. | Turbidity (NTU) 1 4.3 4.1 8.9 13.6 BDL
10| Sulphate (mg/1) 200 39.09 36.41 38.98 35.52 28.37
11| Ammonical 0.5 BDL 0.462 BDL BDL BDL
Nitrogen (mg/l)
12| Nitrate Nitrogen 45 0.347 BDL BDL 0.311 0.301
(mg/1)
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13| Fluoride (mg/!) 1.0 BDL BDL BDL BDL BDL

14| Boron (mg/l) 0.5 BDL BDL BDL BDL BDL

15| Total Coliform Shall not be <1.8 <1.8 <1.8 <1.8 <1.8
(MPN/100ml) detectable in (0.0) (0.0) (0.0) (0.0) (0.0)

any 100 ml
sample.

16| E. Coli Shall not be <1.8 <1.8 <1.8 <1.8 <1.8

(MPN/100ml) detectable in (0.0) (0.0) (0.0) (0.0) (0.0)
any 100 ml
sample.

17| Polynuclear 0.0001 BDL BDL BDL BDL BDL
aromatic
hydrocarbons
(PAH) (mg/1)

18| Sulphide (mg/l) 0.05 BDL BDL BDL BDL BDL

19| Arsenic (As) 0.01 BDL BDL BDL BDL BDL
(mg/1)

20| Cadmium (Cd) 0.003 BDL BDL BDL BDL BDL
(mg/1)

21| Chromium (Cr) 0.05 0.001 BDL 0.002 0.002 0.001
(mg/1)

22| Copper (Cu) 0.05 0.002 0.001 0.002 0.008 BDL
(mg/1)

23| Iron (Fe) 0.3 0.064 0.209 0.215 0.484 0.014
(mg/1)

24| Lead (Pb) 0.01 0.002 0.007 BDL 0.001 0.001
(mg/1)

25| Manganese (Mn) 0.1 0.004 0.172 0.004 0.016 0.004
(mg/1)
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26| Nickel (Ni) 0.02 BDL BDL BDL BDL BDL
(mg/1)

27| Selenium (Se) 0.01 BDL BDL BDL BDL BDL
(mg/1)

28| Zinc (Zn) (mg/l) 5 0.002 BDL 0.015 0.015 BDL

29| Pesticide (ug/l)

a) | Aldrin/ Dieldrin 0.03 BDL BDL BDL BDL BDL
(ne/1)

b)| Alpha HCH 0.01 BDL BDL BDL BDL BDL
(me/1)

c) | Beta HCH (pg/!) 0.04 BDL BDL BDL BDL BDL

d) | Chlorpyriphos(ug/1) 30 BDL BDL BDL BDL BDL

e)| DDT (o, pand p, p - 1 BDL BDL BDL BDL BDL

Isomers of DDT,
DDE and DDD)

(ug/1)

f) | Endosulfan (alpha 0.4 BDL BDL BDL BDL BDL
& beta) (ug/l)

g) | Ethion (pg/1) 3 BDL BDL BDL BDL BDL

h)| Gamma — HCH 2 BDL BDL BDL BDL BDL
(Lindane) (ug/l)

i) | Malathion (pg/!) 190 BDL BDL BDL BDL BDL

j) | Methyl parathion 0.3 BDL BDL BDL BDL BDL
(mg/1)

k) | Phorate (ug/l) 2 BDL BDL BDL BDL BDL

BDL — Below Detection Limit written in the analysis results.
Note: - Test analysis results of Water Treatment Plant are enclosed as Annexure- 12.
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. Ranjhi, Water Treatment Plant (WTP), 54 MLD :-

29 parameters were analyzed in the sample of Ranjhi, Water Treatment Plant, 54
MLD. As per analysis of result, level of Turbidity 4.3 NTU is exceeding and Residual
chlorine 0.1 mg/l is lesser than the prescribed limits of 1 NTU and 0.2 mg/l,
respectively as per Indian Standard, Drinking Water Specification IS 10500: 2012.

. Bhongadwar, Water Treatment Plant (WTP), 27 MLD :-

29 parameters were analyzed in the sample of Bhongadwar, Water Treatment
Plant, 27 MLD. As per analysis of result, level of Turbidity 4.1 NTU and Manganese
0.172 mg/l are exceeding than the prescribed limits of 1 NTU and 0.1 mg/l,
respectively as per Indian Standard, Drinking Water Specification IS 10500: 2012.

. Lalpur-02, Water Treatment Plant (WTP), 55 MLD:-

29 parameters were analyzed in the sample of Lalpur-02, Water Treatment Plant,
55 MLD. As per analysis of result, level of Turbidity 8.9 NTU is exceeding and
Residual chlorine 0.1 mg/l is lesser than the prescribed limits 1 NTU and 0.2 mg/I,
respectively as per Indian Standard, Drinking Water Specification IS 10500: 2012.

. Lalpur-01, Water Treatment Plant (WTP), 42 MLD:-

29 parameters were analyzed in the sample of Lalpur-01, Water Treatment Plant,
42 MLD. As per analysis of result, level of Turbidity 13.6 NTU, Iron 0.484 mg/| are
exceeding and Residual chlorine 0.1 mg/| is lesser than the prescribed limits 1 NTU,
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0.3 mg/l and 0.2 mg/l, respectively as per Indian Standard, Drinking Water
Specification IS 10500: 2012.

. Ramnagra, Water Treatment Plant (WTP), 120 MLD:-

29 parameters were analyzed in the sample of Ramnagra, Water Treatment Plant,
120 MLD. As per analysis of result, all values are within the prescribed limits as per
Indian Standard, Drinking Water Specification IS 10500: 2012.
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5. Observations of the Joint Committee: -

Based on the information made available by the Nagar Nigam Jabalpur and site
inspection of drains and drinking water sampling of the Joint Committee,

observations of the Joint Committee are furnished below: -

VI.
VII.

VIII.

During the inspection, it was found that a lot of solid waste was lying inside
the drains. There is a foul smell coming from the drains which is spreading
into the surrounding area.

Within Jabalpur city, approximately 42,847 households are connected to
the sewer line network and approximately 2,57,223 households are not
connected to the sewer line network.

None of the five major drains (nalas) have been properly diverted to sewage
treatment plants, leading to direct discharge into the river.

The Joint Committee was not satisfied with the work of the storm water
drainage system of Jabalpur city.

Jabalpur Municipal Corporation has the facilities like Manual Screens,
Mechanized Screens, EX 200 Poclain, EX 110 Poclain, EX 70 Poclain, Mini
Jetting, Big Jetting cum Suction Machine, Super Sucker Machines and
Three-in-One Machines but despite having these facilities, Jabalpur
Municipal Corporation is not able to clean and maintain the drains properly.
There is no complete sewer network in residential areas of Jabalpur city.
During inspection it is observed that the sewer lines in residential areas are
often clogged or poorly maintained, leading to wastewater accumulating
within the neighborhoods. This stagnant water becomes a breeding ground
for mosquitoes and flies, increasing the risk of waterborne diseases.
During the visit, total capacity of the STPs installed in the city was 154.38
MLD, 06 MLD of STPs were under construction and total utilized capacity of
STPs was 58.745 MLD, hence there was gap of 115.255 MLD with respect
to collection and treatment, however due to lack of sewerage collection
network and house service connections, plants were not operational at
their designed capacity.

During the visit of the Joint Committee, it was revealed that parameters like
pesticides and PAH are not checked in the water treatment plant of
Jabalpur.
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6. Recommendations: -

VI.

VII.

VIIL.

Nagar Nigam Jabalpur should get the drains cleaned properly from time
to time and prevent solid waste from going in to the drains.

The storm water drainage system of Jabalpur city is very important from
the health and environment point of view for the people of Jabalpur city;
hence Jabalpur Municipal Corporation should do this work as soon as
possible by revising the drainage plan wherever required based on
detailed survey afresh.

There should be complete sewer network in the residential area of
Jabalpur city.

The approx. gap of sewerage collection and treatment facility for
115.255 MLD should be immediately taken up by the Nagar Nigam to
expedite the work of laying of sewerage network and household service
connections, further to the STPs and shall ensure that the treated waste
water is being discharged without mixing with untreated sewage.
Treated effluents shall be utilized to the extent possible and shall be
avoided discharging treated waste water in to the downstream of the
same nallah where the sewage is being drawn.

The standard of drinking water supply from the water treatment plant of
Jabalpur city should be kept within the prescribed limits as per Indian
Standard, Drinking Water Specification IS 10500: 2012 and parameters
like Pesticides, Polynuclear Aromatic Hydrocarbons (PAH) should be
checked on regular basis.

Nagar Nigam Jabalpur should install and operate the online continuous
effluent monitoring systems (OCEMS) at STPs and the real-time
monitored data shall be linked with the servers of MPPCB and CPCB.
Operation and maintenance of STPs shall be carried out on regular basis

to make STPs work efficiently.
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IX.  Forthe time being, in-situ bioremediation may be adopted for the drains

in which sewage of the city is being discharged.

4
V7
./54
Dr. Yogendra Kumar Saxena Rajasekhar Ratti
Scientist ‘C’ Scientist ‘E’,
Central Pollution Control Ministry of Environment,
Board, Forests and Climate Change
Regional Directorate, Bhopal (MoEF&CC) Regional

Office, Bhopal
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Photographs taken During Joint Committee Inspection of

Jabalpur City
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Photographs taken During Joint Committee Inspection of
Jabalpur City
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Photographs taken During Joint Committee Inspection of
Jabalpur City

,':C; GPS Map Camera

Jabalpur, Madhya Pradesh, India

4WJH+48P South Avenue Mall, Narmada - Gwarighat Rd, Adarsh Nagar, Rampur,
Jabalpur, Madhya Pradesh 482008, India

Lat 23130167°

Long 79.928551°

28/08/24 04:50 PM GMT +05:30

Storm Water Drain

Jabalpur, Madhya Pradesh, India

BSUP COLONY PHASE 2 NAGAR NIGAM BULDING TANDER 2 RAMPUR CHHAPAR
| MANDWA ROAD, near SAMUDAIK-BHAVAN, Madhya Pradesh 482008, India

Lat 23119436°

Long 79.909626°

Storm Water Drain
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Photographs taken During Joint Committee Inspection of

Jabalpur City
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STPs of Jabalpur
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STPs of Jabalpur
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Photographs taken During Joint Committee Inspection of
Jabalpur City
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Jabalpur, Madhya Pradesh, India
4W67+RWF, Lalpur Rd, Gwarighat, Jabalpur, Madhya Pradesh 482008, India
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Sampling of Water Treatment Plant
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Photographs taken During Joint Committee Inspection of
Jabalpur City
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Jabalpur, Madhya Pradesh, India

4VJ7+3W7, NH 34, Madhya Pradesh 482003, India
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29/08/24 12:03 PM GMT +05:30

Water Treatment Plant
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Jabalpur City
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Photographs taken During Joint Committee Inspection of

Jabalpur City
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Laboratory of Water Treatment Plant
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Photographs taken During Joint Committee Inspection of
Jabalpur City
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Jabalpur, Madhya Pradesh, India
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Join committee meeting with Nagar Nigam official
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Annexure-1

Item Nos. 24 & 25 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 625/2024

News Item titled "TacIyR : “Tell & UaHl - # U IR G Here @d 3R
q® g W HERT" appearing in Dainik Bhaskar dated 20.05.2024

WITH
Original Application No. 819/2024

News Item titled "SA@QR HINAT @ic ¥ FIT oM @ T [-F 0@ BdA W g
@ &9 " appearing in Bhaskarhindi.com dated 01.07.2024

Date of hearing: 19.09.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BELE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT

Respondents: Ms. Rukhmini Bobde, Adv. for the State of Madhya Pradesh in OA
625/2024
Mr. Raghav Sharma & Mr. Pranjal Pandey, Advs. for MP PCB
Mr. Gautam Kumar, Adv. for MoEF & CC in OA 819/2024
Mr. Amit Singh Chauhan, Ms. Shikha Chauhan, Mr. Neelmani Guha &
Ms. Shaima Masood, Advs. for CPCB (Through VC)

ORDER

1. Learned Counsel for the State of Madhya Pradesh seeks short

adjournment to file Vakalatnama and obtain instructions in the matter.

2, Counsel for the State is also directed to ensure virtual presence of

Commissioner, Municipal Corporation, Jabalpur for effective assistance.
< List on 26.09.2024.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM
September 19, 2024
dv..
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No.Q-12045/13/4(1) /INNURM/2006-CPHEEO
Government of India
Ministry of Urban Development

(CPHEEO)

Proposal of Detailed Project Report(Medified)

(&

Annexure-3

of Sewerage and

Sewage Treatment Project Phase- 1 for Jabalpur City at an estimated
cost of Rs.122.70 crore — under Jawaharial Nehru National Urban

Renewal Mission - regarding

FR is the Letter Received from the Jabalpur Municipal corporation dated
April 2006 enclosing the Modified Detailed Project Report (DPR) along with the
Para wise replies to the Technical remarks communicated by this office.

In this connection it is pertinent to mention that the Municipal Corporation
Jabalpur had forwarded in March 2006, through INNURM Division to this wing of

the Ministry a DPR entitled Sewerage and Sewage Treatment Project for Jabalpur
city Phase —I in Madhya Pradesh for technical appraisal The same has been
appraised and technical remarks were communicated in March 2006 to INNURM

-Division for onward transmission to Jabalpur Municipality for compliance.

Now the Municipal Corporation has forwarded the Modified DPR
incorporating all the suggestions/remarks pointed out by the CPHEEO for technical
appraisal. The same has been examined and the details are as under:

The same has been examined and the details are as under:-

Salient features of Phase-1 :

1.
2.

(¥

10 %0 N o

11.
12,
13.
14,
15.
16.
17.
18.

Design Year

Design Population

@ for the project

(i)  for Phase-I (Zone-1)

Area of the city covered
(1) for the project
(ii)  for Phase-I (Zone-1)

Total discharge for year 2041

Average
Peak

Size of City Sewers

Length of City Sewers

No. of Outfall Sewers

Size of Outfall Sewer

Total Length of Outfall Sewer
No. of manholes

No. of Flushing Tanks

No. of Ventilating Columns
No. of Pumping Stations
Capacity of Sewage Pumping
Station (Avg.)

BHP of Sewage Pumping sets

Total BHP of Sewage Pumping sets :

Size of Pumping Mains
Length of Pumping Mains

40

2041 AD.

20,25,000
10,00,000

19707 Ha
11450 Ha

170 mid
270 mid

150 mm to 1600 mm dia
176.16 Km.

3 Nos.

500 mm to 1600 mm dia
8.78 Km.

5743 Nos.

50 Nos.

327 Nos.

2 Nos.

84 mid

340 BHP to 756 BHP
2426 BHP

800 mm dia

1000 m (approx.)

oon s T
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19.. - L;‘haractcristics of Influent entering
ihe Sewage Treatment Plant
(1) Suspended solids : 400 Mg./L
(i)  Biochemical Oxygen
Demand for 5 days at
20°C : 250 Mg./L
20. Sewage Treatment Units :
(A) Biological Treatment PlaJ:IIs

(i)  Screen & Grit Chamber : 3 units
(i)  Primary Clarifier : 6 units (each 43 m dia 3 m average
depth)

(ii))  Trickling Filter : 5 units (each 56.50 m dia 1.0 m
depth)

(iv)  Secondary Clarifier : 6 units (each 30.50 m dia 5.75 m
depth)

(v)  Shidge Digestion Tank : 4 units (each 27.25 mdia 12 m
depth)

(vi)  Sludge drying beds : 111 Nos. (size 30 m x 6 m)

(vii)Waste Stabilization Ponds 6 Primary parallel ponds ,3 nos

Secondary ponds and 2nos of
maturation ponds each havmg area of 6

Hactares

(viii) Sludge drying beds : 26 Nos.(size 125 m x 240 m)
21.  Area of land that could be ungated 7 3350 Ha (Rabi)

With the available Sewage effluent 4750 Ha (Kharif)
22, Estimated cost of the project Phase I : Rs.12270 lakh
23.  Per capita cost of Phase-I of the project
(i) Present (2001 population) Rs.1316.91
(i) 2041 A.D. : Rs.596.00
24.  Annual Maintenance Cost : Rs.193.12 lakh
25.  Annual anticipated revenue ; Rs.596.00 lakh

The Modified DPR has been prepared for Phase-1 based on the field surveys
and data collection. DPR has also addressed the institutional plan and project

execution plan.

L" The population projection has been made considering the decadal growth
between 1901-2001 with various methods indicated in the Manual on Water Supply
& Treatment, namely, Arithmetical progression, Incremental increase, Geometric
progression and Graphical increase. Uniform percentage of growth &United
Nation's formula Finally the average of all the Methods has been adopted and the
population projection has been made as 1.525 million in 2026 and 2.025 million in
2041, which is as per guideline values indicated in the Manual on Water Supply and
Treatment published by this Ministry. The projected population has been distributed
in the zones and accordingly, the design of sewer network has been carried out.

Jabalpur Municipality has also mentioned that on completion of the on going water
supply project the water supply is likely to be about 36.5 gped.(1651ped)

The flow in the pipes have been considered as 0.8 full at peak flows, which is
as per guidelines values of the Manual published by this Ministry. The sewerage
system has been designed for the minimum velocity of 0.8 metres per second for
peak design flow i.e., at ultimate design period, which is as per the guideline value of
the Manual.

41
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The pipe dia is selected by considering the full bore utilization. The corresponding
flattest slope is provided so as to achieve the required minimum self cleaning
velocity with an aim to minimize the sewerage depth, thus, ensuring the reduced
cost.

The sewer system for Jabalpur has been designed considering the minimum
size of sewer as 150 mm, which is as per the norms indicated in the Manual. The
minimum depth of cover ranges between 1.2 meter to 2.5 meter depth depending
upon the topography. The maximum depth of cutting has been considered as 8§
meters, also high — may be restricted to 5-6 meters only

The distance between manholes has been considered as per guidelines values
given in the Manual on Sewerage and Sewage Treatment.

Wherever it warrants, drop manhole arrangements has been made,
» to convey the sewage to pump all manhole without splashing
¢ to minimize the scour action
o for safety of the personnel to enter in the manhole.

The estimate has also given provision for vent shaft wherever necessary

Considering the capital cost, the durability and availability of the pipes, RCC
pipes, NP-3 / NP-4 as per ISI mark 458, 1988 have been proposed. The concrete
pipes are usually laid and jointed by collar joints

It has also been mentioned that Jabalpur Municipal Corporation (JMC) will
carry out O&M activities. The O& M Estimate as well as the methodology to recover
the cost from the system has been indicated

The PERT Chart and implementation Schedule have also been enclosed

The JMC has informed that 52 hactares land have already been acquired and
an amount of Rs 250 lakhs has already been deposited by JMC.to the revenue

department .
Jabalpur Municipality has prepared the DPR in detail with all the input datas.

Based on the scrutiny, it is observed that this wing of the Ministry “agrees in
principle” from technical angle with the enclosed technical comments and support
the proposal at an estimated cost of Rs.70.8128 crore as per the cost estimate with
the under-mentioned technical remarks.

(15

COST ESTIMATE
SINo Componenis As per the AS recommended
Proposed DPR Rs by CPHEEO
in Lakhs Rs in Lakhs
1 Survey Investigation and Design 98.78 5023 — ’54‘% « 6
2 Land Cost 52940 N YD
3 Sewer Net work 8163.27 490879 — 2.2 Ge
4 Sewage  Treatment  Plant, "1846.36 1746.16
Pumping station ,Pumping Main
5 Buildings 237.55 116.29
6 Service Roads 47.27 44.56
7 Miscellaneous 41.21 Nil
Sub Total 10963.84 6875.03
8 Others Contingencies tools & 1302.61 20625 _
plants Audit Charges Special
Tools and Plants .
Grand Total 12266.45 7081.28
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I echnical Remarks

Before commencing the project, minimum water supply and per-capita
rate of supply as envisaged should be ensured so as to generate self-
cleansing velocity in sewers. Wherever it is not possible to generate self-
cleansing velocity, regular flushing system be provided for flushing the
sewer lines at regular intervals.

Ground levels for the project area may be rechecked and design of sewer
network should also be rechecked, before starting the execution of sewer
network to ensure ‘self-cleansing velocity’ in each and every section of
the network.

While laying NP3 / NP4 pipes, every precaution should be taken against
the possible settlement of sewers and design of sewer bed should be done
as per the guidelines suggested in the Manual on Sewerage and Sewage
Treatment. '

Before laying deep sewers, soil investigation and test bores should be
done at suitable intervals along the alignment of the main and trunk
sewers so as to ascertain the type of soil at different depths, status and
behaviour of the ground water table and bearing capacity of the soil. The
design may be modified if necessary on the basis of the actual ground
conditions. The test reports of test bores and soil investigation be
furnished to this office for record. .

The flushing tanks, ventilating shafts and inspection chambers may be
provided at suitable locations along the alignment of main and trunk
sewers to ensure minimum flow in the sewers and escape of foul gases
and proper inspection for O&M, if necessary

While laying sewers of different sizes and lengths and during
construction of man-holes, standard procedure as indicated in the manual
on Sewerage and Sewage Treatment should be followed

All electrical and mechanical equipment and machinery and other
materials such as pipes, fittings and specials and M.H. cover should
conform to BIS Specifications.

The cost of the civil works, service roads, tools and plants and other
miscellansous items should be reduced to the barest minimum as far as
possible.

The characteristics of the waste water may be analyzed by taking
composite sample on hourly basis for 24 hours and accordingly the design
of the sewage treatment plant may be decided so asto get the quality of
treated effluent depending upon the mode of disposal of effluent for

irrigation.

"The ULB may also explore the possibility of various treatment options
including the proposed one and cost effective treatment option may be
adopted based on the cost economics. The ULB may float tenders
accordingly. The State Govt. may explore the possibility of providing
cost effective, less power intensive treatment facilities and also recover
revenue from the bye product for sustainable O&M.

The ULB should ensure that the treated sewage conforms to the standards
prescribed by the State Pollution Control Board/competent authority
depending upon the mode of final disposal.

TR frm TEEg
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Structural design of various components of the scheme may be got
approved from the competent authority before actual implementation of
the scheme.

A suitable laboratory may be set up for analyzing raw and treated sewage
samples regularly.

The implementation schedule /PERT chart furnished in the DPR should
be strictly adhere to in order to avoid time over run and resultant cost
over-runs. The Monitoring report may be furnished by the ULB to this
Ministry regularly for perusal and record.

A plan of action for giving sewer connections year wise during the
implementation period of the work be prepared and a suitable provision
be made in the bye-laws to enforce compulsory sewer charges on the
beneficiaries. Sewer connections shoull be made compulsory by
amending the existing bye-laws if necessary. -

Suitable Sewage Cess / tariff and sewer connection fee may be imposed
on the beneficiaries to recover at least the O&M cost of the project to
start with. However, full cost recovery should be achieved at the earliest.

All O&M personnel, should be imparted with adequate training for
smooth operation and maintenance of the scheme. Possibility of out
sourcing the O&M activity through NGO /CBO also may be explored.

An Action Plan for using the treated sewage for irrigation industrial and
other non potable use also may be chalked out and incorporated while
implementing the project so as to conserve the fresh water.

The PHED /ULB has furnished the details of the area of land available, -
area of land required and additional area of land proposed to be acquired

for construction of sewage treatment plant at the proposed location. In

case, additional land is to be acquired from the private parties, an Actmn

Plan for acquisition of such lands may also be prepared

Encl:  Original DPR and Project Appraisal M
Report [ Linais) e
_ (M.S. Narayanan)
Asst. Adviser (PHE)
1.5.2006
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No.Q-12045/13/4(2) /INNURM/2006-CPHEEQ
Government of India
Ministry of Urban Development
(CPHEEOQ)

Sub: Proposal of Delailed Project Report(Modified) of Sewerage and
Sewage Treatment Project Phase- I for Jabalpur City at an estimated
cost of Rs.119.52 crore — under Jawaharlal Nehru National Urban

Renewal Mission - regarding

FR is the Letter Received from the Jabalpur Municipal corporation dated
April 2006 enclosing the Modified Detailed Project Report (DPR) along with the
Para wise replies to the Technical remarks communicated by this office:

In this connection it 55 pertinent to mention that the Municipal Corporation .
Jabalpur had forwarded in March 2006, through JINNURM Division to this wing
of the Ministry a DPR entitled Sewerage and Sewage Treatment Project for
Jabalpur city: Phase -1 in Madhya Pradesh for technical appraisal. The same has
been appraised and technical remarks were communicated in March 2006 to
" INNURM - Division for onward transmission to Jabalpur Municipality for

compliance.

Now the Municipal Corporation has forwarded the Modified DPR
incorporating all the suggestions/remarks pointed out by the CPHEEO for technical
appraisal. The same has been examined and the details are as under:

The same has been examined and the details are as under:-

Salient features of Phase-IT

1. Design Year 2042 AD.
2. Design Population
(i) for the project 20.75,000
(ii) for Phase-II 10.75,000
3. Area of the city covered
(i) for the project -19707 Ha
(ii) for Phase-II * 8257 Ha
4. Size of City Sewers 150 mm to 1100 mm dia
5. Length of City Sewers 124.25 Km.
6. No. of Outfall Sewers 4 Nos.
7. Size of Outfall Sewer 500 mm to 1100 mm dia
8. Total Length of Outfall Sewer 18.23 Km.
9. No. of manholes 4906 Nos.
10. No. of Flushing Tanks 81 Nos.
11. No. of Lifting Stations 7 Nos.
12.  No. of Influent Pumping Statlons 1 No.
13. Total BHP of Sewage Pumpmg sets: 685 BHP to 1370 BHP
14. Size of Pumping Mains 150 mm to 300 mm dia
15. Length of Pumping Mains 5958 m (approx.)
16. Characteristics of Influent entering
the Sewage Treatment Plant
(i) Suspended solids ¢ 400 Mg./L
(ii) Biochemical Oxygen
Demand for 5 days at
20°C 250 Mg /="
' gerash a3l
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17 {a.nd Requirement

A. Waste stabilization ponds
Zone II t 88 Ha
Zone III & TV : 100 Ha
Zone V : 55 Ha

18. Estimated cost of the project Phase II :11950 Jakh
19. Per capita cost of Phase-I of lhe project

(i) Present : Rs.927.25
(i) 2039 A.D. : Rs.792.31
Comments of CPHEEO :

The Modified DPR has been prepared for Phase-I based on the field surveys
and data collection.. DPR has also addressed the’ insfitutional plan and project
execution plan.

The population projection has been made considering the decadal growth
between 1901-2001 with various methods indicated in the Manual on Water Supply
& Treatment, namely, Arjthmetical progression, Incremental increase, Geometric

», progression and Graphical increase. Uniform percentage of growth &United

Nation's formula Finally the average of all the Methods has been adopted and the
population projection has been made as 1.525 million in 2026 and 2.025 million in
2041, which is as per guideline values indicated in the Manual on Water Supply and
Treatment published by this Ministry. The projected population has been distributed
in the zones and accordingly, the design of sewer network has been carried out.

Jabalpur Municipality has also mentioned that on completion of the on going water
supply project the water supply is likely to be about 36.5 gped.(165lped)

The flow in the pipes have been considered as 0.8 full at peak flows, which is
as per guidelines values of the Manual published by this Ministry. The sewerage
system has been designed for the minimum velocity of 0.8 metres per second for
peak design flow ie., at ultimate design period, which is as per the guideline value of
the Manual.

The pipe dia is selected by considering the full bore utilization. The corresponding
flattest slope is provided so as to achieve the required minimum self cleaning
velocity with an aim to minimize the sewerage depth, thus, ensuring the reduced
cost.

(-/' The sewer system for Jabalpur has been designed considering the minimum

size of sewer as 150 tam, which is as per the norms indicated in the Manual. The
minimum depth of cover ranges between 1.2 meter to 2.5 meter depth depending
upon the topography. The maximum depth of cutting has been considered as 8
meters, also high — may be restricted to 5-6 meters only

The distance between manholes has been considered as per guidelines values
given in the Manual on Sewerage and Sewage Treatment. )

Wherever it warrants, drop manhole arrangements has been made,
» to convey the sewage to pump all manhole without splashing
* to minimize the scour action
o for safety of the personnel to enter in the manhole.

The estimate has also given provision for vent shaft wherever necessary
Considering the capital cost, the durability and availability of the pipes, RCC

pipes, NP-3 / NP-4 as per ISI mark 458, 1988 have been proposed. The concrete
pipes are usually laid and jointed by collar joints

46
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It has also been mentioned that Jabalpur Municipal Corporation (TMC) will
carry out O&M activities. The O& M Estimate as well as the methodology 1o Tecover
the cost from the system has been indicated

The PERT Chart and implementation Schedule bave also been enclosed

The JMC has informed that 52 bactares land have already been acquired and
an amount of Rs 250 lakhs has already been deposited by IMC.to the revenue
depariment .

Jabalpur Municipality has prepared the DPR in detail with all the input datas.
Based on the scrutiny, this wing of the Ministry “agrees in principle” from

technical angle with the enclosed technical comments and support the proposal at an
estimated cost of Rs.78.0130 crore as mentioned below:. .

COST ESTIMATE
SLNo Components As per  the As recommended
: Proposed DPR Rs by CPHEEO
in Rs. Lakhs Rs in Lakhs
1 Survey Investigation and 98.78 45.43
Design
2 Land Cost 1425.31 Nil
3 Sewer Net work 7416.23 6102.60
- Sewage  Treatment  Plant, 1195.03 1179.67
Pumping station ,Pumping Main
5 Buildings 349.06 173.65
6 Service Roads 126.65 64.11
7 Miscellaneous 60.30 8.63
Sub Total 10671.36 7574.08
8 Others Contingencies tools & 1280.56 227.22
plants  Audit Charges Special
Tools and Plants
Grand Total 11951.92 78¢). 3¢

Technical Remarks

Before commencing the project, minimum water supply and per-capita
rate of supply as envisaged should be ensured so as to generate self-
cleansing velocity in sewers. Wherever it is not possible to generate self-
cleansing velocity, regular flushing system be provided for flushing
sewer lines at regular intervals. '

Ground levels for the project area may be rechecked and design of sewer
network should also be rechecked, before starting the execution of sewer
network to ensure ‘self-cleansing velocity’ in each and every section of
the network.

While laying NP3 / NP4 pipes, every precaution should be taken against
the possible settlement of sewers and design of sewer bed should be done
as per the guidelines suggested in the Manual on Sewerage and Sewage
Treatment.

Before laying deep sewers, soil investigation and test bores should be
done at suitable intervals along the alignment of the main and trunk
sewers so as to ascertain the type of soil at different depths, status and
behaviour of the ground water table and bearing capacity of the soil. The
design may be modified if pecessary on the basis of the actual ground Q/
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cénditions. The test reports of test bores and soil mvasugahon be
furnished to this office for record.

The flushing tanks, ventilating shafts and inspection chambers may be
provided at suitable locations along the alignment of main and trunk
sewers to ensure minimum flow in the sewers and escape of foul gases
and proper inspection for O&M, if necessary

While laying sewers of different sizes and lengths and during
construction of man-holes, standard procedure as indicated in the manual
on Sewerage and Sewage Treatment should be followed

All elecirical and mechanical equipment and machinery and other
materials such as pipes, fittings and specials and M.H. cover should
conform to BIS Specifications. ‘

The cost of the civil works, service roads, tools and plants and other
miscellaneous items should be reduced to the barest minimum as far as
possible.

The characteristics of the waste water may be analyzed by taking
composite sample on hourly basis for 24 hours and accordingly the design
of the sewage treatment plant may be decided so asto get the quality of
treated effluent depending upon the mode of disposal of effluent for
irrigation.

The ULB may also explore the possibility of various treatment options
including the proposed one and cost effective treatment option may be
adopted based on the cost economics. The ULB may float tenders
accordingly. The State Gowvi. may explore the possibility of providing

" cost effective, less power intensive treatment facilities and also recover

revenue from the bye product for sustainable O&M.

The ULB should ensure that the treated sewage conforms to the standards
prescribed by the State Pollution Control Board/competent authority
depending upon the mode of final disposal.

Structural désig:n of various components of the scheme may be got
approved from the competent authority before actual implementation of
the scheme.

A suitable laboratory may be set up for analyzing raw and treated sewage
samples regularly.

The implementation schedule /PERT chart furnished in the DPR should
be strictly adhere to in order to avoid time over run and resultant cost
over-runs. The Monitoring report may be furnished by the ULB to this
Ministry regularly for perusal and record.

A plan of action for giving sewer connections year wise during the
implementation period of the work be prepared and a suitable provision
be made in the bye-laws to enforce compulsory sewer charges on the
beneficiaries. Sewer connections should be made compulsory by
amending the existing bye-laws if necessary.

Suitable Sewage Cess / tariff and sewer connection fee may be imposed
on the beneficiaries to recover at least the O&M cost of the project to
start with. However, full cost recovery should be achieved at the earliest.

All O&M personnel, should be imparted with adequate training for
smooth operation and maintenance of the scheme.  Possibility of out
sourcing the O&M activity through NGO /CBO also may be explored.

48
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An Action Plan for using the treated sewage for irrigation industrial and
other non potable use also may be chalked out and incorporated while
implementing the project so as to conserve the fresh water.,

~ The PHED /ULB has furnished the details of the area of land available,
area of land required and additional area of land proposed to be acquired
for construction of sewage treatment plant at the proposed location. In
case, additional land is to be acquired from the private parties, an Action
Plan for acquisition of such lands may also be prepared

T —— et
Encl Original DPR and Project raisal ﬁ\ _r,__rj,?b
!.DS

Report (J heavrics) \ha\m Narayanan)

st. Adviser (PHE)
1.05.2006
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Annexure-4

Wure, fasie 21 / w0 /2017

SR favor

. OgE We-wfYE, TRY we Ud Rew @ segenr § e 25032017 @
FAIIed, TRIY YR Ud R @& o @ § see Adawor ik wEd oftads e (Al
Mission for Rejuvenation and Urban Transformation - AMRUT) & #aer # vog wdg daa)
wfift @) dieed! o5 Ho= g3 R o O suR a3 wew suRd @

9% # WHERT Tover & agER Wi @ wEe FrEeR segdeser Ry Tan-
1. fRFI® 09.032017 @ Frdfardl fawer &1 argAe—
wfafy &1 Fofa-ferwia 9l @ gr1 aved So3 fReie 00032017 & Frfa fRaer &

sHEa faar wur |
2. ﬁwf%rﬁ?ﬁqﬁu‘ﬁmaﬁa%@ﬁm W fER -
! ®. | femasrsm | R

| R e fe, SR | o ge e
2| TR we P, gk | e gk ]
4 [ TR uifers T, $ER |aﬁaa§awqﬁéﬁa€m

o aP APy AN S ) B N 8 V- ]

2.1 wmﬁ‘mﬁm mmﬁmmm -
ZAR YER B TR Ao B 9iEfd @& wHe FEgER awgdiese fear -
AMRUT SAAP Fund Allotment for Indore City

' Sr. No. | Description (For 2015-16 | Amount in Rs. Cr. | Revised Amount

L (to2001920) @ |(AsperSAAP)  |imRe.Cr. |

L. - | WaterBipply. - - 1385 L

2 | Sewerage _ 350 24458 e
3 | Drainage 10 W T __:_

'4 | Urban Transport 40 TN N e e
W] Parks&Grec_n_ e by~ T % il

" (Towd. [0 i s e

Objcc't'i;es

*  100% coverage and up gradation of distribution pipe lines in old Municipal limit of
134 sq km and 100% coverage by OHTs/Feeder main/distribution lines in new extended
limit which is populated.

+ House service connections with metering — 100% coverage in water supply areas after
implementation of water connection policy

* NRW Reduction less than 15%

» Revenue Collection Efficiency -90%

+  Equitable Distribution of water & Bulk Water Monitoring System (SCADA)

+ Identification of Infrastructure Gaps & Improvement Plan (2020, 2035)

+  Steps towards self sustainable System —Policy & Regulations on Tariff, Connections &

Customer services -
= & nnnte ohall ha inarsace frnm thea Re NN erto 1 ‘“04? cr “'m
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q&Hl W shift P o v Havs gror & AR B e Fvd g 15 Raw A
SLTC & ! 35% A gxqa fan o |

TR wifere (974, SaeqR & Haver o —

EXISTING STATUS OF SEWERAGE SYSTEM OF JABALPUR

B g
HETE B A

2.3

I. The sewerage project of the jabalpur city had been approved in 2006 in phase [ and phase II , under
JNNURM.
The Sewerage Network of Jabalpur City had been Divided in 05 Zones as per the topography of the

city

2

SCOPE OF WORK UNDER PHASE |
SANCTIONED COST —-RS. 78.01 CRORE

S.NO. f PARTICULARS | DETAILS
i | Destgn i";:;r By TS = ey : 3 7039 e |
1: el DeSIgn Poplilatlon s B T 1 7,50,000 souls i _-:_T
h | Area of the city cowered. .. . 439100 Hectare gpar .
g Length of Sewer Network Under JBP/WW/O2
RCC Pipes Trunk Sewer (200-1000 Mm ) ~ [3341km
RCC Pipes Out Fall Sewer 5.20 KM
Property Connection Chamber 1720 NOS.
5 Length of Sewer Network JBP/WW/03
| |
" | RCC Pipes Branch sewer (200mm-400mm dia) 5 160.60 km
| ' UPVC Pipes Branch sewer (110mm-160 mm dia) 10.00 km
' Property Connection Chamber 7280 NOS.
TOTAL 209.21KM
]; 6. Sewerage Treatment Plant at Kathounda 50.00 MLD
LAYOUT PLAN OF PROJECT TAKEN UNDER PHASE 2
SCOPE UNDER OF WORK PHASE 11
SACTIONED COST RS. 70.81 CRORE Fe .15
(S.No. PARTICULARS BETARS 2=
.| Design Year 2042
o Deslgn POpu'ﬂthll = e A ~ s 10 75,000 SDU|S a2 b
[3. [Area of the city covered 8257 Hectare 2
(4| Sizeof Sewers e [ 750mm to 1100mm diameter
J |

|n

~ Length of Sewer Network

l

LC el Pinoe £150mm-300mm dia)

51

T 118324 Kms

W
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R.C.C. Pipes (350mm-1100mm dia) 42.626 Kms
TOTAL | 160.95 Kms

Sewerage Treatment Plant

(i)  For Zone No. 02 at Kathounda 32.00 MLD
(ii) For Zone No. 03 & 4 at Lalpur 34.00 MLD
(i11)  For Zone No. 05 at Tewer 29.00 MLD

Present Status of the Work
Phase | and Phase IT  (JNNURM)

Project Details Project Cost Funds Received / Utilised
AP (In Lacs) (In Lacs)

I. | Sewerage Project Sanctioned - 7801.00 | GOI Share - 2535.08( 100%)
Phase — 1 Awarded - 8118.00 State Share - 1403.53(100%)
(Provision for Property Payment Made - 5033.00 ULB Share 1755.00(65.14%)
Connections only 9000 ) Work Progress is 55 %

' 2. | Sewerage Project Sanctioned - 7081.00 GOI Share - 3186.45( 100%)
Phase - 11 Awarded - 14167.00 State Share — 1274.43(100%)
( No Provision for Property | Payment Made — 6319.00 ULB Share - 2124 (91%)
Connections) Work Progress is 63 %

Present Status of the Funds
Phase I and Phase IT  (JNNURM)

Project Detail GOl Share ( 50 %) State Share ( 20 %)
L roject Detatls
s (In Lacs) (In Lacs)
Sanctioned eceived Sanctioned Received
Phase — | 3901 2535.08 1560 1403.53
Phase 11 3541 3186.45 1446 1274.43
Total 7442 5721.53 2976 2677.96
PROJECT PROPOSAL

The Main Component of Proposed project of Comprehensive sewerage System of Jabalpur City are as
following

I. Sewerage System of Left over Area and Property Connection in Zone No 01-05

2. Sewerage Treatment plants in Zone No 02-05
NEED OF PROJECT

I. Jabalpur city has grown fast from year 2006 to year 2015. So many of New Colonies and villages
have come up in city area.

2. Approximately 60% of population of Jabalpur city have been covered by project Sanctioned under
ADB and INNURM cell.

3. Households / premises have insufficient sewer network to dispose off sewage.

4. Proper Integrated sewerage network is required as the waste water is flowing openly in the drains,
connecting to Narmada River. causing risk for health and hygiene .

5. To provide the integrated sewer network & property connections which was left in Zone -01 to
Zﬁi—’ﬂs in previous Sanctioned Phases.
- A

ol i o
: PSS <
1 FRE "ﬂ'ﬁiﬂ'} ..
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Design Parameters adopted

Description Design Parameter Taken

i

Reference Manual Manual on Sewerage & Sewage Treatment, prepared by Central
Public Health and Environmental Engineering Organisation, Govt.
of India in 2013

Population Projection Method I. Arithmetical Method, 2. Geometrical Method

I 3. Incremental Method, 4. Semi Log Graph Method
i 5. Simple Graph Method

T_‘I;opulation adopted method Simple Graph Method
Design period 30 Year (2048) from Base Year (2018)
Rate of water supply 135 Iped (as per Manual on water supply)
' Factor of Interception 0.80
Formula adopted for design of V=(1m)*R)"*S)"”
e b i V= Velocity in m/sec
S = Hydraulic gradient

' . n = Manning's Co-efficient of roughness and depends
i % | on the pipe material and age.

| R = Hydraulic Radius

é Roughness Coefficient n=0.015 for pipes below 600 mm dia.
n = 0.013 for pipes above 600 mm dia.

However these days S/S pipe are being used instead. For which the
value of ‘n’ as given in the manual on sewage treatment has been
adopted. The value of ‘n’ adopted is 0.011.

Description Design Parameter Taken
Peak Factor Population up to 20000 ~ Peak factor - 3
; | Above 20,001 to 50,000 Peak factor - 2.5

Above 50,001 to 7,50,000 Peak factor — 2.5
Above 50,001 to 7,50,000 Peak factor— 2.25
above 7.50,001 Peak factor — 2.00

Velocity Minimum velocity - 0.6 m/ sec. : s
Maximum velocity - 2.4 m/sec.

- | Maximum depth of flow in sewer :
| - 150mm to 400 mm - 0.5 full at ultimate peak flow
450 dia to 600 mm dia - 2/3 full at ultimate peak flow.

l,
| Pipe type H.D.P.E. DWC Pipe & R.C.C. Pipe class NP - 3, e TITER

> Wit imion oivs — VT v dAia
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| Infiltration 2000.00 Liter per Km. -‘
|
' Minimum depth of sewer Not less than 1.0 meter 3 pwsr
Timbering Depth 0.0 - 1.50 meter — Timbering not required

Depth 1.50 - 3.0 meter — Open Timbering
Below 3.0 meter depth — Closes Timbering

Minimum spacing of Dia up to 900 mm spacing - 30.00 meter at every interval

Manhole Dia from 900 to 1500 mm dia — 90 to 150 mt. may be allowed on straight
sewer
Dia from 1500 to 2000 mm dia— 150 to 200 mt. may be allowed on straight
sewer

Dia above 2000 mm - 300.00 mt. may be allowed on straight sewer

* POPULATION
YEAR ' ' POPULATION
" Census Population 2011 1054336 g &

J _lii:ojected Population

| Base Year Population (2018) 11,32,000

Mid Year Population (2033) 13,42,500
_ b * . ==l leal e Ee=—SHE= SR
Design Year Population(2048) 15,93,000 :
2

RATE OF WATER SUPPLY =135 LPCD
SEWAGE GENERATION
80 % OF WATER SUPPLY + INFILTERATION

ZONE WISE GENERATION OF SEWAGE

SL. | Zone | Projected Population Rate of | Daily Water Supply in KLD Sewage Contribution IN KLD
No | No. Water
Supply
2018 2033 2048 2018 2033 2048 2018 2033 2048
1 |8 4 5 6 7 8 9 10 11 12 13

Q-4 396200 |469875 |557550 |135 53487.00 |63433.13 [353671.39 |42789.60 |50746.50 | 282937.11

2 249040 | 295350 350460 (135 33620.40 |39872.25 |139736.29 | 26896.32 |31857.80 | 111789.03

. 90560 107400 |127440 |[135 12225.60 |14499.00 |18477.53 |9780.48 |11599.20 |14782.02

4 |4 169800 |201375 |238950 |135 22923.00 | 27185.63 | 64960.05 |18338.40 |21748.50 |51968.04

5 15 226400 | 268500 |[318600 |135 30564.00 | 36247.50 |115484.54 | 24451.20 | 28998,00 | 92387.63

2000 | 1342500 | 1593000
e . 152820.00 [181237.51 [692329.80 [122256.00 [144990.00 {553863.83

* Wi

n(j, IIA\"“‘/ HETAD

e P SEagy
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PART WISE GENERATION OF SEWAGE

Sewerage Generation from Zone No. 1.2,3,4and 5

Rate of

water Sewerage contibution 80%
Daily Wat in MLD
N Say excluding infiltration

|Projected Population

S.No. [Zone No. rart No. | isupph;
Iped

2018 2033 2048 2018 2033 2048 2018 2033 2048

Part-1  [3B6759 (458677 |544262 |135.00 |52.21 [61.92 73.48 41.77 4954 [58.78
1 ZONE - 1

Part-2 (9441 11197 15285 135.00 [1.27 1.51 1.79 1.02 1.21 1.43

Part-1 18816 122315 (26479 [135.00 |2.54 ES.O.’& 357 2.03 2.41 2.86
| [ | ]

| ——— et

Part-2

-

51685 (61296 (72734 |135.00 i6.98 ’:8.2? 9.82 5.58 6.62 7.86

2 , [ZONE-2 jpart-3 [p4099 [76018 90203 [135.00 [8.65 10.26 12.18  [6.92 8.21 9.74

Part-4  |107271 (127218 [150957 (135.00 (14.48 17.17 20.38 11.59 13.74 116.30

Part-5  |7169 8502 10089 |135.00 [0.97 11.15 1.36 0.77 0.92 1.09

Part-1  [51190 60709 72037 [135.00 6.9 8.20 9.72 5.53 6.56 7.78
3 ZONE-3 | | - ' | i =2
Part-2  [39370 146691 [55403 113500 [5.31 6.30 7.48 4.25 5.04 5.98 [
| | =t
Part-1 22832 127078 (32130 I!135.{)0 3.08 3.66 4.34 2.47 2.92 347 |

Part-2  [146968 (174301 206820 (135.00 19.84 2353 27.92 1587 [1882 (2234

4 Z0ONE - 4

| Part-1  |148341 (175925 208752 [135.00 [20.03 23.75 28.18 16.02 19.00 EZZ.SS

5 ZONE-5 [Part-2 145681 54175 164284 [135.00 [6.17 7.31 5.68 4.93 5.85 0.94

Part-3 (32378 38399 45564 |135.00 4.37 5.18 6.15 3.50 4.15 4.92

Total 1132000 1342500 1593000 152.82 |181.24 215.05 (12226 (1450 |172.04

PROPOSED DETAIL OF INTEGRATED SEWERAGE SYSTEM & INTER CONNECTION OF

PROPERTIES AT JABALPUR
TOTAL LENGTH OF PROPOSED SEWER LINES 665,832 KM IS SUFFICIENT UP TO
ULTIMATE STAGE YEAR 2048,
S. | Pipediainmm | Zone Wise Length in meter | Total length
[ No, in meter
Zone-1 Zone-2 Zone-3 Zone-4 Zone-5
1 170 mm dia 459289.00 | 60423.00 | 13986.00 | 36399.00 66170.00 636267.00
H.D.P.E. Pipe
DWC
( Laterals) =
12 | 250 mm dia 9419.00 1936.00 | 674.00 | 2030.00 5886.00 19945.00
| | HD.P.E. Pipe | | |
j DWC ; | A
i _tq}:g/@ 24 | | | | | |
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Pipe diain mm | Zone Wise Length in meter Total length
B o in meter
Zone-1 Zone-2 | Zone-3 | Zone-4 Zone-3
3 400 mm dia 1412.00 2527.00 568.00 1059.00 1330.00 6896.00 5
H.D.P.E. Pipe
DWC
(Branches)
4 450 mm dia - [ 716.00 - 350.00 347.00 1413.00
R.C.C. Pipe
Class NP -3
(Branches)
5 500 R.C.C. Pipe | - 117.00 - 186.00 122.00 425.00
Class NP - :
3(Branches)
| 5
6 | 600R.CC.Pipe |- - ;. - | - 886.00 886.00
Class NP - | !
3(Branches) @
| |
' Towl Length | 470120.00 | 65719.00 } 15228.00 | ' ' 40024.00 7474100 | 665832.00
Nos. of Man Hole 28845
Nos, of Inter connection of properties 217000
Rising main _
Rising main (D.I. Pipe class K —9) for Zone No. 02 Dia - 150 mm, Length - 50.00
Rising main (D.1. Pipe class K —9) for Zone No. 05 Dia — 300 mm, Length — 50.00
Sewerage Treatment Plants
Sewerage Treatment Plant at Zone No. 02 at Gokalpur Talab 1.00 MLD
Sewerage Treatment Plant at Zone No. 05 at Ganga Sagar 5.00 MLD
Sewerage Treatment Plant for Zone No. 05 At Tawer 29.00 MLD
Sewerage Treatment Plant for Zone No. 02 kathonda 32.00 MLD
Sewerage Treatment Plant for Zone No. 03 &04 at Lalpur 34.00 MLD
PROJECT DESCRIPTION

+ Based on the population data of year 2011, the projection has been done for 30 years. Considering
the execution period 3 years the initial year, mid year and ultimate design year is
2018, 2033 and 2048 respectively.

+ The proposed sewerage treatment plants has been design for mid stage (2033)as per
CPHEEQ manual.

*  The capacities of proposed STP’s are as follows
Zone- V, Tewar -29 MLD
Zone - 11, Kathonda - 32 MLD
Zone — 111 & IV, Lalpur - 34 MLD

%’ ’/7 k e — iy . .
- / I > / . i -

- aam‘c}, usﬂ*
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ECONOMICS OF THE PROJECT
ABSTRACT OF ECONOMIC IRR - 22.33%
S. © | Description Base Year 2018 | Mid Year 2633 Ultimate Year
No. | 2048
2 3 4 5
s bl POPUIBION. ... sz caresrmoncnl 1132000 | 1342500 1593000
2 | No. of families (Taking 5 person / 226400 268500 318600
L— family)
|3 } Sewage Generated in KLD 122256.00 144990.00 172044.00
|4 Total Estimated Cost of The Scheme in | 5§9577.80 59577.80 59577.80
Lacs
5 Per capita cost in Rs. 5263.06 4437.82 3739.97
6 Annual income Rs. In Lacs 3905.00 5638.50 8622.20
7 Annual Expenditure Rs. In Lacs 3537.77 4937.23 6672.94
8 | Per capita annual Maintenance Cost in 312.52 367.76 418.89
Rs.
9 | Annual Maintenance cost Rs. per KL | 7.93 9.33 10.63
10. | Annual Profit (+) / Loss (-) in Rs. In 367.23 701.27 1949.26
_ Lacs
ST iy Sy T O - SRR NN S I BT R
ANNUAL INCOME
[&5]. e 3 Ultimate Year
No. Description Base Year 2018 | Mid Year 2033 2048
2 3 4 5
| |Population 1132000 1342500 1593000
Tt - S .
) Total N'umbers of Families (Taken 5 pt’.rson|226‘d‘{.m'00 568500.00 1318600.00
* Iper family) i ' 1
- - . . o ST e - . _:
T oo a e i T 201375.00 238950.00
connection) |_
- :i - - = T S i s
Commercial _connection (Balance 25% of 56600.00 [67125.00 79650.00
ltotal connection)
5 Annual income from Beneficiaries
Annual income from Residential connection
(Rs. In Lacs) @ Rs. 125/-month per family
5.1 lin base year 2018, Rs. 150/- month perf254?.00 3624.75 5734.80
} family in mid year 2033 and Rs. 200/- per -
|imonth per family in design year 2048. i G
— 3 !

T

AL

—

o7
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]
9 Description Base Year 2018 | Mid Year 2033 Um";;:fs“’“
Annual income from Commercial
connection (Rs. In Lacs) @ Rs. 200/-month
per family in base year 2018, Rs. 260/-
e month per family in mid year 2033 and Rs. e kit ——
* {320/~ per month per family in design year
2048.
" fotal 3905.00 5638.50 8622.20
ANNUAL INCOME AND PROFIT / LOSS
:i'o Description Base Year 2018 Mid Year 2033 |Ultimate Year 2048 |
1 2 & 3 4 5
1 |Population 1132000 1342500 503000
2 [Total Expenditure in Rs. In Lacs 13537.77 4937.23 6672.94
- . . __ll______. .
e IaEegsmeane o 3905.00 5638.50 8622.20
Beneficiaries -
4 Annual Profit (+) / Loss (=) in Rs, 36723 701,27 1949.26
In Lacs !
5 YEAR RECCURING EXPENDITURE ON OPERATION AND MAINTENACE
h___._. P R A U S S _ : N
| &M O&M &M O&M O0O&M
(M Isserdption nst'ln Cost In Cost.ln iCost.In iCost.ln
acs in lacs in lacs in lacs in lacs in
| ne-01 Zone-02 Zone-03 Zone-04 e-05
.i_ i — = ! =
e B 3 4 k 6 7
!1_ Opctation and Maintenance Charges loso.s2  f§37.22 2069 [12039 (80895
TR T N R .. ; et
Operation and Maintenance Charges |
#
[-— nd Year l¢75.94 J!8‘59.50 22546  |739.07 831.10
: R | '. >
[ 4 Operation and Maintenance Charges | | |
13 Bed Year |IOOI.36 881.78 i’230.22 !7’5?.75 853.26
e ot RS EU=SRCINON A e |
| : . S 2 TR TN, SRR,
L Operation and Maintenance Ch - : ' -
‘ 15 ©UVES 102678 904.06 23498 77643 87541 ||
3 Operation and Maintenance Ch s i
5 e wenanco™IATEeS 105220 92634 123975 (195.41 [897.56
f Totavlh 5006.81 4408.89 [1151.10 (3788.75 4266.28
Ve o SRR R
58
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ANNU DITURE OPERATION AND MAINTENACE

Zone No. 01 No. 02 ne No. 03 e No. 04 2one No. 05

B Description thq I
No. Fsue Mid Ultima se Mid Ultima id |UltimateBase ;ﬂd IUItim, se Mid Uitimate
‘Year |[Year [Year ear [Year |Year Year Year |Year Year [Year [Year ear Year [Year
2018 (2033 [2048B 018 2033 M 2018 2048 2018 2033 [2048 018 2033 2048
2
S R TH is ]5 7 ] 0 u 12 13 ha 15 {6 17
i
lAnnual | [ T [ | |
Expenditure on | I ‘6 , : [
1 Repair and 103.39!195.18 1263.78 132.60 |61.07 81.25 |12.90 [23.91 31.17 [21.27 40.20 [54.42 [37.77 69.07 [87.44
Maintenance | !

{Charges in Lacs

IAnnual |
2 .::::ltul'eﬂn 81.36 }9763 12204 (72.24 69 [108.36 [50.28 |50.34 [75.42 [50.28 15034 PS.42 53.64 64.37 [B0.96
Staff in Lacs i

Electricity l

|
\Annual '
r: Expenditureon | .. 2oleog 65 995,61 551.98309.74 [1144.61 91.92 |130.10180.05 [525.84(754.19 [1066.19 552 55181334 1152.85
\Charges in Lacs

Asag | .

| | r‘

Annual |
4 Expenditure on zse.gsim‘ss 403.86 |180.39213.93 |253.85 65.60 [77.79 92.31 [122.990145.86 173.08 |163.991194.49 {230.78 |
ISTP in Lacs | | | I [ i | |
| - P bt | ]
— - 4
Total | :
[950 521331.811785.29 fm.zzn?us 1588.07 rzzo.sslzaz.zslzrs.ss TZO.STOOO.STSSS,II 91114 1551.52
ZON RO. MMARY
I Zone-1 hnne-z zone-'?;' Zone -4 ],che-s ] - ]
S No. Iltem Description. lUnIt. Total
| mount mount mount mount Amount
| Qty. Amoun aty. aty. aty. Qty.
[ lin tacs n Lacs Lacs Lacs iin Lacs
| !
] | | L =
’A Civil Work
Laying of Sewerage pipe Line
of 170 mm up to 400 mm dia
H.0.P.E. DWC Pipe and above
1. 1450 mm dia to 600 mm dia '
‘RCC class NP - 3 f =, .
| Rmt,[476896.00120158.90/65719.002924.83 [15228.00625.38 [39928.00(1713.35(80354.0013887.05 |29309.51
{Construction of Boundary
’wal'l, Approach road, Gate
2 land site development
| | | { | . i
| | lob. [0 o 1 1620 o ’u 0 j 1 523 3143
! [ I :
t L i - — e e ——
‘3 Serpen chamber Job. 10 0 I} l.! 15 o 0 0 0 i1 2.96 15:11 .1
i — L | +
{Construction of Sump well | i
]with pump House )
i Job. 0 ¥ 1 2015 0 0 0 0 1 .33 (56,48
= | |
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! Zone - 1 Zone -2 zane - 3 ne -4 {Zone -5
s No. item Description. Unit. [ . D, e A . S ;Total
F @ty :n Lacs [y: in Lacs . n Lacs aty. in Lacs ,%Q" rlr: Lacs
|
Laying of Rising main from
150 mm dia to 300 mm dia of
5 D PipeclasskK-9
]ant. 0.00 0.00 5000 .10 |0.00  [0.00 La;ou oo s000 227 337
onstruction of Sewerage | ]
6 [Treatment Plant | .
MLD 0.00 000 (3300 (247000 D00  [0.00 (3400 [2560.0034.00 [3320.00 18350.00
? . [Construction of House
connection Nos. [70100.00 7010.00 149720,00/4972,00 |18080.001808.00/33900.00,3390.00/45200.004520.00 [21700.00
Total 2nsa.sol 10406.43 2433.38 7663.35 nm.s‘sssss.suy
B f &M Work 3 E==1 s 2§ | | poo |
| I | | i {
| electricaland mechanicl S O e L: B EEs PR et (s 2
work Job. 0 [1 Br74 0 P 0 1 laus 121.90
Grand Total  [27168. 10444.17] 2433, 7663.35 1 ssnm|
"{ i “" P e
ZONE WISE COST SUMMARY 3
Sr. | Description Total Cost
No. ( Crore)
1 Zone — 11, Kathonda 104.44 i
2 Zone - Il & 1V, Lalpur 100.97
e A AR e L g l_ s = i
|3 f Zone- V, Tewar [ i 118.68
SN SRR ! e SRR L 12 A /=SS
fﬁ SubTotal I 324.09
4, Zone I 271.69 . 271.69 5

PROPOSAL FOR APPROVAL .

% Zone L I IV and V @ Cost of Rs. 324.09 Crores are to be taken under AMRUT
% Zone | @ Cost of Rs.271.69 Crores is to be taken under SMART CITY

< COMMENTS FROM MOUD

Q. The project has been designed as per Ministry’s Manual on sewage and sewerage treatment

systems, 1993. Therefore, the same shall be revised for Ministry’s Manual on sewage and sewerage
treatment systems, 2013,

% The Design is based on CPHEEO Manual 2013

the 3 year execution period of the project.

60

% Q, The base year has been considered as 2018. Therefore, the same shall be revised

% Base year for All the AMRUT project is Considered as 2018.

considering

67
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Q. The proposal does not include the plan for recycling the treated sewage. Therefore, the proposal
for recycling at least 20% of treated sewage shall be included in the scope of the project.

R T L R N A R T P : AT . e 2 L
% A provision of 5.00 Cr is there in Estimate to use 20 % of Treated SeWage for FIortictlture / Firer s
Fighting use.

REUSE OF TREATED WATER OF STP
ZonelltoV

*  All the Proposed STP are in the vicinity of agricultural fields
*  Treated water will be used for irrigation purpose
*  As per crop pattern and water required for irrigation the area to be irrigated are as under :-
* (1) STP of 29 MLD at Tewar can irrigate 174 Hectares of Land
"+ (2) STPof 32 MLD at Kathonda can irrigate 192 Hectares of Land
*  (3) STP of 34 MLD at Lalpur can irrigate 204 Hectare of Land
* Farmers use water from adjoining Talab and nala for irrigation.

* Most economical way to reuse treated water is to discharge it into these water bodies from where
farmers themselves lift water for irrigation.

* Treated water from STP to water bodies will require a Rising Main of minimum 1000 m length and
a pumping unit to pump from STP to Water body costing Rs. 50 lacs per location.

Economics of reuse of treated sewage

SN{Name of STP|Capacity |Total treated ‘Watre required in |Area to be Rate of water |Revenue
of STP  |Sewage MLD per hact irrigated Rs/hect. relisation
available
1|TEWAR 29 5220
WHEET 5.00 924 300 277200
VEGETABLE 6.00 100 300 30000
KATHONDA | 32 5760 .
WHEET 5.00 1122 300 336600
VEGETABLE 6.00 150 300 45000
LALPUR 34 6120
WHEET 5.00 1184 300 355200
VEGETABLE 6.00 200 300 60000
: 1104000

SR Yoe—1 & A9 ey o Hole vmil gR1 o &ear a1 f SLTC 936
eHiE 12 T4 13 4 Ry T wf) gand & wxad QdlaR 7 afefaa @ forar mar @ wd
fewres A ! 9=y CPHEEO Manual 3 f&U 717 WTaem=il & @R &1 7% € |

wafafer & fAvfa—

wfifer g Fdw Ry v & fAwm gm Reie 10032017 @1 W9 Ud WA @
G T4 HaeH GaRY @ fog oy fhv v fRw fdw & oRfire e 7 @ 18 <A
WIRS] S @) GX WP P o wHeT WA wdeeIfa ¥ SEeqR WY @ Hid

A Tt et
R’Lﬁﬁ
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Ao @ SifieR @ AR . 32416 IS D WG U&H B T8 d 90 WG el ]
Wi g Here Al & wHe uRga B @t SrgEar @ T |

24 TR gifere A g8k @ ure ua eRa & &) uRyis=et w fRar —

SAAP Provision :- Rs. 25.00 Crore

SI. No. Name of Park / Area Cost
Green Space (In Acres) (In Rs. Lakhs)
1. Vishram Bagil 10.00 Acres 1040.00
2. Sneh Nagar Park 3.04 Acres 266.70
3 s Nehru Park 11.65 Acres 993.00
D R S B T | i SR, 3 - bzg'gjl - BG4

ESTIMATE SUMMARY
| S. Description of Item Amount (Rs.)
~ No. X3 ol
A2 § bantscape DEvelsfmunt |
a) Surface Dressing Rs. 2,21,283
b) Pathway, walkway & Parking area Rs. 35,02.606 g
¢) | Plantation & sand pit - Lawns, Ground covers, Rs. 42,90,907 |
g7 l Shrubs & Trees
9 |BatheaMownss (B wSLE o ¢
') | Waterbody (Pond) o $4.86,184 |
) ' Development of BAWDI " Rs. 1,23,08,834 7
. g) Entrance Plaza Rs. 2,5231,233 |
' h) | Misc. civil work - Gazebo, Chabutras etc. Rs. 6,70,071
e 3 | Rs. 58162981 J
i)  Garden accessories - Street furniture, Open gym, | Rs. 33,00,000 '
Swings & slides etc.
) Irrigation - Sprinkler System Rs. 20000000 |
'K) | Music System with Public Adressing Rs. 10,00,000 |
1) Water fountain and Aeration System Rs. 5,00,000 =]
| 2 ] Boundary Hedge & See Through Mesh Rs, 1,07,45,957 |
E_ ‘ Office, Toilets and Guard Rooms Rs. 1,10.52,891 ‘
4 | Sanitary and Plumbing Rs. 17,10,963
h Site Development and Storm water drainage Rs. S504808 <~ -
’_6 Complete Internal and External Electrification Rs. 1,00,00,000 |
+_ ! =t _J
 TOTAL Rs. 10,40,27,596
| . R T e Pe 1040 00 000 _i
gera® 4l
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PARK — Estimate Summary

* Park Development for Sneh Park, Indore , MP
Site Area - 3.04 Acres (12324.70 sqm)
Summary
S.NO Item of Work Amount
1 Costof Roundary wall & Gate 1078065.00
Cost of Civil Work (including pathway, Plazas,amphitheatre,

2 |precast seater etc.) 10984705.00
| 3 ICost of Toilet Block 983769.54
{ 4 |Costof Guard room 481454.29
| 5 |Cost of Landscape Work 3 3243077.67
| 6 |Kid's Play equipment | 2000000.00
Sub Total A: Civil & Landscape work| 18771071.00
7 |Add for Electrical Work (Sub Total A*10%) 1877107.00
8 |Add for Water Suuply, Drainage System & Irrigation (Sub Total A*J 2815661.00
.9 |Add Solid Waste Management (Sub Total A*3%) 563132.00
Sub Total B: (7+8+9) 5255900.00
Sub Total C: A+B| 24026971.00
10 |Contingencies & Miscellaneoues 3% (on Total A+B):.D 720809.00
11 |Variation & Escalation 8% (on Total A+B):E 1922158.00
Grand Total (C+D+E)| 26669938.00

wfafe &1 vy —

wfafy g ERm frar mn 6 fasms 9 o & 9 @1 %8 Pond @ @ H IR
B B WA B §AT G A TR W6l @ SR’ B PR i e S @ &l | e
TR B U g4 A & wfia 2 I AOWSE WEE U4 AdHeR B $1d A g wEa @
wY | | grr e aiferst sgeR oiet & Sl F1 aHleT B gU I WY 9= v
wwmﬂﬁfﬁ%a%wmamﬁaﬁmaﬁﬂét

J SIL. No. Name of Park / Green Space ~Area (In Acres) | Cost (In Rs Lakhs) !
‘ . A Ve Bagh ' 10.00 Acres | 700.00 1
in. : L e i
|
t_’ Sneh Nagar Park TS.(H Acres 266.70 ’
o SRS it nd XY L s

Y
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&J xkFZB 758 Annexure-6

F.No.G-12045/13/8/NURM/2006-CPHEEQ
Government of India
Ministry of Urban Development
{CPHEEQ)

Subject: DPR for Storm Water Drainage System of Jabalpur City proposed
under JNNURM at an estimated cost of Rs. 254.32 Crore (Revised) -
Technical Appraisal-Regarding.

Ref: (1) INNURM Division Q.M. dated 22/23.3.2006

(2} OM No. K-14012/66(8)/2006-NURM-II dated 1.5.07

{3) OM No. K-14012/66(1)/2009-NURM-II! dated 24.2.200%

(4) OM No. K-14012/66(1)/2009-NURM-IIl dated 18.9.2009

{5} Letter from Municipal Corporation, Jabalpur No.
IMC/NURM/2009/2802285 dated 12.10.2009

The DPR for Storm Water Drainage System in Jabalpur City was received
by the NURM Directorate of the Ministry in various forms and at different points
of time for consideration under INNURM. The NURM Directorate had been
forwarding the DPRs received for technical appraisal by CPHEEQ.

CPHEED had technically appraised the DPR received in March, 2006. This
was limited to the infrastructure development proposed for the Omti Nallah
only. The topography of Jabalpur city consists of five natural drainage zones
namely, Omti Nallah, Moti Nallah, Uldana Nallah, Khandhari Nallah & Shah
Nallah. Only the Omti Nallah was taken up for develecpment of comprehensive
SWD. The CSMC had examined the DPR but did not approve the same as the
city-wide approach for SWD facilities was not met.

Therefore, the Ministry had requested Jabalpur Municipal Corporation
(IMC) to prepare a comprehensive DPR for SWD for the entire city, JMC had
submitted such DPRs to the Ministry for approval but the technical appraisal
revealed several shortcomings in the DPR such as inadequacy of rainfall data,
incorrect analysis of rainfall data both of which affect the entire SWD network
proposed physically and financially. CPHEEO had been interacting with the
Jabalpur Municipal Corporation directly and also through NURM Directorate for
correcting the technical and financial proposals of the DPRs. The latest revised
DPR submitted through NURM Directorate dated 18.9.2009 had furnished
several required corrections. But it still had certain issues regarding the
applicability of ADB SoR vis-a-vis the unified SoR 2002 of PHED, GoMP. Finally,
all the requisite corrections have been carried out by JIMC and their Consultants
duly interacting with CPHEEO.

The following Officials and Consultants of JMC have attended CPHEED in

the recent past for technical discussions and for carrying out necessary
corrections.

T_S:l_'da‘!l_tian{é oi af‘ﬁcer ;L'Desjngh;l'i-dri

1 | ShriAjaiSharma | Zxe. Engineer, SWD, JIMC | 16 October 09
|2 | ShriSK.Dwivedi | Exe. Engineer, SWD,JMC 27 October C9

{4 Shri Kuldeep Si‘;gh | Consultant to IMC

weras a4l
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| Dates of Visit to CPHEEO |

]

— =2 _{

'3 |ShrikG.Agrawal | ConsultanttoIMC 127,12,16,26,27 Oct’ 03
e Nl el L :

(2,7 12,16,26,27 Oct’ 09
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The details of technical appraisal are as follows:

r

Proposal | | DPR: Storm Water Drainage Sector: =1

DPR of Integrated Storm Water Drains {!ndudmg|
Omti Nallah) at Jabalpur City for Development of
infrastructure services at a cost of Rs. 254.32 Crore.

Name of State / UT Madhya Pradesh
3. | Name of City Jabalpur =

4. | Objectives To provide comprehenshre‘ Storm Water Drainage'

System with integration to the existing SWD and final
disposal through the natural drains flowing into River
Pariyat and then to River Narmada.

5. | Whether CDP isiYes ;

| prepared I

6. | Background: : ' o

i Jabalpur City receives and average annual rainfall of about 1386 mm ( ?I
| mentioned in COP) which is substantially higher than the national average of |
| 893 mm {LPA, from IMD website). The natural relief of the city is marked by
' heights and valleys providing excellent natural drainage.

However, with |
increased urbanization, increased pavement

area coupled with |
1
| closure/development of very small & minor drains, the city has started

| experiencing flooding. The CDP mentions that Jabalpur had experlenced
flooding even during normal monsoons in 1991, 1994, 1998 & 1999,
The highly flood-prone areas in JIMC are:

| e Areas lying in the catchment area of Ukhari Nallah;

s Areas lying at the foot-hills of the Madan Mahal Hills; and
l. e Low lying pockets across the city.
The CDP mentions that Municipal Corparation has been addressing the flooding
problem on a piece-meal approach, attempting to solve local flooding problems
by constructing drains in flood-prone areas and linking them to Naliah,

However, Scientific and permanent solutions are to be worked out for
| preventing flooding in the city.

! : There have been no systematic efforts in the past to study the drainage
" system covering the entire city. Jabalpur Municipal Corporation (JMC) had been
taking up the drainage works to solve only the local problems due to fund
scarcity. With the assistance available under the JNNURM, IMC's objective in
SWD is to study the storm water drainage in totality and identify the reasons

for the flooding and provide efficient drainage system to avoid the frequent
| flooding in the city area.

Urban Infrastructure Development in Other Sectors:

The Government of Madhya Pradesh and Jabalpur Municipal Corporation have
taken up the ADB assnsted UWSEIP{ Project UDAY Praoject for improving the

e
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urban infrastructure in water suppfv.?é‘w:;age and solid waste management
Sectors.

The Ministry has also approved two DPRs for providing sewerage facilities in l.
Jabalpur.

|
taken up urban infrastructur 1
ity sectors of water supply, sewerage and solid |
i waste management with either GOI or ADB assistance, the only other Sector :
| requiring _assistance for improvement in infrastructure is the storm water
drainage.

As the city /State Governments have alread
i improvement projects in prior

Accordingly, a comprehensive Strom Water Drainage DPR has now been

| prepared and submitted by JMC for the consideration of the Ministry under
| JNNURM,

|

7. | Present Status:

The Existing storm water drainage system of Municipal Corporation of Jabalpur, i
i is divided into five major drainage zones. These drainage zones are based on |

the natural drainage area of five major Nallahs flowing through the Municipal |
Corporation area. The major drainage zones are: :

|

.\

Uldana Nallah drainage zone 'I
Moti Nallah drainage zone |

Omti Nallah drainage zone.
Shah Nallah drainage zone
Khandhari Nallah drainage zone

[0 - T o

l With increased urbanisation in Jabalpur, problems of flooding are being

| recorded in the city. The major drainage problems identified in Jabalpur are as
follows: E

i 1. Inadequate drainage system from habitations to final disposal in |
Nallah. 5
2. Increased urbanization and increased imperviousness, l

3. Lack of SWD network in most urbanised areas. 5
4. Un-improved hydraulics of natural drains ( due to unlined Sections) |

The CDP mentions that Jabalpur had experienced flooding even during normal
monsoons in 1991, 1994, 1998 & 1999. |

I‘ |
i' { The JMC has tried to rectify these problems in storm water drainage by
preparing a comprehensive DPR as per the provisions of Manual on Sewerage
and Sewage Treatment (Storm Water Drainage Section) published by the _
| Ministry and the inputs provided by CPHEEO while examining the initial DPRs,
| Fifers el
8. | Need of the Project:
IilThe CDP mentions that labalpur Municipal Corporation has been addressing

| the flooding problem on a piece-meal approach, attempting to solve local
\ flooding problems by constructing drains in flood-prone areas and linking them

7
Herds G-l
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to Nallahs wherever feasible within available funds. CDP acknowledges thﬂ

Scientific and permanent solutions are to be worked out for preventing
flooding in the city.

Accordingly, JMC has prepared this comprehensive DPR for Storm Water
Drainage based on rainfall data obtained from IMD (Autographic rainfall data)

and provisions of the Manual on Sewerage & Sewage Treatment published by
the Ministry.

The proposed DPRs provides for 100% coverage and connectivity of the |
Storm Water Drainage network with due linkages with the existing SWD system '
in order to prevent flooding within the parameters of flooding frequency of
once in twe years mentioned in the Manual for the design storm analysed from |
the records of autographic rainfall data for the city.

9. | Population | Jabalpur MC
Year 2001 | 10,98,a69

| Year 2010-11 | 11,99,686 e b
| Year 2040-41 2132560

| 10. | Area of city |134.005qkm |
| 16. | SWD Area Coverage T| Area under | '
|

Area Under Total area of
Existing system Project

coverage after
execution of
Projett
5.40 | 12860 | 134.00
Proposed project will cover entire 134.00 sq.km with

|
)
|
|

|

’;

| network as well as out falling to River Pariyat and to 1
|

|
. l' | River Narmada ‘
12, | Project components |« Total Length of RC.C. pipe drain - B8.060 km. |
'l i | & Total length of R.C.C. covered channel drain — 1
_ | 73.80 Km. : {
. 'i ‘ s Total Length of Stone Pitching of natural Drains -
1 . | 64.005 Km. |
Total length of Proposed improvement of SWD-
| 1| 225.865 km \
; 12 | Estimated Cost of the t Rs. 25432.12 lakh \
project {prepesed) | T |
1% | Period of ‘ 25 months !
implementation | From Dec'09 to Dec’11 .
| E il
‘T{ I Funding pattern | 509%:20%:30% (Gol : GoMP : IMC)

l

|

|
|
| S
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Total Project Cost(ln | GOI(50%) | GOG(20% ) | IMC(30%) 1 ]
| Lakh) {inLakh) | (in Lakh) _(In Lakh) |
proposed DPR 1271606 | 5086.42 | 762964
|| Rs.25432.12 lakh 1 4
i CPHEEOD 16324.43 | 6529.77 | 9794.66
| recommendation ! l l
| Rs.32648.86lakh | | | [
16.  Financial Phasing 2009-2010, 2010-2011 & 2011-12
'L_ | fora tut_:_il_ of 25 months
(Rs.in Lakh)
{ Year Total Gol | GomP | IMC
(50%) | (20%) (30%)
2009 - 10 (25%) | 8162.21 408111 | 163244 244866
2010-11(50%) | 1632443 | 816221,  3264.89 | 4897.33
| 2011-12 (25%) | s16222| 408111 163244 | 244867
{  Total | 3764886| 1632443| 652977 | 9794.66 |
17. | implementing Agencv” o labalpur Municipal Curporati'on s
|
18. | Annual O & M Expenditure |
(Rs. lakh) l
Existing 2008-09 | Rs.3.46 Lakh + Rs.160.00 ( taken approx. 10% of
total estt. Cost of staff engaged on SWM & SWD
duties)=
| |
' l Rs.163.46 Lakh p.a. on SWD
Proposed {20012-13) Total maintenance cost Rs. 497.01 Lakh per
annum, after commissioning of project.
JMC will meet O&M expenditure for these
SWDs from property tax revenues. |
19.

Agency Responsible for Jabalpur Municipal Corporation |
J O&M !

20. | Estimated Cost for | Rs. 32648.86 lakh H
Consideration & approval |
21. | SLBMs: \
| Storm Water Drainage- Service Level Benchmarks El
| Benchmark | Existing Proposed % |
1 | Coverage of Storm Water | 100% &% 100% i :
Drainage network i | |
2 | Incidence of water logging / | 0 | Frequentin | O \
flooding | several spots | For design
[ l l rainy season | storm | ]

wed®
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21. | Coverage of Urban Poor & Minorities: ==

The Details of Urban Poor and Minority Population Benefiting from the project {
As per census 2001) are given Below

Total Urban Poor = 275054;
|_Total Minority = 167000
1 [ 1 Category | Total in city | Already Storm Water drainage |
1 No. | | connected to system Beneficiaries
I. ‘ I | Storm Water ] under the Project
i ! ‘ | Drainage
1 | Urban Poor ; 178054 . 1 178054
Non-Minority i i
2| UrbanPoor - | 37500 | N ' 37500
| Minority | ! 1
3 | Urban Non- Poor l 69500 | - = 69500
' | Minority |
| | Iy | = =R DS i
Project Beneficiaries:
Total Urban Poor (1+2) = 275554
|| Minarity Population (2+3) = 167000
Urban Poor + Minority ( 1+2+3) = 345054

w

CPHEEQ's comments on DPR:

A

&

The DPR titled DPR of Storm Water Drainage System (Including Omti Nallah)
for Jabalpur City has been proposed under JNNURM has been designed and
estimated as per the design provisions of the Manual published by the Ministry
and the cost estimated as per State Govt. Departmental procedures. Ministry
may consider the same for providing ACA under JNNURM.

IMD’s rainfall data for Jabalpur (autographic rain gauge data) has been
collected for 25 years {made available by IMD for 1575, 1980 and 1985-2007)
and analysed for intensity of rainfall, which is in order.

Time of concentrations versus intensity of rainfall is plotted and Storm
intensity curve is prepared.

Tributary area for the drain ascertained from the detailed survey drawings
prepared and marked in the drawings.

The land use plan of the tributary area is considered as per the approved
master plan of the city confirmed by the JMC officials.

The imperviousness constant, ‘C’ values have been adopted as per the
guideline values indicated in the Manual on Sewerage & Sewage Treatment
and accordingly the intensity of rainfall has been calculated and the
discharges have been determined in the catchment areas, which are in order.

The Design carried out by JMC through Snow Fountain Consultants has been

based on the rational method suggested by Manual on Sewerage and Sewage
Treatment and the design is in order for the design storm for the flooding

74
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frequency and time of concentration occurring the designed section at the

point under consideration.
» The detailed drawings, designs have been furnished and estimates have been
prepared.
7 The details of proposed infrastructure are as follows:
Jabalpur SWD -Zone wise Details
Shah Moti Uldana | Omti
Khandhari | Nala Nala nala Nala Total in
Section Details | NalaZone  Zone Zone | Zone | Zone M.
R.C.C. Pipe Dia. =il
150 000 0.00 000! 000! 20000{ 20000
200 12000 | 6000 000| ©000| 6s000| 92000
250 105.00 120.00 0.00 240.00 745.00 1210.00
300 14100 | 30000 | 6000 | 48000 | 212500 | 3106.00
= 350 90.60 | 210.00 90.00 | 36000 ! 133000 | 2080.00
400 24000 | 27000 | 18000 | 100000 | 149300 3183.00
| as0 30,00 | 38000 | 24000 | 788.00 | 1064.00 | 2502.00
500 3000 | 34500| 18000 | 77000 | 122600 | 2551.00
800 6000 | 68900 | 72000 | 1660.00 | 3683.00 | 681200
700 90.00 | 80000 | 103500 | 285100 | 2574.00 | 7350.00
800 12000 | $7500 | 105800 | 276000 | 470000 | 9213.00
900 12000 | 117000 | 142000 | 174200 | 193000 | 382,00
1000 12000 | 66000 | 629.00 | 2803.00 | 1660.00 | 5872.00
1100 15000 | 678.00| 35000 | 1943.00 | 324600 | 6367.00
1200 180.00 | 31000 s575.00| 77000 279100 | 4626.00
1400 24000 | 42000 | 1588.00 | 430700 | 192200 | 8477.00
1600 30000 | 54000 | 42000 | 1697.00 | 346200 | 6419.00
1800 39000 | 75000 | 57000 | 500000 | 4081.00 | 10791.00
Total 2526.00 | $277.00  9115.00 | 29261.00 | 38882.00 | 88061.00
R.C.C. Covered |
Drain . = ! 0.00
24%165 | 000 3000 0.00 0.00 30 60.00 |
| 26x175 000 | 120000 | 2050 | 239000 | 3843 | 948300
28%185 630 1565.00 s82 | 1495 180 | 445200
3.0x1.98 3219 18000 OOD| 1282| 970 565100
3.2x2.05 1290 | 100.00 20| 1676 | 2093 | 5379.00
34x2.15 1130 000| oo0o| 2010| 2627! 6a67.00
36x2.25 480 000| ooo| ins| 3s0) ss7500
318x235 570 0.00 0.00 000 | 5320 | 5890.00
| a0x2a5 00|  000| 3920 120| 679 $319.00
[ a2x2s55 | e i o.oa_.i 0.00 i 285 ‘I' _o.qz :ﬁ:gz
44265 780 150 4510 13 a1 .00 |
asx275 | sw|  zmse| 7m0 210| 95| 508500
48%2.85 2040 000, 000 330 | 755 | 312500
50%2.95 309| 000l o000 000| 62| 371500
52x3.05 1590 | 0.0 000, 000| 000 1590.00
54x3.15 80 0.00 000, 000| 34| 44300
S6x325 |  000| ©000| 000  000| 4046 | 4046.00
Total | 16999.00 | 5575.00 | 12012.00 | 12726.00 | 26483.00 | 73795.00
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)
Stone Pitching | == E s e
Details Section l l ' '
Top, Bottom &
Depth) | 0.00
12 05x2.85x2 75 0.00 000| o000 000| 800! ss0.00
14.15%3.35x2.70 9060.00 0.00 0.00 1740 10800.00
14.67x3 35x3 15 000 0.00 0.00 493 | 256000 | 3053.00
15 20x3 60x3 35 0.00 000! o0l 2000 | 200000
15.72x3 72x3.45 0.00 ooo| oo0| 80| | 8000
16.24x3 34x3 55 eoo| ooo| ooo| 8| 178000 | 1788.00
16.77x3.97x3 65 0.00 000 000 4560| 3000 4590.00
17.20%4.09%3.75 0.00 000! o000 527 | 527.00
17.82x4 22x3.85 0.00 0.00 0.00 10| 108500 | 1095.00
18 34x4 34x3 95 0.00 30.00 0.00 3645 | 3675.00
18.86x4 86x3.60 0.00 | 6390.00 0.00 | 0.00 | 17663.00 | 24053.00
20.44x4.44x4.35 000| 000 0.00 | 5250 5250.00
24.10%5.7%5.05 000 | 000 0.00 000 | 544400 | S444.00
| Total 9060.00  6420.00 |  0.00 | 19123.00 | 29402.00 | 64005.00
Total Length of R.C.C. Pipe in Km, 88.06
Total Length of R.C.C. Drain Km. 73.80
Total Length of Stone Pitching Drain Km. 64.00
Grand Total 225.86 KM

» The designers have stated that the SWD system has been interlinked to the
existing ponds in the city such that the pond receives inflows from SWD on
one side and the surplus water flows out to the SWD on the other side.
Hence, preservation of water bodies & promotion of GW recharge is being
ensured.

» The DPR proposes 100% coverage of SWD facility in all areas including all
urban poor & minority areas, As per 2001 census, the urban poor beneficiaries
are 2,75,554 whereas about 1,67,000 minorities will also be benefited. Details
are obtained from CDP.

» The estimated cost of DPR has been finalized on the basis of detailed design,
drawings, quantity survey and cost estimates using the rates of unified PHED
SOR published in September 2002. The cost escalation over this SoR is
adopted on the basis of WPI published by Ministry of Industries, Gol. The cost
escalation on WPI basis is as follows:

WPI of Sept-Oct 2002 (18.9.2002) =  167.45

(167.4 = 167.5)/2= 167.45

WPI of Sept-Oct 2009 (26.9.2009) =  243.00

9% increase in WPI as in Oct 2009 = (243.00-167.45) x 100/167.45 = 45.12%
>

Since the prices have been adjusted on the basis of published WPI, the cost
estimates are at current 2009-10 levels. No cost escalation shall be allowed
during project implementation.

% JMC has furnished the Bar-chart indicating the schedule & stages of

implementation of the project as per stated period of implementation.

Herad 4l
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» JMC has stated that the O & M cost will be met for their annual
budget/property tax revenue generated so as to make the scheme
sustainable.

# Since the DPR has been prepared as per the guidelines of the Manual an
Sewerage & Sewage Treatment { Storm Water Drainage section), we may
technically approve the same as per the abstract cost given below subject to
the comments that follow:

ABSTRACT OF APPROVED COST FOR STORM WATER DRAINAGE-
in Jabalpur (Rs. in Lakh)
s Length | PYoPosed | Appraised Ii
i PROJECT COMPONENTS ik | DPRCost Cost
(Rs. Lakh) | (Rs.Lakh)
1 | Military Dairy Farm to Khandhari Naliah via Bilahari 4,949 306.65 | 41495
2 | Narmada Nagar To Khandhari Nallan-1i 0375 | 1430 132
3 | Narmada Nagar To Khandhari Nallah-1 0.199 7.50 5.80
4 | Xhandhari Dam To Shah Nallah via 8hita, Kajorwara, | 23.000 | 245540 4916.25 |
Bilahari, Chihenla and Polipather
5 | Badariya Tiraha To Shah Nallah via Rampur Chowk 1025 78.90 59.65
(Left Side)
o | Badariya Tiraha To Shah Nallah via Rampur Chowk | 1.210 | 11245 | 8540 |
{Right Side) Magha Mobile
7 | Poli Pathar (Riffie Range Side ) To Shah Nallah-1 | 0281 145 5.10
8 | Poli Pathar (Riffle Range Side ) To Shah Nallah-2 0732 | 3490 | 4390
Shakti Bhawan Ta Shah Nallah via Rampur Mohalla 4,895 32195 G31.65
10 | Rampur To Shah Nallah R 1599 | 7860 112.20
11 | Akash Ganga Barat Ghar ke Samne Nallah 0.255 6.05 730
12 | Poli Pathar To Shah Nallah via Perfect Pottery (Part 1) | 0.518 12.65 1640
12 | Poli Pathar To Shah Nallah via Perfect Pottery | 0.578 24.75 3020
14 | Shah Naliah = 9400 | 69360 [ 179085
1S | Soni Nagar Bhan Talaiya To Sidhatri Mata Mandir | 0.250 | 7.05 19.00
16 | Babu Nagar Jhanda Chowk To Ajal Furniture Shop | 0478 | si;| 2700
17 | Bhawani Chowk To Moti Nallah Tekari Kabristan | 0678 | 8580 | 5130
18 Pinki Kiran store Choudhari Mohalla 8hang Talalya to | 0.860 38.65 57.20
Keena Fakeer chand ustad ka bara Nallah .
19 | Jain Mandir To Behind of Hanuman Thana 0.540 25.10 42.85
20 | Shanti Nagar Nallah-ii > 0.150 290 6.85
21 | Om Sai Body Maker To Moti Nallah via Shanti Nagar | 0.628 290 6.40
22 | Trimurti Nagar To Moti Nallah 0.710 33.05 33.20
23 | Madho Tal to Moti Nallah 3.702 371.30 49235
2a | Sushil Soni Ka khet To Moti Nallah- 0.720 63.10 66.15
Moti Nallah (Fakeer Chand Akhera, Radha Krishna | 10270 93330 | 272005 |
25 | ward to Uldana Nallah Near by pass Road Via Madar i
Tekri,Damoh Naka Area & Village. Kathonda) : SO I‘ S——
26 | Vehicle Gun Factory, Jabalpur To Uldana Nallah | 6625 | 4135 | 61.05
u! Kendriya Vidyalaya Vehicle Factory 1o Ul_unna—niﬁﬁ;ﬂ 0234 e K 2080 |
Near labalpur Tank | = e 0 ]
Chhoti Khermai Mata Mandir Siddh Baba Bagh To 0.438 2230 | 30.80
® Hause of Magan Lal Yadav ~ \ . ‘ |
Patel Mohalla Seth Govind das Ward To Manthi Tel \ 1200 | & .sq 59,30 l
® o s ST VS (N NN, DUSS— S
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o

Jhanda Chowk To Mangal Parag Ground

ward

i

78

| 0392 1215 21.10
31 | GCF Hospltal to VGF Ground Nallah 1.049 30.15 46.05
32 | GCF Area Nallah -1 0.670 130 320
33 | GCF Area Nallah -2 0.080 3.10 350
334 | GCF Hospital To Gun Carriage Factory Nallah 1428 | 15395 356.95
; Adhartal Subhash Nagar To Hitkari Girls School V.F). | 1.937 142.90 191.10
35 | via Kanchanpur, Sharda Colony Nallah (Nahar Wala
Nallah)
GCF To Uldana Nallah via Bhadpur, Azad Magar Gokar | 3370 636.30 71295
36 | Bagh, Uday Nagar & Ankur Vidya Mandir of WWA
Nallah - |
. Razah Chowk To Adhartal Shobhapur Railway 0.490 21.65 3070
Crossing Nallah
38 | Adhartal To Shobhapur Rallway Crossing Left Side 1.950 268.60 255.35
39 | IP Industrial Area Adhartal Nallah 0.880 57.95 58.40
%0 Shobhapur Railway Crossing To Uldana Nallah Near 2240 299.25 424.75
Teen Puliya
4y | Naveen Hotel Agriculture College To Uldana Nallah | 0.700 55.75 90.55
(Left Side Najlah)
42 Krishi Nagar Adhartal To Uldana Nallah Via Kulpati 0.815 136.35 39.85 |
Niwas Nallah
43 | Slaughter House To SC_ST Hostel Near Raddi Chowki | 1330 |  89.85 115.85
44 | Anjuman School To SC_ST hostel Near Raddi Chowki 0.270 7.25 11,60
45 Jakir Hussain Ward To SC_ST Hostel Near Raddi 2,035 77.90 138.90
Chowki
Neta Colony to Adhartal Police Station Near Adhartal | 0.978 50.05 69.05
» Chowk
&7 Jai Prakash Nagar Nallah Jhanda Chowk to Adhartal | na30 1390 22.80
Talab
Adhartal Talab to Mallah (Raddi Chowki To Uldana | 0.100 12.65 10.85
e Naliah via Adhartal Chowk, Agriculture College)
49 | Raddi Chowki To Uldana Nallah via Adhartal Chowk, 2156 23235 233,20
Agriculture College
Naveen Hotel Agriculture College To Uldana Nallah 0637 34.05 50.05
= {Right Side Nallah)
Dhobiyana Mohalla To Raddi Chowki via Gohalpur | 0.735 26.00 35.80
31 | chowki Natah | S
oy | Jakir Hussain Ward to Radei Chowki To Jagrati Nagar | 2410 235.30 312.15
Near Vidya Yadav Madhyamik Vidyalaya Nallsh | 3
Kali Mata Mandir ke peechhe se khooni Nallah Near | 0.560 6.65 10.75
g Bhole Kuti Yoga Kendra
Moti Nallah Pulla To Khooni Nallah via Gohalpur | 2.555 139.15 25265
" Chowk Near Village ]
Gohalpur Chowk To Uldana Nallah via Gohalpur, | 4.142 33110 453,95
il Jagrati Nagar & Amkhera Village i
Adhartal Road Near Dhani Ki Kuliya To Uldana Nallah | 4.145 41550 578.35
56 | via Ravindra Nagar, Alok Nagar, New Ram Nagar,
Village -Amkhera & Kundwari { Khooni Nallah)
Uldana Nallah (fabalpur Tank To Omti Nallah Near 18.000 1413.60 3148.65
57 | Chota Pandwar Village via Agriculture College) |
Ambey Studio Narayan Nagar To Omti Nallah (Dwarka | 0125 2.00 280
- Nagar Ward) > 3]
House of Mohanlal to house of Ram Charan Siddha 0.383 21.35 ; 37.55
- Baba ward | |
House of Purushottam to Deepak Singh Dwarka nagar Y 0.226 4.80 II. 7.45
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Poorv Parshad Laxmi Ben house to Omlbi Naliah 1 0425 | 40.8% 7730 |
61 | Siddha |
Baba ward
62 | Thana ghampur to Omti Nallah {Sanjay Gandhi Ward) | 0.325 10.25 14.40
g3 | 53y Mohalla to Tripathi Bhawan (Vinoba Bhave | 0181 2695 2590
Ward)
sa | Marghatiya Naflah Begam Chowk To Omti Nallah Via | 0.893 63.50 128 55 |
Bamba Devi Temple
& Kuchch Bindiya Mohalla Near House of Chandobai to | 0.200 3.70 6.05
Omti
o6 | KanchGhar Chauraha to Omti Nallah via Kanchghar 0.525 3.15 575
= Colony Police Line
67 | Samdariya Nagar to Omti Nallah 0.525 9.70 1385
gg | %@l Mai Mandir to Omti Nallah via jhariva Kuwan 0140 | 20345 430
Mohalla Kaori Mohalla -Part 1 |
5o | Koll Mal Mandit 1o Omt Nalah via jhariya Kuwan 0310 a15 575 |
Mohalla Kaori Mohalla -Part 2
Jo | Kall Mai Mandir to Ot Nallah via jhariya Kuwan 1.244 30.95 60.85
Mohalla Kaori Mohalla
gy | TUSE Mohalla to Omti Nallah via bayee ka Bageecha 0.400 7.30 6.80
Area
72 | Knhatik Mohalla Area Nallah-1 0.180 3.15 555
n Sheetla Mayee road to durga mandir near ghamapur | 0438 1105 16.30
via Khalik Mohalla
4 House of Dinesh Muni Radha Krishna Ward To Omti | 0.760 21.50 3110
Nallah Near Ghamapur Chowk
75 | Ghamapur Area Nallah 0100 205 3.80
76 | Kanchghar Colony To Samdariya Colony 0.204 3.00 475
= Kanchghar New Basti To Omti Nallah via Samdariya 0,540 245 4.20
Colony, Nehru Nagar Ward
78 | Mall Godam To Kanchghar New Basti Omti Nallah 2.183 10755 153.60
Mall Godam Chowk To Omti Nallah Near Ghantaghar | 1.025 535 7.20
g via Collectorate !
Police Quarter Omti To Omti Nallah Near Ghantaghar | 0.400 14.50 21.60
- via Collectorate
Empire Talkies To Omti nagar Near Jyoti Talkies via 1805 267.75 370.90
81 | Nagrath Chowk
Russell Chowk To Income Tax Appeliste Tribunal | 0.360 9.40 15.25
82 | nce
83 | Agrawal Petrol Pump To Omti Nallah 0.362 520 6.55
84 | Traffic Police Tiraha to Laghu Udyog Right Town 0.865 §3.25 70.50
85 | Bhagwatl Dham Chowk to Omti Nallah 0570 14.05 21.30
Grove Multi Special Hospital to Omti Nallah near | 0.437 1460 13.50
s house of 5ri § § Srivastava
87 | HawaBagh Nehru Colony to near Railway Line 0.510 22.85 a7.15
8% | Gulati Chowk to Railway Line Near Shastri Bridge 0650 5.95 935
Chhoti Line Crossing to Near Madan Mahal Raiway | 1036 | 3210 52.05
89 | station e h]
Bridge No 4 Napier Town To Omti Nallah Near Madan | 2.221 227.58 297.80
i Mahal Railway Station via Shastri Bridge 2
91 | Stadium to Ranital Chowk Nallah [ 0220 7.45 12.20
92 | Sneh Nagar Naliah (opposite of PNT Boundary) 0400 | 995 16.25
Dashmesh Nagar to Madan Mahal Chowk near BSNL. | 0.475 17.50 29.40
93
office
94 | SEEOffice to MahanandaPond 1380 | 4% 8550 §
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95 | Prem Nagar Naliah 0.600 19.10 | 1030 |
96 | Ganga Sagar Talab to Kali Math Amanpur 0.800 58.70 116.30 |
g7 | Shakti Nagar Hill To Kafi Math Near Railway Une 2600 5515 86.80
Madan Mahal
Gupteshwar Chowk to Omti Nallah via Madan Mahal | 2.575 259.50 546.70 |
98 | Chowk Madan Mahal Rallway Station and kall math
mandir
99 | Sanjay Nagar To Daryani Classes 0932 34325 53.45%
100 | Shanker Ghee Tiraha to Baldevbagh Nallah Part-2 0.505 16,35 2555
101 | Jaiswal Medical Store to Tula Ram Chowk (Right Side) | 0.213 465 5.40
102 | Jaiswal Medical Store te Tula Ram Chowk (Left Side) 0.266 4.40 7.70
103 Nagar Nigam Jabalpur Saskiya Nallah Bhartipur to 0.416 15.45 16,80
Sidharth Hostel via Ghantaghar Tularam Chowk
\o4 | Mukadamgan; Galhala Bazar to Ranital via Lordgan) 1.261 27.75 40.55
and Lard Tularam Chowk
105 | Hitkarf Vidyalaya Sidharth Hotel via Tularam Chowk-2 | 0.332 11.00 13.70
106 | Ranital to sanjay Nagar Nalfah via Harshit Nagar 1124 155.60 158.65
107 | Ukhari Chowk Nallah 0.290 14.70 20,05
108 | Sanjay Nagar Nallah-1 } 0150 395 6.05
100 | B3idev Bagh to Omti Nallah near Daryani Classes via | 1380 222.70 464.25
sanjay Nagar Anna Mohalla and Sheetalpuri
110 | Sanjay Nagar Nallah -2 | o2da 3.85 $.50
111 | Cherital to Anand Colony Nallah | 0.130 | 720 1190
112 | Baldevbagh Chowk to State Bank to Ukhari drain 0.460 16.20 22,55
1y3 | Krishi Upaj Mandi Chowk tc Vijay Nagar Chowk 0.396 22.20 39,95
{Ahimsa Chowk)
114 | Deen Dayal Chowk to Ekta Chowk 1.000 1455.75 64.05
115 | Janaki Nagar Nallah 0.200 7.15 9.35
116 | Ukhari Chowk Nallah-1 0450 | 13.80 23.70
117 | Ukhari Chowk Naliah-2 0180 | 7.45 12.00
118 | Ukhari Chowk Nallah-4 0370 15.30 266 |
119 | Ukhari Chowk Nallah-3 0.475 18.40 2690
120 | Ukhari Chowk Nallah-5 0.080 135 1.90
121 | Anand Colony to Omti Nallah via Jaki Nagar, Ahinsa 2261 237.60 388.00
Chowk and Fkta Chowk
127 | GOVt Naveen School Garha to Kachhpura fly over "t_h.nes 440 5.70
Nallah
123 | Gulawa pond to Kachhpura ‘Nallah near house of | 0.150 | 12.80 19.65
Ranjan Gopal Dubey
124 | Garha Geeta Bhawan to Kachhpura Nallah 0.364 21.40 3535
125 | Supatal to Kachhpura Malviya Dr. Mukherjee Chowk | 0.610 101.05 120.75 |
126 | Nehru Nagar to Medical College Gate Nallah 1 0505 | 775 1145
137 | Medical College Gate to Kachhpura Nallah via | 1320 139.65 179.75
mudfaiya Pond Shaheed Chowk Garha
128 | Mudfaiya Pond ta Kuchchpura Fly over Drain 3.780 | 4906.60 850.00 |
13g | THuP3t Chowk to Kachhpura Nailah near Bhoolan | 0.960 22.45 36.90
fatak via Ganga Nagar & Nivesh Colony
Kachhpura fly over to Omti Nallah near Kachnar city | 5348 | 116160 418.10
130 | via Sanjiwani Nagar, Kachhpura Railway Station and
Village Basa
13y | Damoh Naka Chowk to Omti Nallah via Deen Dayal 5.100 664.95 897.05 |
Chowk and | T| College
132 | 171 College to Omti Nallah 4750 | 38095 481,95
133 | Omti Nallah 33.752 | 229930 | 5084.35
Galds A
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£3
SEES TRt e | 22586 | 2457210 | 3154880 |
s b Sub Total \ .| |
~ Contingency, 3% | | 7376 946.34
Administrative cost 0.5% | | 1226 157.72
— = &mn,m'_h_ | 2543212 | 3264887 |
Nate: The cost variations are due to technical appraisal:

1. The IDF curve has been corrected during technical appraisal. With the

carrection, the size of sections has increased to next higher diameters
The cost estimates have been rationalized in conformity with INNURM &
UIDSSMT projects in Madhya Pradesh using the unified PHED SoR 2002 adjusted

to current price level on the basis of WPl indices published by Ministry of
Industry, Gol.

ect lementation:

Jabalpur Municipal Corporation (IMC) shall obtain all administrative, technical
and expenditure sanctions from Government of Madhya Pradesh immediately

upon approval by CSMC to expedite the project implementation without ant
delay.

IMC shall obtain clearances from other departments as required. Clearances
shall be obtained from Authorities of National & 5tate Highways, Railways and
other departments / agencies to expedite the project implementation.

Geo-technical investigations of the project sites for bearing capacity, ground
water table, uplift etc should be carried out before execution of the project.

The design may be maodified if necessary on the basis of the actual ground
conditions.

Structural design of various components of the scheme may be got approved
from the competent authority before implementation of the scheme.

Adeguate expertise of Staff and institutional capacity may be created by the IMC
to implement the said scheme as per the specifications.

The State Govt. /JIMC may ensure that there is no encroachment on the
alignment of the SWD system, so as to facilitate smooth execution of the project
and to avoid time over run & cost over run of the scheme.

e The State Govt. /IMC may ensure that  Municipal Solid Waste management

plan / DPR already being implemented under ADB assisted project is
implemented & maintained properly in the city so that no solid waste finds its
way into the drains / SWD proposed. IMC shall ensure this,

Since Govt. of India will not provide funds for R & R., JMC shall ensure the R & R
programme, if any, for the project affected persons shall be implemented
simultaneously so as to avoid time over run and cost over run.

The invert levels at each cross section of the drains at various locations shall be

qBE%H gt
wﬁmm
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checked at the field by JIMC during implementation by detailed survey to ensure
smooth flow of storm water in the channels.

The IMC shall ensure that the designed section shall carry all the silt without

depositing in the drainage channels, for which adequate self-cleaning velocity
shall be facilitated in the sections.

IMC shall prepare a PERT Chart for all the drainage works and get it approved by
the competent authority IMC shall monitor implementation regularly so as to
avoid time over run and resulting cost over run,

A suitable mechanism may be developed by JIMC for routine maintenance of the

SWD system. JMC shall ensure effective O& M of the scheme on its completion
from its own resources.

The estimate has been prepared on unified PHED Schedule of Rates 2002
adjusted to 2009-10 [October 2009) on WP! indices. No escalation cost has been

included during implementation. Cost escalations if any, shall be borne by IMC /
Govt. of Madhya Pradesh themselves.

If there is any change in the scope of work, a revised approval has to be obtained
from Ministry /CPHEEO.

13
Encl: Original & Revised DPRs [ Volumes]m -
& Project Appraisal Report - o €t = \ L
ff ‘@".gd oEaA QQQ:»I-:«P}-'- _:,' ;21 M“’%—;"}F‘Fé
= 1§ Volored . E’ J
_{_ﬂ________ (‘M_____ {1 B Ravinder)
Asstt. Adviser (PHE)

27.10.2009

DA (PHE] - on leave

Consultant (Shri R.Sethuraman, WEE]) — May please see & advise.
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Annexurg4”]
PO %@ > -

OFFICE OF THE MUNICIPAL CORPORATION JABALPUR
}  (JNNURM)
+ Manas Bhawan Building Wright Town Pin- 482002

Phone & Fax No.- 0761-2419966
E-mail - jmc_nurm(@Y ahoo.co.in

No/NURM/2010/.4:9 D Jabalpur, Date2)../09/2010

WORK ORDER

To

M/S LARSEN AND TOUBRO LIMITED

ECC DIVISION

1 MOUNT POONAMALLEE ROAD

- P.O.-979 MANAPAKKAM, CHENNAI - 600089

, Subject: - Construction of Storm Water Drainage System comprising RCC Rectangular, RCC Spigot & Socket pipe
‘. and Trapezoidal Stone Masonry /c.c. Drains complete, including testing and Commissioning in Jabalpur
city under INNURM.
‘. Reference: - Tender Dated- 28" June’ 2010 & agreement Dated - 09 September 2010.
|
‘ 1. Name of Work E Construction of Storm water Drainage System comprising RCC
Rectangular, RCC Spigot & Socket pipe and Trapezoidal Stone
Masonry Drains etc. complete, including testing and
Commissioning in Jabalpur city for Omti Nalla, Khandar Nalla,
i Shah Nalla, Moti Nalla and Urdana Nalla Zone Area
2. Contract Cost - Rs. 3749980714/- (Rupees Three Hundred and Seventy Four Crores,
; Ninety Nine Lakhs, Eighty Thousand, Seven Hundred Fourteen
‘i only)
3.  Approved Tender Rate - Items Rate
4, Time of Completion - 30 Months including Rainy Seasons.

You are hereby instructed to proceed the execution of the said works in accordance with the contract documents &
complete the work in stipulated time period. It is also instructed to submit the work programme immediately

Enclosure - Referenced Agreement [Ind Copy. ? !

Commissioner
1 MUNICIPAL CORPORATION JABALPUR

; Endt.No. /NURM/2010/.%2 D Jabalpur, Date- 092010
! Copy to: - . Honorable Mayor, Municipal Corporation Jabalpur
} 2. Ad. Commissioner 2, Municipal Corporation Jabalpur b N
- % 3.  Superintending Engineer (JNNURM), Municipal Corporation Jabalpur for necessary action W/ \°
§ 4.  Shri S. K Dwivedi, Executive Engineer (JNNURM) — 1, Municipal Corporation Jabalpur for
\\# GS execution of the project \
‘ \ %

¢
LAV

Shri R. K Gupta, Executive Engineer (JNNURM) — 11, Municipal Corporation Jabalpur for execution _,»
of the project hy’/"-(o\’
M/s Snow Fountain Consultants, Lucknow for commencement of the project and necessary action

’%}}'tm“l\"ﬁ)\‘lh

Commissioner
Ca_MUNICIPAL CORPORATION JABALPUR
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Length due to Hindrance

Anz—(2€)  Annexure-8

| S 6
84 Tendor sl:nunu 4 Compieted
i Deain No Location Alroady | Disputed | Raflway Transtormers | ROWI | Total Length Work Hindrance details
Lo w‘“" Constructed | | and/ Local Ay | wwar | utiity  Water | DTINER | oo | indran Length
Drain Problem ion pipe lineToilet hment L]
block
1 3 Wiltary Diairy farm (o Khandar Nala via | oo 1430 T 180 1250 WORK COMPLETED AS PER AVAILABLE FRONT
) Fl Harmad Nager To Khandat sl ll | 437 = E3 AIORK CONE FER AVAILABLE ERON
3 ] Narmada Nagar To Khandari Nala | 140 R rming vl abl
Ch betwean 0 to 7120 Langth delated vide clant instruction
Ch batween 12600 o 13000 Army atea
Hhandari Dam To Shah Nala via Ch between 13200 to 13208 Army Area
4 4 Bhita Kajarwars, Bithan, Chheola and 23000 10800 70 s Mo 6845 12035/ = |Chbetween 17583 to 17748 Raiway Permission | Broad Guage|
Polipathar Ch between 18050 to 18220 - Rastway Permission ( Narrow
Guage)
WORK COMPLETED AS PER AVAILABLE FRONT
Ch: 0 to 300 Alrescy Constructed Drasin 10 m badance due to jocal
Badariya Tirsha To Shah Nala via 5 )
= g Rampur Chowk (LeMt Side) Wee | e - ™ X O e caecmssemamarmon |
Hadariya Tiraha To Shah Nala via |
L] ] Rampur Chowk (Right Side)Megha 1210 1200 275 126 125 800 = |WORK COMPLETED AS PER AVAILABLE FRONT
Mobile
7 ] MW(M-H-?-MHu 281 140 140 0 o = |Ch Ot 140 Alreedy Contructed Nallsh
s s Pﬂmgl:om-gu%)ﬁ 192 330 330 0 0| < |Ch 010 330 Alveady Contructed Naliah
° e Shakti Bhawan To Shah Nala va ABOS 2045 900 1145 2045 0| . |€n 0to 900 Permission from MPSER
Ramour Mohalia
10 10 Rampur To Shah Nala 1509 1 260 297 567 =05 r: R0 300 T 4N Lo e
570 1o 750 Land Digpule
o e Akash Ganga Baral Ghat ke Samne 265 210 0 210/ WORK COMPLETED AS PER AVAILBLE FRONT
Poli Pathar To Shah Nala Via Perfect !
12 12 ! Pagt 11 518 347 M7 ] o CH' 0 TO 347 Already Conatructed Dramn
Euftery. : CH. 840 1o 675 Raiway Permission Namow Guage Civ 240 1o 250
- i Poli Pathar To Shah Nals Via Perfect 578 870 35 10 45 825 Encroathment of compound Wab
Ch. 0 to 245 RoW Enchroschment
. Walter pipe line bindrances at Ch 1430
1 14 Shah Nata 2400 8510 288 6 b 5 e oy Ch 3000 to 3288 Land dispule,
Cn 740 to 795 radway not given.
15 15 Soni Nagar Bhan Takatys To Sidhatri %0 o = |Unidentified Drawn
Babu Nagar Jhanda Chowk To Aja: o
18 1% Furnitocs Shas 479 450 450 Daleted Drain
i 9 Bhavani Chowk To Moti Hala Tekar 578 #85 85 0 [ =
Pinki Kirana Store- Chodhari
18 1 Mohatia Bhang Teiaiya to Heena Fakeer 850 480 480
chand uskad ka barm Hala -
19 10 Jain Mandis Te bahind Hanuman Thana 540 r40 740
i) 2 Shach Hagar Hala i 150 L) 15
2 = Om Sai Body maker 1o Mot Nata via o o= T
Shant naoor
= Fl Trimun Nagar to Mol Mala | 710
23 23 Madhotal To Moti Nala oz 2280 425
[ 34| 24 Sushil Soni Ka khet To Mol Naln | 720 780 105 8]
Ch between 0 to 260 Decision regarding Section 10 be finalized
Water pipe ine hindrance for flurme (35mir) £ Madhartekn
Mot Nata (Fakeer Chand Akhers Radha [Dtign not available for connection of 2 Bm to 4m sec (12mirNG
Krishna war To Uldana Nala Near By v Kasai mand
= # pass Road via Mandic Tekr, Damon | 10270 [ 8770 200 " an 8m EnchrcachmentRow for access of work €1 Kasal mand)
Maks Area & Village Kathonda) Water pipe ling hindrance For flume (35 mir) @ Cohalpur
Ch between 2700 to 26900 Land lssue
Land dispute at Yaday land budder
Vehicle Gun Factory, Jabalpur To 0 o (]
F] ] Uldana Nal 825 &4l 640 (Dlwied Drain
Kendriya Vidhyalaya Vehicle Factory to
Fid ar plager vlpoaiuapinaseed ™ 230 230 0 0 Dleieted Drain
Chhoti Kheman Mata Mandic Sidan
g - baba Bagh to house of Maganial Yadov o o o Unidentified Drain
20 P Patel Mohalla Seth Govind das ward To 1200 [} Lindentified Dvain
£ 30 Jnanda Chowk to Mangal Parag Ground| 362 470 180 o COMPLETED
3 3t [ Joap | "0 0] 170
32 F7) GCF Armg Nalla-1 70 50 50 Faiway nol
53 E) GCF Area Nalla-2 a0 60 3] €0 nat permitied
Ch betweens 0 to 170 Already Conatructad Drain in GCF ares
3% & GCF Hospital 1o B:.mv“m'r 1428 1180 140 140 1050/ Ch between 870 to 810 Raitway Permission
WORK COMPLETED AS PER AVAILABLE FRONT
Agihartal Subhash Nagar To Hitkani girts
] kL] School V F .. vis Kanhanpar, Shards 1837 1837 1037 Q 0 = |Dateted Drain
colony nata | Nahar Wala Nala)
GCF to Uidana Nala via Bhadpu Azad "
» % Nagar Gokar Bagh, Uday Negar & 070 1788 e kL] 1686 WORK COMPLETED AS PER AVAILBLE FRONT q‘ﬁ‘
Ankix Vidhiys Mandic of WWA Nala mnﬁ
Razah Chowk To Adhartal Shobhpur P y
k74 37 . el 490 4 [} [ Unidentified Drain



Length due to Hindrance
Doleted o W 4
Surveyed
s Tendor | tength | ‘eneth/ I Ehacielo Poles! Comploted | ORI indrance details
e Drain No Location Longth | Scope | A™dY | Disputed |Railway] , Transformers /| o oo, | ROWE | Total Length L
Langth | Constructed | | and/ Local ey | NHAL | Uity | Water ey | Encronc | Hindrenc Length
Orain Problem ion pipw lineToitet | AM9" hment ™
block
CH betwean 1670 to 2200 Dwcision Regarding Alignment due 1o
- = Rising main / Sewer line in prposed algnmant
a8 n A Ty | o 280 555 555 1710 15.0 |Cn between 160 to 185 - Transformer, Work stagped by Kanchan
(39 ] 36 | WindusilAresAdharTaitiain | 880 | 68786 y
Ch between 0 to 180 Army Ares
| (Ch between 180 t0 210 Road Crossing
o ~ umm:‘mytczmhm 2240 2240 180 149TS| 16778 8625 Ch betwaer 255 10 850 Encroachment
. Ch batwsen 1355 to 2220 Encroachment
4 ar NYew: ot At Congm i 700 80 0 780 Completed
Uldana Mala 8 L Side Mala)
P 2 amm:;;oacﬁmmum 1330 1200 1200 1200 U] Non Feasible Due o ROW lssue
P a Aniurman School To 8C_ST hostel near | 0 270 100 100 170 COMPLETED AS PER AVAILABLE FRONT
w“ a et e | o | 2036 0 0 Delated Dran
5 a5 mmwum:lmm o8 930 830/ 0 o Hon Feasible Due 1o ROW lssus
e @ Jmhmmﬁ_“wm 430 L] 0 |Unidentified Cram
Adhartal talsb to Nala (Reddl chowkd to
a7 a7 Uidana Nala via Adhartal 100 100 100 0 ] = |Constructed in ADB Scope
chgwd Agri ollege)
8 . Raddi Chowtd To Uidana Nala via 3% EES 208 0 ) Constructed in ADE Seope
Haveen Hotel Agricufture college to
i s Uidana hala { Rignt Side Naia) -l o ; : - oot
o batween: 210 ta 215 | Electnc Pole
Dihobryana alla To Chrowii Ch between: 2584 to 271 - Transformer
128 =
= 50 Via Gohalpur Chowid nala b i L L o Ch between. D To 223 Encroachment
81 51 Jakir Hussain “l:"m:ﬂ"‘ wia 4674 570 [} 3570 Compisted
Ch between 0 to 100 Encroachment Bath side Building
52 52 Kall Mata Mandr ke Peeche se khooni 560 830 100 205 05 228 . |Eh between: 301 to 506 . Encroachment
Mals near Bhole kuti Yogs Kendra Ch betweesn: 530 to 830 - Locs! Probiem
|WORK COMPLETED AS PERAVALABLEFRONT |
Ti al rear L]
Gohalpur Chowk To Uidana Nala via ‘ratatormon Amkhers Roed
proe a1 5 085 Water pipe line ol near overhesd Water Tank
53 54 Gohalpor, Jagrati Hl.w & Amreknha 4142 . 25| 3848 Land Dispute at near patrol pump
villag WORK COMPLETFD AS PER AVAILARIEFRONT |
Ch batween: 016 150 dersed dus 1o site condons not required
Ch betwean 1040 to 1080  railway land
Ch batween: BOSO to 8710 Land lssue
Utdana Mata | Jabalpur Tank To Cmitl
17820 8 a0 m Ch betwean: G000 to G080 Land |ssus st Surendra razzak
54 % Nala Nn;;m:mmmjlmm 16000 o Ry Ch between 0220 (o 5300  Land (ssue ai Vardhman ity
Ch batweon: 9750 15 10080 - Land |ssue st Vardhman oty
Balance land issue
WORK COMPLETED AS PER AVAILABLE FRONT
P a7 Ambey Studio Narayan Nagar ToOmti | o 125 128 128 0 Non Foasibie Due 1o ROW lnsue
naln | Dvwarlia Nagar ward)
55 58 Hm-atmhnllrmmu;ﬂm 383 80 380 380 0 = |non Faasible Dus to ROW Issus
57 59 House of m:ml Singh 226 120 120 120 o = |Non Feasible Due 1o ROW lssue
8 a0 Poaru Prasad Laami houss ta Omtinala a8 400 400 400 o Non Faasible Due 1o ROW issue
2iddha babaward
50 81 Thana ghampur to Omtinala (Sanjay 228 300 00 300 o Non Feasible Due to ROW lssue
60 82 Mmbmmﬂ 181 180 160 160 0 = |Mon Feasible Dus to ROW lssue
& P Hug::lpmﬁﬂw[;lﬂmrwwm 893 g 30 330 0 < |Mon Feanible Dua to ROW lusus
P 4 Kunchehiingiyn Mohalla Mear House of 200 180 180 180 o = [Non Feasibie Due to ROW Issue
Chandobal to Omtl naia
P - Kanchghar Clll\l!lh!'lb Orm;:: vis 525 510 510 510 0 = |Non Feasitie Due to ROW lssue
=] 56 Samdariya nagar fo Ormtinals | 525 380 ] j"" g = |ien Feunible Gue fg ROW issue
Faii mai mandir 1o Omitinaia wa jhanys 120 120 = |Deieted Drasn
» o Kuwan Mohaila Kaori mohada part 1 s . s $
a6 88 """""‘"’“‘“m"“m an 310 I 310 0 « |Non Feasible Dus to ROW Issue
&7 P il mai mandic to Ombinala via harya 1244 830 524 524 100 COMPLETED AS PER AVAILABLE FRONT
Fuwan Mohalla Kaor mohalte
b8 0 wmmom-::.mm-n 400 390 380 %0 0 = |Non Feasibie due to ROW lssue
89 Al Khatie Mohalls Ares Nals 1 180 0 o ified Drmin
‘ro Shoetin Mayoe road to durgn mandit 38 2% 230 230 0 = |Nen Feanible dus o ROW issue
neqr ghampyt via Khali Mohglle
House of Dinesh muni Radha krishna
= n ward 1o Omtinals Nesr Ghampws 100 890 550 COMPLETED AS PER AVAILABLE FRONT
14 Ghampur Area Naly 100 1690 C 5 jon Fesnible due 1o ROW issue

143
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Length due to Hindrance
Surveyed s Q
- Tandor | ‘Wt | ik o Eloctric Polon! Completed | Baiance
o Drain No Location Length | Scope | Al3dY | Disputed |Raitway Transtormers | ROW/ | Total Langth Work Hindines datille
Length | Constructed | Lands Local Ay | ar | Uity s Water | D00V | e e | Hindrenc Langth
Drain Problam ton | A pipe linaTotlet | ATIOMERt | ony .
block
el ki) Kanchgar colony To Samdariya colony 204 il 120 (1] 20 = |COMPLETED H
Ch betwean 0 to 420 Encroachment
ranchgar new Basti To O mata vie
L colcny, Nehru Magerward | =0 Gl d 1000 1000 1185 Ch between 1300 ta 1880 - Cantral jail land
75 7 Wi} Godasn Ta Karchohur Hew Bedl | y0y 104 o 1085 - |comeeTED
% . Malt Godam chowk To Omb nala near 1025 1025 1025 a Q Deleted Drain
Palice quarter Omti To Omtinala near 400 P
7 ”n : AR 400 00 400 0 Non Feasible due o ROW Issue
Ch between. 0 to 50 Army Area
Ch betwssn: 80 to 920 Raidway Permission
L - J:Q':.":ﬁ."f'mw 1808 0 &9 90 401 1320 420 Ch bebween 1220 fo 1483 Encroachment
Ch betwaan 1704 lo 1833 | Encroachment
IR, (] LEDAD FEN AVALAN
19 8 Russel Chowk to Incomae tax Appelate 380 385 385 385 a = |Men Feasible Due o ROW Issue
| &0 ] Agraval o To Omiinals For] 362 382 EF o] ~_|Mon Fessibie Dus to ROW Igsus
ch 0 to 235 Transtormaer, slectnc pole, Uee, Uity
Trathic Police Tiraha to Laghu udyog s 728 200 P Shifting, & Encraochment
B 83 R i 865 2 38 T8 280 | etwee 780 10 880 Encraochment
(& Y] Ehagersti Dham Chowh to Omi Nsia | 570 550 ] 550 of £ & I
81 85 Grove Multi Special Hospital to Omitl 437 380 360 360/ a = |Non Feasible Due to ROW issue [ Design
7 = Hawa Bagh Nehru colony 1o near 510 530 0 0 = |Deleted Dram
85 e Gulati Chowk to Railway lina near 850 ] ] Linidantified Dran
" Chhoti Line crossing to Near Madan 1038 885 . 145 T40 885 o, Non Feasitsle Oue to ROW Issue
Bridge No 4 Nepian Tower To Omi) -
87 a0 Nata nenr Madan Mahal dy stabon via | 2221 2030 770 292 o8z 1048 . ?mwm 770 Raitway Parmission
(8| o0 | Swidwmto Randal chowinala 220 Fi] wﬂlm
"0 o Sneh Nagar Naia (Opposite of PNT 400 205 205 0 [ . |Deieted Drain
Dashmesh nagar to Madan Mahal 7 L
%0 n sl 475 a7 ars 475 ] Mon Feasibie Due to ROW Ivsue
[l $3 1380, 900 900 [1]
£ o4 Premnagar Mala 800 g% 35| a3 243 107 RA
Ch between: 0 to 435  Encroschiment
Ganaga Sagar Talab to Mal Math 800 280 B8O 1 Ch batween: 480 1o 535 Encroschmant
9 % Amanput b - Ch batween 550 1o 750 ' Encraachment
08 st-:.-wprlﬂTum Math Near 800 2610 1804 1804 716 - |munmoasmﬂnmlmzrm
gitway line Magan Mahal
Gupteshwar Chows to Omtinala via
% a Madanmahal chowk Madanmahal Ry 2674 2560 1240 1320 2560 ] Non Feasibla Due to ROVY Issue / Ratway permission
slabion and Kol mpth mandir |
(86| @a | Saniay saar To Daivan Classes 771 330 EE) 330] e
Shanker Ghee liraha to Baldevbagh
a7 9% fala Pat2 505 500 500 500 ] Hon Faasible Due 1o ROW lssue
= oo Jaiswal Maedical store 10 Tuls Ram 213 288 285 0 0 Delated Cirain
Jaiswal Medical store to Tula Ram
101 i 260 280 280 0 0 Delted Drain
MNagar Nigam Jabalpur Saskiya Nala
100 102 Bhartipur to Sidharth Hostel via a8 480 460 0| ] + | Delated Drain
Tubstam showk
Futkar! Vichyalaya Sidharth hotel via
0 103 T 2 3 330 330 0| 0 Diedated Drin
1 Gallhaka Bazar To Ranial
102 104 i oo Lavd Tk . 1011 1080 1060 1060/ 0 « | Non Feasible Due to ROW lssue
103 108 Ufheri Chowh Nala 200 55 o] 255 - |COMPLETED
Baidev bagh to Omti Nala near Daryani
104 107 Classes via sanjay nagar anna Mohatla [ 1118 138 0 1130 O .08 e e O o VO
and Sheelalpyn
SN T W 5 T
Boldevbagh chow o State bank to oS = o o e
100 10 Fishuse poin 400 Deloted Crain
107 1 """"'UW"'":" Chowk io Vijsy Nagar| 0 218 o 218
chowk (Ahinsha chowi] |
{708 11z _m_%s == ] 5] r
| 100 13 Janaki Nagar Nala 200 =
10 1 —Ukherl Chowk Nala 450 450 450 [] -
il 15 Ukheri Chowk Nala 2 160 180 180 [ [ -
KiH] Ushen Chowk hala 4 370 g‘;’g ELi) ] ] -
13 [¥] Ukheri Chowk Nala 3 AlS 475 .
] IT] Unheri Ghov Nala 8 ] 80 5 -
15 119 ey w 132 o 132 - |WORK COMPLETED AS PER AVAILABLE FRONT
118 120 CUIR gow) B Ssimpu e et | 80 125 o 128 WORS COMPLETED AS PER AVAILABLE FRONT
Garha Gesta bhawab to Kachhpura
117 {Fil iy 384 380 380 0| 0 Alreagy constructed Drain Hg
Ch batween: 0 to 20 Transformer
Supatal to Kanchhpura mahdya O . |Sh between: 540 to 800 Encrocachment - JY ﬁ
118 22 610 600 a6 20 150 170| 430 lj‘{




90 Length due to Hindrance
Deleted
Surve, L4
¥ed | jongth ) Electric Poles/ Balance
sL Tendor | length / Compiekd | (yoy Himtr.
"% Orain No Locatian Langth Scope Adrmady Disputed | Raitway Transtormars | ROW/ | Total Langth anch deiaile
Length | Gonstructed | | and) Local |Permiss Ay | paar | wtility s water | DT00Y | g o0c | Hindrenc Lengih
Drain Problem | lon pips linafToitet | AOnment | "t .
block
Gh between B0 lo 245  Decision Aequiled
118 172 N-hmwm:hnﬁ;mmmm 505 245 . 185 185 80 < |Ch batween 245 to 510 Already Condtructed Drain
Medics! college Gate to Kachhpura Nala Ch between: 0 to 335 | Encioachment
120 124 via Mudraiys pond Saheed chowk 1320 1220 230 8 88 855 = |CN between < 1220 to 1450 - Deletad due to changs in alignment
Garha WORK COMPLETED AS PER AVAILABLE FRONT
121 128 Mdiaiys Eand ln Bicthourn By ovee || wme 1830 34 34 1500 - |WORK COMPLETED AS PER AVAILABLE FRONT
(Ch between: 0 to 510 - Encioachment
122 128 Hocdeyoniinty o-g-mmmp.-““a: 950 w21 1220 1220 LY S bubvens: £33 10,830 : Enpruscheien)
Mivash ook Ch batwwen. 840 to 1270 Encroachment
y {WORK COMPLETED AS PER AVALABLEFRONT |
Kachhpura Ny over to Cmitinala near
123 127 Kachnar edy via Sanjwanl Nagar, 5348 3840 1665 1865 1975 - |WORK COMPLETED AS PER AVAILABLE FRONT
Kachhgura rly station and village Basa
Damoh Makes Chowk to Ormti Nala via -
124 128 Dean Dinyal Chonwk and [T Coliege 5100 4473 0 “un (COMPLETED
1. 20 mir Balance in frant of Ceat tyres 700 Din [Local
Resmiance)
2. Connection to Culvert.  (Local Resistance |
3 Man Hola is ot Completed Near in front of Khermal Mandic
{Local Resistance)
4.in Front of ACC Cement 1100 Dia Road crossing Balance
1 171 Colloge 10 Omti Nala 4780 5075 1780 205 1656 3120 - |(Locel Resistance)
i L g 5.0pp. of Frontier Logistics 1100 Dia 30 mir {Appr.) Balance
8 in Front of Pudda Factory 1800 Dis 20 mir (Appr | Electr, Pgle &
Boundary Wall
7.In Front of Kathonda Village Road 8 Now of Electric Pole 1800
- E Dia 20 mir (Appr. ) Balance
8 Near Muna Holel Electric Pole 8 2 Nos. Ties 1500 Dia 40 mir
LAsias Bk
Ch 010 816 * Encroachmaent
Ch 3600 to 3762 - Deshbandhu Complex
Land dispute 8t (choudhry)
Lond Dispute @ Madnanmahal
Column with three Noor buldings at Busstand
126 33762 27484 16 18 15688 1100 |Ch 18900 1o 28380 Land dispute
Land dispute at Madanmahal Rly station
130 Omii Nata Land dispiite at Rekhabadel
Column, Septic tank & Enchroachmant
Land dispute from Kaini bye pass
P ET)
KEH 51 5 ] -
%‘ 500 =
55 55 = |Land dispute
[ 130 | 50 11810 50 Gi Land dispute
(81) Conecting Raddi
131 Chowkto ST-SC 350 0 %0 WORK COMPLETED AS PER AVAILABLE FRONT
Fiogtel
132 | Bhawanal Park 1o Bus 145 o 145, WORK COMPLETED AS PER AVAILABLE FRONT
NEW DRAIN OPP OF "
133 5 F RESIDENCE 210 ] 210 WORK COMPLETED AS PER AVAILABLE FRONT
NEW DRAIN
104 | saapamcass NAGAR 1150 0 1150 - |WORN COMPLETED AS PER AVAILABLE FRONT
TO DHANI KUTIYA
EES aA 137 ] [1] 137 RA EF
EE3 25¢ 220 0 220 ) F
kE] 258 180 il = N F
(138 758 350 [
138 \ZIC g 1 -
0 =
KI5 [53 100 [} 100, - F
142 | ADB Drain Connecting 175 a nrs WORK COMPLETED AS PER AVAILABLE FRONT
143 | Guinh Petrol pump i85 7 - |WORK COMPLETED AS PER AVAILABLE FRONT
OBA 1185 n an4
128 C 305
1254 2108 38
47 ADH 350 E[
Total 213783 187560 41928 14045) ss20| ss0]  2e%0) 111|| B40| 25881 :rull ﬂmrrl u1|
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Annexure-9

OFFICE OF THE MUNICIPAL CORPORATION JABALPUR:

), " Manas Bhawan Building Wright Town Pin- 482002 E-mail - jnnurm@rediffmail.com
" _
'ﬁm_aﬁ
S.No./NURM/2018-19/..2°5. Jabalpur, Date:-2..2/.99 /2018
To,
PROJECT MANAGER,
L & T, Construction
Water & Effluent treatment
46, Narmada road, Gorakhpur,
Jabalpur -482001
Subject : Construction of Storm Water Drainage System comprising ‘@CQ A

rectangular, Spigot and Socket RCC pipe and Trapezoidal Stone Mason'ryf,-l\
Cement Concrete Drains Complete, including testing and Commissioning in
Jabalpur City”

Reference:  Work Order no. JNNURM/2010/299 dated 09.09.2010

With respect to the above work order and agreement, it is hereby
concluded by Mayor-in-council through its resolution no.540 dated 18/09/2017 that the
works of Storm Water Drainage Project in Jabalpur city executed by M/s Larsen & Toubro
Limited Construction is foreclosed as per the Clause 14 of conditions of contract due to

financial implications and land issues.

ﬁ](, MuNICIFAL CORPORATION JABALPUR

End. No./NURM/2018-19/.2:2... Jabalpur, Date:-.03/.05./2018
ce:

1- Project Manager, INNURM SWD Municipal Corporation Jabalpur for information.

COMMIESIONER
L WICIPAL CORPORATION JABALPUR
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‘e

(540

(Aur-ga—srsfas &1 35w Bais—18—09—2017)

102)

b 21 IS 2 O
Uel. (Vs &l §RT S O drdd 99 &1 & Wi d—
YT B Goilgg U HHIG—531 fAHId—13—9—2017 & A W™ WIS & TR
Td. U0 T gRT SR W qTel 9 B v T4 Sas TA e & g g
fosar |

TR & G Ao qafter A Swoifed B 5 SuAEgaRyE. @ efala
gufore el uRaremT 2g AfdaT 5. NURMI2010/69 f&176—10-05-2010 B Fee wad
Tel. Y8 €. B AR D Uig 9 ATl D 130 FAAST §9 ¥ WHT 3R . 374.99
IS D DN oY AW Y. YU T B FERY H. NURM/2010/229 faA16—09-09-2010
fear mar an| & gof w7 @) a@fdy 30 A off | FiRT afy wifta Swig Awd
el Tug &, B A1 9 @ 09 IR HH9: fRih—08—03—2013 B 01 A1E P fXiH
—06—04—2013 B 2 '/ HIE I, f&+i6—04—05-2013 @I 06 HIE P, fAAHE—31—12—2013
DI 06 HIE DI, AAIH—01—07—2014 DI 06 A& B, fAATH—30—12—-2014 P} 06 HIE P,
fAAI®H—30—06—2015 H1 06 ATE @), fRATHF—31—12—2015 B 06 ¥WE P T
feiP—29—06—2016 &1 09 ATE B GHUYFG <Y TF W fb fRiH—31—-03—2017 T 2 |
Tt e a% AT UA.qvS 2. B RN . 364.07 BRI BT YA AT O gl B |
3 <f¥r % W . 308,87,50,428.00 BT ol B U4 M . 53,98,98,825.00 T escalation
Tq WM . 1,20,86,485.00 PI excise duty AfFfId B |

¥ B Bg L.UAUALIRGA. Qi e &, 32649 S W g3 off
e g Wiga ¥ &1 50 vl afw IR 6. 163.24 TS B WA 9, Wi
IR &7 20 Wirere 39 R . 65.30 FRIS TS UHA W qUT A9 Wia AR &7 30
yfirerd afer IR 97.95 HRIS 7T 941 g AT ATTd &1 VIR R A SEaqR @ @y
@ Wd A ST B oA | D A U9 90 O A G fwd IR %, 205,69
TG W B gH! & | TR 7 gR1 g2t 9§ AR &, 97.00 BRI 0T foram S g
& T 99 WY %. 61.80 BRIS BT HIAH TR T gRT W@ & A g w2

TAQUS <. HU §RT BR WU $X B HEET D 9RF & M AFBR

FrTRIR 2

) A ¥ e BT faRe- F ERT %, 7.27 BS B interest B HfeRew HiT
® 2| (Fera w.-1) (AT H)

iy  $F @l @ Alignment § 3™ drel Hindrances &7 fdaRor (o= &.—2)(F%il #)

i) ud. g &) 9 fAfaer <R va v F yafera < &1 Rzewvr far e sgar
T ¥ yaferd <=1 9 va. gos &) 9 & S €| ey 6 Clause 42
(Condition of contract part-ll) (¥ %.—3) (RN #) B AR TA.TUS L B
escalation &1 ¥ T a1 W1 8 | §9 TSR GerIredd dlferap] AR 8-

%&‘7}7 k - C
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W
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,, 1 0&1) (m—g-wefaa @) dow Reie—18—00—2017) 1

: \
& ‘ :
®. | DA BT UDR 100 #I. Bq <l ® H Ag BT Jax ([0
e, | R P | TR 8 TR e
IFUR)
1 | RCC Drain 2255393.00 1738441.00 [20.19% 9 48.54%
(section- 2X1.25)
5> | RRM Drain 3536980.00 | 2512795.00 | 40.76% W42 42%
(section- 15.33X2.45)
3 | RCC Hume Pipe 1330220.00 882180.00 | 34.20% ¥ 89.80%
(1200mm) N o S

(SWRITT UTahe= Fa= & (AT #))

3 I et s ST ga. voe @) SuHl @ B wera &9 & fAER 5
WM B kAT R 2 |

fRfveay fFar 1ar & va yvs & & g7 i srd T svrr wrd @9l
Escalation¥1f &7 37T afafera g o ov aftra =7 glar @ v7 R gfe &
i Ferar fra fea # 78t 81 ver voe & gt 1334 @ Rl @ fawg au adlergad
weT g wiig @1 o vE) @ va wra frey s uv age @1 Refar i AT &
gadl & sa: aq aw yver [Ffr spmEa e snfe @ wy 4 orar &1 w3l il T
dlers’ wrd sperfq a8 fAvfa a1 gof &7 srerar #1d e & o a1 78 8

(541) o8 MRd PI¥M : TEdqR B @ 12 Qo6 / Grerfis stareal @

HATAT U4 HIRY H B4 drel 4 @) Wsfa & g 4—
IGFT & Yoilag UF FHIG—532 RATB—13-9-2017 B W Hel™™ WAMUBT & FTAR
wWee IR M & rd SeayR WBR @ 12 Adeie /e weredl @
Herad Ud GuRe # 89 9 @ &) Wigla @ g § faar fear T

T Tooiad & 6 o geneHd aed dfad SR e & SR el
Tl HEIPT SFAR FR-—g7-Frefad & wHe yaaid / fawhia Wiafd 8q wevo
vl frar mar o e e @ Weew mHie 321 fRAie-19-06—2017 A
faftrean fosar ar o 6 wawor smmd d8% A uwgd fbar oma |

37T YT G UHSNEA). B HHE U B |

G&feT ¥ Seoifed & & TeaqR e B Gl § 9" @ qaw bR 8 Al
S WEGH § BRI T 8| Wesdl BRE dSHr 26 T WG / ArcTde
wirererdl @ o 2q aifends PR s wv Afaer SriarE) gof &) ger gexaeHTd
e Qe ArfAEweE R B THAS A W gl SuRid Yol | e FY
faeiH—30—03—2016 B BT fGT 74T AT | Yo ST Qe WA ArIger
TR U§ TR FrTH Slaelqy & #eg ey @ BSPHT 14 B IAR G Frex- LT
e Wi arTAIgoeE R B 30 99 7% Suiad Widuie / Argaiide darerat

G & & 2
}Mag‘; W‘«{HWW ST B | C\L\\—

o f SRS 91 98



(rav—ga-aefua @) 45 REie—18—00-2017)
1045) @

AT | U & Wed ¥ Iged TR T SeayqR @ g uF wEie /) /1718 /
H1913. /AR /50 SEAGR RAI$6—13-07—2017 B gRT 20 Gi&. A aeflers o=
TRIY JErEH e B/ A0, AT B WHEBROT D) TTE STRIBRY B IR U
faaR %= B T3 FOT T TN uF @ wifefd wfyg TR e v e re
B et T @ 1 ot | R wr ot wofte narht sEferr 4 T vemeE vl
o™ Nud & gRT U= HHE 10451 /NG /Tiw. / 07-6 /2017 AT
feid—27—08—2017 & ERT AFHR W AT TG T vd s A7, Hdrel
feAi®—23—08—2017 &1 W RiEY 91 do@ 7 WA BF A1 FRAIAd & BT Soord

- PR Y Seaiigd A B Ira T SRR, B vy § Tt v SfteR wWiea

& gy 4 Rl T Fdegar srdad) ' forar A 8| aErER & v afvran
TRIY U Ud f[dar 7.4, Wi & FEaR 8 SooiRad 9sa [aeaawor o
eq ® &1 GART wiehe IR $UY 3228.78 ARG BT AR BT AT B |

I FCUaR TR 3R T WaFHad R H0 322878 AE@ (T B9
3B AT BB TOIR) G USLE). THIALIR. 10—-05—2012 HSH /HI T AHAIDY,
eI Ud el Wigd gvad S SLiaR. gEgEE wed JeEedHr e
o (g ==on) 3 Wigd 89 HaxT AgE TR Wenad U9 R @ e
AT ST SRS 8 | HUAT Feheor WG o IRdd 2 |

RfFeay fFar 1ar & sywiaargar & igla garT @1
4o% P HETE T T T | M

(sf. shwfa Wﬂ’rsﬂﬁ)

"ﬁf»wn/

(ﬁ!?ﬁ_d 3R)

W—s?—a?mﬁﬂa,
TR urfersd i STaergR

HHIG—ARG / AIR—g DS~ / 98P / FRIaTe! /2017—18 /28  RAG—9-10-20/7

AT AETAR #Eear P e |

A G HeW, WUR—-g—befgd, TR iferd T Saegr #1 el |
AqYYS BRI B |

AR, TR I AT SaeqR B gEee U ravde sridrEl 2 |

R s, TR uifde fm SeaqR & ol Ud sravad dridre! vy |
AR ST SR, TR uifers AT SeeqR B gEered mﬁd‘d@%m

(féﬁﬁa' )
wfya,
AIR—gT—Hrsf~d,

_—— TR urfad s sieeyR.
12

i ﬁ@?ﬁg
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Total Drain Constructed UndﬁbngURM Storm Wat

er Drain
Annexure-10

93

Project
Surveyed
Cc leted
Si. ] Locati Tendor Length | length / Scope ?.T:g:h
No Drain No ocation (in mtr) Length i )
(in mtr)
1 1 Military Dairy farm to Khandan Nala 4949 1430 1250
via Bilahari
2 2 Narmada Nagar To Khandari Nala Il 437 322 226
3 3 Narmada Nagar To Khandari Nala | 199 200 0
Khandari Dam To Shah Nala via
4 4 Bhita,Kajarwara, Bilhari, Chheola and 23000 19800 12035
) Polipathar
Badariya Tiraha To Shah Nala via
1 740
. ® Rampur Chowk (Left Side) 10 o
Badariya Tiraha To Shah Nala via
6 6 Rampur Chowk (Right Side)Megha 1210 1200 800
Mobile I
Poli Pathar (Riffle Range Side ) To
7 7 Shah Nala 1 281 140 0
Poli Pathar (Riffle Range Side ) To
8 8 Shah Nala 2 792 330 0
Shakti Bhawan To Shah Nala via
? ? Rampur Mohalla 4895 2045 0
10 10 Rampur To Shah Nala 1599 1122 565
Akash Ganga Barat Ghar ke Samne
11 11 Nala 255 210 210
Poli Pathar To Shah Nala Via Perfect
2] % Pottery ( Part 1) 18 347 0
Poli Pathar To Shah Nala Via Perfect
13 13 Pottery 578 | 870 825
gegE 9
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Total Drain Constructed U11Qigr JNNURM Storm Wat‘er Drain

Project
_r e s S _-.[ e — - ]‘,
| | Surveyed |
[ Completed
S | brain No Lacstion | Tendor Length | length / Scope Length
No (in mtr) . Length s i)
l | (in mtr)
| ]
= — N _ “f'_—_ + el
14 14 Shah Nala | 9400 | 8510 7864
I 15 15 Soni Nagar Bhan Talaiya To Sidhatri 250 0 5
Mata Mandir
16 16 Babu Nagar Jhanda Chowk To Ajai 479 450 | 0
| Furniture Shop
17 17 Bhavani Chowk To Mot Nala Tekari 678 685 0
Kabrastan
Pinki Kirana Store- Chodhari
18 18 Mohalla,Bhang Talaiya to Keena 860 480 0
Fakeer chand ustad ka bara Nala
19 19 Jain Mandir To behind Hanuman 540 740 0
Thana
20 20 Shanti Nagar Nala || 150 150 0
Om Sai Body maker to Moti Nala via
21 21 Shanti nagar 628 630 5125
22 22 Trimurti Nagar to Moti Nala 710 0
23 23 Madhotal To Moti Nala 3702 2280 | 22375
|
|
24 24 Sushil Soni Ka khet To Moti Nala 720 750 I 644 5
!
Moti Nala (Fakeer Chand *
25 25 Akhera,Radha Krishna war To 10270 8770 8500
Uldana Nala Near By pass Road via
Vehicle Gun Factory, Jabalpur To 62 :
* % Uldana Nala ® 640 0
\
s 4=y
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Total Drain Constructed uﬂ&’& JNNURM Storm Water Drain

153

95

LT Sty

Project
Surveyed
Completed
.Sl .
ﬁ Drain No Lintiin Tendor Length | length / Scope Length
= (in mtr) Length (in mtr)
(in mtr)
Kendriya Vidhyalaya Vehicle Facto
27 27 ry
to Uldana nala near Jabalpur Tank 234 230 0
Chhoti Khemari Mata Mandir Siddh R
28 28 baba Bagh to house of Maganlal 438 0 0
Yadav
Patel Mohalla Seth Govind das ward
29 29
To Manthi Tel GCF Nala Ly ? 0
30 30 Jhanda Chowk to Mangal Parag 392 470 290
Ground
31 31 GCF Hospital to VGF Ground Nala 1049 1100 930
32 32 GCF Area Nalla-1 70 50 0
33 33 GCF Area Nalla-2 80 60 0
GCF Hospital to Gun Carraiage
" A Factory Nala 1428 1190 1050
Adhartal Subhash Nagar To Hitkari
35 35 girls School V F.J. via 1937 1937 0
Kanhanpur,Sharda colony nala (
GCF to Uldana Nala via
.36 36 Bhadpur Azad Nagar Gokar Bagh, 3370 1765 —
Uday Nagar & Ankur Vidhya Mandir
Razah Chowk To Adhartal Shobhpur 490
o " Railway Crossing Nala 0 0
Adhartal to Shobhpur railway 1950
% 5 crossing Left Side 2280 1710
39 39 IP Industrial Area Adhar Tal Nala 880 ﬂ 667.5 667.5
[
gedess g4l
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Total Drain Constructed Urf(38 JNNURM Storm Water Drain

96

Project
il I -
! Surveyed
Sl . Completed
- Drain No Location Tendor Length | length / Scope Length
(in mtr) Length i ke
(in mtr) )
- Shobhapur Railway Cro T
40 40 y ssing To
Uldana Nala Near Teen Puliya 2240 2240 562 5
! . - -
Naveen Hotel Agricult |
41 41 griculture college to
Uldana Nala 9( Left Side Nala) 700 760 760
Slaughter House To SC_ST hostel
42 42 g o oste
near raddi chowk 1330 1200 9
Aniuman School To SC_ST hostel
43 43 3
near Raddi chowk 270 270 170
4 Jakir Hussain ward to SC_ST Hostel
a4 44 >
Near raddi chowk 2035 2038 0
Neta colony to Adhartal Police station
45 45
Near Adhartal chowk o78 930 0
Jaiprakash Nagar Nala Jhanda
4 ()
6 " chowk to Adhartal Talab 430 0
Adhartal talab to Nala (Raddi chowki
47 47 to Uldana Nala via Adhartal 100 100 0
chowk, Agriculture college)
Raddi Chowki To Uldana Nala via
8 48 | Adhartal Chowk, Agriculture college 336 336 0
Naveen Hotel Agriculture college to
_ e 2 Uldana Nala ( Right Side Nala) 837, 660 660
Dhobiyana Mohalla To Raddi Chowki
% 50 via Gohalpur Chowki nala 35 325 80
Jakir Hussain ward to raddi chowk
o ot via Gohalpur Chowki Nala 4671 3570 3570
Kali Mata Mandir ke Peeche se
52 52 khooni Nala near Bhole kuti Yoga 560 630 225
o Kendra 1
HEPTy 4
. 'J?“E]q’. Gra-rﬂf_[ 7

103



Total Drain Constructed 6913er JNNURM Storm Water Drain

155

97

p -
. - roject ]
Si Surveyed c ,
Nc; Drain No Location Tendor Length | length / Scope OLTP eted
(in mtr) Length ngth
(in mtr) (e
Gohalpur Chowk To Uldana Naiavia | | —
53 54 Gohalpur, Jagrati Nagar & Amrekha 4142 4142 3589 5
: __village
Uldana Nala ( Jabalpur Tank To Omti| 1 ==
54 56 Nala Near Chota Pandwar village via 18000 17820 11496
- Agncultur_e college)
Ambey Studio Narayan N T
55 57 : y agar To
Omti nala (Dwarika Nagar ward) Y L 0
56 58 House of Mohanlal to house of Ram 383 380 0
Charan Siddha baba ward
House of Purushottam to Deepak
57 59
Singh Dwarika nagar ward 226 120 0
Pooru Prasad Laxmi house to
o Omtinala siddha baba ward e 400 0
Thana ghampur to Omtinala (Sanjay
9 oL Gandhi ward) 325 300 0
Sahu mohalla to Tripath Bhawan
B 62 (Vinoba bhave ward) 181 160 0
Marghatiya Nala Began chowk to 893
61 63 Omti nala via Bamba Devi temple 330 0
KunchchBindiya Mohalla Near House 200 180
e a* of Chandobai to Omti nala 0
Kanchghar Chauraha to Omtinala via 525 510 0
= o Kanchghar colony Police line
64 66 Samdariya nagar to Omtinala 525 380 0
Kali mai mandir to Omtinz_ﬂa via
65 67 jhariya Kuwan Mohalla Kaori mohalla 140 /‘ 120 0
part 1 k ]
‘!r%
Heas 4=
h bR g
IR Frem STEYR
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Total Drain Constructed Under JNNURM Storm Water Drain

Project
Surveyed
Completed
S.. | brain No LGEation Tendor Length | length / Scope Length
No (in mtr) Length
(in mtr)
(in mtr)
i
T— Kali mai mandr to Omtnalavia | | | ]
| 66 68 Jhariya Kuwan Mohalla Kaori mohalla 310 310 0
part 2
Kali mai mandir to Omtinala via
67 69 : 30 106
Jhariya Kuwan Mohalla Kaori mohalla Lo .
Tulsi Mohalla to Omtinala via bayee
68 70 y
ka Bageecha area 0 800 .
69 71 Khatik Mohalla.Area Nala 1 180 0 0
Sheetla Mayee road to durga mandir
70 72
near ghampur via Khalik Mohalla 8 230 0
House of Dinesh muni Radha krishna
<71 73 ward to Omtinala Near Ghampura 760 690 140
chowk
72 74 Ghampur Area Nala 100 100 0
Kanchgar colony To Samdariya
73 75 colony 204 210 90
Kanchgar new Basti To Omti nala via
7 L Samdariya colony, Nehru Nagar ward 0 2185 1185
Mall Godam To Kanchghar New
L Basti Omti Nala 2183 1104 11035
- 78 Mall Godam chowk To Omti nala 1025
| 42 near ghataghar via Collectorate 1025 0
Police quarter Omti To Omtinala near 4
?7 79 Ghantaghar via collectorate - 400 0
Empire Talkies to Omtinagar near 1805
e = Jyoti Talkies via Nagrath chowk ) 1810 490
tm’f: qi‘*]

b i 13 F’lu"rq Sa@yge

—————
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Total Drain Constructed ljl';ld1er JNNURM Storm Water Drain

157

Project
Sl Surveyed
No | Prain No Location Tendor Length | length / Scope | COoMPleted
(in mtr) Length Length
79 81 Russel Chowk to Income tax
Appelate tribunal office 360 385 0
o0 o Agrawal Petrolpump To Omtinala 362 362 0 l
81 83 Traffic Police Tiraha to Laghu udyog
Right town 865 1362 708
82 84 Bhagwati Dham Chowk to Omti Nala 570 550 0
Grove Multi Special Hospital to Omti
83 85 pecial Hospi mti
Nala near house of SS Srivastava 437 360 0
Hawa Bagh Nehru colony to near
84 86 Yy
Railway line 510 530 0
Gulati Chowk to Railway line near
% o Shastri Bridge 650 0 0
Chhoti Line crossing to Near Madan
% & Mahal Rly Station 1036 885 0
Bridge No 4 Nepian Tower To Omti
87 89 Nala near Madan Mahal rly station 2221 2030 1048
via Shashtri bridge
88 90 Staidium to Ranital chowk nala 220 200 0
Sneh Nagar Nala (Opposite of PNT
89 | 9 o suniat) 400 265 0
Dashmesh nagar to Madan Mahal 475 a7
190 92 chowk near BSNL office S 0
91 93 SEE Office to Mahananda Road 1280 0

99
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Total Drain Constructedld2der INNURM Storm Water Drain

100

e i Project
Sl Surveyed
No | Drain No Location Tendor Length | length / Scope | COMPleted
(in mtr) Length Length
(in mtr) (in mtr)
9
. ¥ Premnagar Nala 600 725 107
93 9 Ganaga Sagar Talab to Kali Math
. D 800 800 120 |
Shaktinagar Hill To Kali ]
94 96 gar Hill To Kali Math Near
Railway line Madan Mahal 2600 2610 716
Gupteshwar Chowk to Omtinala via
95 97 Madanmahai chowk,Madanmahal 2575 2560 0
Rly station and Kali math mandir
96 98 Sanjay Nagar To Daiyani Classes 932 330 0
Shanker Ghee tiraha to Baldevbagh
97 g
0 Nala Part-2 58 ~00 0
Jaiswal Medical store to Tula Ram
8
@ 100 chowk (Right Side) 213 285 .
Jaiswal Medical store to Tula Ram
= E chowk (Left Side) 266 280 0
Nagar Nigam Jabalpur Saskiya Nala
100 102 Bhartipur to Sidharth Hostel via 416 460 0
Ghataghar Tularam chowk
Hitkari Vidhyalaya Sidharth hotel via
101 103 Tularam Chowk 2 332 330 0
Mukdmaganj Gallhaka Bazar To
102 104 Ranital via Lardganj and Lard 1011 1060 0
Tularam chowk
103 105 Ukheri Chowk Nala 290 255 255
Baldev bagh to Omti Nala near
104 107 Daryani Classes via sanjay nagar 1119 1139 1139
anna Mohalla and Sheetalpuri ]
gerdsh 4+l
- 3 el - —— !(
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Total Drain Constructed UnddINNURM Storm Water Drain

159

, Project
T ] come
| Surveyed
[ sm. ' : . Completed
. Drain No | Tendor Length | length / Scope
| No | ' kPE Ny L (inmtr) Length Li‘"‘g"‘
‘ | | (in mtr) (v mtr) 1
; i 5
! i
105 1090 | Chertal to Anand colony nala 130 0 0 .
4 . Baldevbagh chowk to State bank to
106 110
Ukhern drain 460 460 0
i e — — -
—— Krnishi Upaj Mandi Chowk to Vi
107 111 J 0 Vijay
Nagar chowk (Ahinsha chowk) 396 313 93 |
108 | 112 Deen Dayal chowk to Ekta Chowk 1000 967 5 967 5
iy _.:; SO S, n
109 [ 113 Janaki Nagar Nala 200 200 0
| 110 e Ukheri Chowk Nala 1 450 450 | 0
| | |
| | |
11 115 Ukheri Chowk Nala 2 180 180 '! 0 |
| | |
[ l !,
‘ 112 116 Ukheri Chowk Nala 4 370 370 ‘| 0 i
L 1
| l |
' 113 117 Ukheri Chowk Nala 3 475 475 0 f
|
114 118 Ukheri Chowk Nala 5 80 80 0 |
Garh ]
Govt. Naveen School Garha to |
9
| T2 ‘ ke Kachhpura fly over Nala ¥ L 19
| Gulava pond to Kanchhpura Nala 150 1
| 116 10 near house of Ranjan Gopal Dubey = s
arha Geeta bhawab to Kachhpura
117 121 G i 364 360 0
B o o . B (- 1
erlg<h 'Ll‘.ﬂ
101 TR M Seeac 108
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S|
No

EET

119

1.20

121

122

124

125

126

127

128

129

130

Total Drain Constructed Yi4der INNURM Storm Water Drain

Drain No

23

124

125

126

127

128

129

130

102

Project
Surveyed
Completed
Location Tendor Length | length / Scope Length
(In mtr) Length i ek
(in mtr) {in mtr)
Supatal to Kanchhpura malviya Dr
Mukheree Chowk o o ot
Nehrunagar Iol:u'ﬂlfih::ul college gate 505 245 80
Medical college Gate to Kachhpura _ i
Nala via Mudfaiya pond Saheed 1320 1220 855
chowk Garha - - |
Mudfaiya Pond to Kuchhpura fly over 3780 1630 1596
drain
Tripti chowk to Kﬂbhhpura_f\-lal-a near
Jhoolan fatak via Ganga nagar & Nav 960 1270 50
Nwveshcolony
Kachhpura fly over to Omtinala near
Kachnar city via Sanjiwani Nagar, 5348 3640 1975
Kachhpura rly station and village
Damoh Naka Chowk to Omti Nala
via. Deen Dayal Chowk and ITI 5100 4473 4473
INES U Byt u_Ooilsgeu LuEuE yaie - T P
ITI College to Omti Nala 4750 5075 3120
33752 27484 15558
51 51 0
Omti Nala 500 500 0
55 55 0
90 90 0
|
SEEC e
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Total Drain Constructed Und¢r] NNURM Storm Water Drain 16

Project
Surveyed Coni
pleted
Sl Tendor Length | length / Scope
o | TeNENe Location (in mtr) Length :-l:“rﬁ:lr‘)
(in mtr)
131 131 (51) Conecting Raddi Chowk to ST- 150 350 350 ,
| SC Hostel l
— ) st
|
! 132 132 Bhawartal Park to Bus Stand 145 145 145 \
NEW DRAIN OPP. OF S P —l
1 3 210 210
-] RESIDENCE 0
NEW DRAIN JAIPARKASH NAGAR 1150 1150
el TO DHANI KUTIYA VaBR
135 135 6A 137 137 137
136 136 25C 220 220 220
137 137 25A 180 180 180
138 138 25B 350 350 350
139 139 127C 215 215 215
140 140 51 SCIST 320 320 320
141 141 97C 100 100 100
142 142 ADB Drain Connecting 175 117.5 1175
143 143 15 15 15
Gulati Petrol pump )
!'?.qu;; f-;'i-"
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Table 01- Total Drain Constm&ed Under JNNURM Storm Water

Drain Project

sl Surveyed | mpleted
" | Drain N Tendor Length | length / Scope
- rain No Location (in mitr) Length Length
(in mtr) (in mtr)
- ——
144 144 96A 1195 1195 759
145 | 1as 128 C 305 305 298
146 | 146 125A 2108 2108 2060
147 | 147 ADB 350 350 290
Total Length (In Mtr) 2219565 | 187560 | 107657
Total Amount Paid to the Contractor Rs. 364.24 Crore
for the said work (Rs.) (With Escalation)
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Jabalpur Municipal Corporation has constructed and repaired the new and old drains during last one year

163

17

Cross A . Remark
; s . ) i : moun
Sr. No. Zone Ward Name of Work Location Section (M | Length (m) | Co-Ordinate of Location (1akh) (Open/Cov
x M) ered)
23.2065%91 "N
Construction of RCC drain trom Ram Bhaiya Open RO
1 Dwivedi's house to Pankaj Chandel's house | 0.4% x 0.45 3 e "= Drain
Garha 01 n Chandan Colony under Gadha Ward
RCC drain and curve work behind main Open RCC
2 road Phool Sagar Dada Darbar under 0.45 x 0.45 33 23°20° "N FYIZHN o Dramn
Gadha Ward ~
: . : Open ROC
3 Drain construction work from Mosi to 0.45 x 0.45 33 23°20'65"N 79°96'406"F 099 per
Chaurasia Ji in New Shastri Nagar. Dr.un
Topun 03 Drain construction work from Bharti ji to Open RO
4 01 Garha Choubey ji near Meet intersection in New | 0.45 x 0.45 32 23"18'90"N 79"94'63"t 098 i
Shastri Nagar,
RCC drain construction work in the main Open RC(C
5 road in front of Anjani Vihar Colony 0.45 x 0.45 36 23°20'67"N 79°96'32"E 0 96 F—
Indira Ghandi 08 {(Naresh Tent).
i i Open RC(
6 Construcuc.m work of.damaged drain near 0.45 x 0.45 34 23°19'93"N 79°94'91"E 098 pe
main road Rajput Bhawan. Drain
RCC drain construction work from Atul Open RCC
7 sardar balllabh Kushwaha's house to Dhannu Dhol Wale in | 0.45 x 0.45 35 23°20'67"N 79°96'39"E 0.95 -
bhai patel ward front of Block BM/B in Rampur Chhapar
05 » T
i nstruction work near Sai Clinic in en RCC
8 Din canstyucto ; 0.45x04s5| 31 23°20'65"N 79°96'33"e | o09a | OP"
Mandwa Basti Drain
i f in at Shukla nagar main RCC
9 SRINUCHONCE R BEAMUIEING 1.2X059 110 23°16'19"N 79°90'88"E TII A
02 veer sawarkar road towards kachpura schoal. Drain
K : i f Culvert at kchhapura Sacieii santan®
10 achhpura jward 07 Construction of Culvert 8 P 5.5X4.5 16 23°16'S5"N 79°90'90"E 20 Culvert
railway crossing.
11 construction of drain from kochar tal to 0.45 x 0.45 93.3 23°08'52"N 79°55'33"F 738 Open .RCC
aneeka residency. Drain
24 " li Pt.Banarsidas | - i ruction of Drain and CC work near |0.45x0.45| 421 (e f°:d
12 ISkhpUr jondnal hitkarni school at laki sardar to mahaveer 23°09'02"N 79°55'36"E 5.76 wit
school. 0.60x0.60| 375 Covered
RCC Drain
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Cross A t Remark
. . " " moun
Sr. No. Zone Ward Name of Work Location 1 1 8 Section (M | Length (m) | Co-Ordinate of Location (lakh) | (Open/Cov
x M)
ered)
” o ; i : _ ' Covered
13 22 Jawahar ganj construction of drain at khateek muhalla 0.45x0.45 65 23.175570°N 79.937560 ¢ 99 vere
sailesh jain pali RCC Drain
05 Sanjay " c ’
25 Maha i i i _Overeg
- — ahatma construction of drain from arvind bycycle 0.45x0.45 30 2316521 "N 79.936290 398 o
—— gandhi store to jainith cotching in charhai. RCC Drain
3 ot . . . Coyers
15 20 Kasturba construction of drain at ujarpurwa in 0.45x0.45 30 23.16521 “N 79.936290F 28 ,, u B
Sanah various place. RLLurain
06 26. Govind construction of drain from Santosh light Covered
16 retriya | - iti *11'10"N 79°55'51E 1 86 B
Ksmetrva | labh pant ward | 163" 92moh naka main road to nitin koshta 0.6x06 140 23 2 CC Drain
gy tang house
Construction of drain from Mahatma 23 193674 "N - Covered
17 Gandhi Institute to Bam Bam Kirana under | 1.2x1.2 1300 79.946836"F < RCC Naia
Nirmal Chand Jain Ward,
Drain construction work from Umesh Open RCC
18 60 Niramal Haldkar's house to Kanchi's house in New | 0.45x045] 32.51 23.206433"N 79.96283"E 0.969 DEsif
7 Aghartal § i '
07 artall o ndra ward Kanchanpur under Nirmalchand Jain Ward.
Drain construction work from the house of
hri Vinod Rajak ji to the house of Rekh Open RCC
19 Shri Vinod Rajak ji ouse OTReXNd loasxo0as| 327 | 23.206581°N79.96322° | 0.975 P
Singh ji in New Kanchanpur under Drain
Nirmalchand Jain Ward,
Drain construction work from Vinay Pandey! Ooen RCC
Y to J.P. Garden under Maharishi Mahesh |0.45x045| 32.65 |32.20309 "N 79.961776"E| 0.954 pD N
rain
Yogi Ward, al
Drain construction work from the house of
i ; RCC
21 Rajveer Rajput to the house of Brajendra | ) 4o, g 45| 325  |23.17982°N79.941a85°e| 0960 | OPE" RCC
Narayan Srivastava under Maharishi Drain
s s Mahesh Yogi Ward
57 Maharishi
07 Adhartal Shibashiioaiwsid Construction wark of culvert and drain
22 yoe from Patel Saheb's residence to Arvind | o 1 0 4c 32.85 23.199333 "N 0.98 Open RCC
Pandey's house under Maharishi Mahesh | ' ' 79.949197"€ Drain
Yageiward
Construction work of culvert and drain
o ' RCC
23 from Yadav ji's house to Patel Sahebs | 4, 45| 32.05(| |23.205138"N 79.9a1989¢| 0956 | OPE"RC
residence under Maharishi Mahesh Yogi \ Drain
uard
{“"‘ ‘(t) ‘.-t‘
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Cross amount | Femk | 165
Sr. No. Zone Ward Name of Work Location 1 1 9 Section (M | Length (m) | Co-Ordinate of Location
(lakh) |(Open/Cov
x M)
ered)
Drain construction work up to Chhabbi Lal
iak’ ' Open RCC
24 Rajak’s house near the small Sai lem_plp. in16.45 x 0.45 33 23.196851"N 79.949498" 0984 pEe
Ekta Colony under Diwan Aadhar Singh Orain
Ward
o B Diwia Adhic Drain c.onstructmn work from Preeti Tiwari ) ) Open RCC
25 07 Aghartal Sirgh ward to Srivastava in Jaiprakash Nagar under | 0.45 x 0.45 32.4 23.20263"N 79.962373"E 0.966 Brsin
Diwan Aadhar Singh Ward. 4
26 ??" cfr:sﬁcionn?* fr\?‘m Lscac?ieep 045x045| 322 oot CE
7. . 4 L g i .
garwa o_ ukesh Raj ll"I‘ ivek Colony X 79.963486"E Brain
under Diwan Aadhar Singh Ward.
Drai t i f H ji'
27 56 Shaheed ou ed 5:, ehjl Z ::;elm as v;a:; dagar 45 x 0. 79.949498" . Orain
07 Adhartal JAbadul Hameed e i UhSambed:in are:
ward Drain construction work from Pankaj Open RCC
28 Shrivatri's house to Bharti ji's house under | 0.45 x 0.45 32.7 23.20263 "N 79.962973"E 0.975 . N
I
Shaheed Abdul Hameed Ward.
Drain construction work from Suresh Roi 23.191599 "N Open RCC
&3 Das's house to Chandrabhan Rajak's house S Kl =2 79.951588"F 0.975 Drain
07 Adhartal E:asnudzh;;: I Drain construction work from Munna
Rajak's house to Parvati Bai's house in Open RCC
30 0.45x045| 327 |23.193265 "N 79.94885" 97
Sanjay Nagar Bhadpura under Subhash BEAE A Drain
Chandra Bgse Ward
Drain and cementation work from the 43182613
3 residence of Shri Mukesh Yadav to Byawah | 0.45 x 0.45 28 0.982 Open RCC
Ji's enclosure under Hanumantal ward. 73.939457°€ B
hanuman tal ward
4 ) 23.182689"
é Drain construction work from Jayshree N & RCC
32 Kirana to Sushila Chaharsiya's house under | 0.45 x 0.45 30 0.975 pen.
79.939458"E Drain
Hanumantal ward.
23.185278"N
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1 20 Cross A Remark
Sr. No. Zone Ward Name of Work Location Section (M | Length (m) | Co-Ordinate of Location istath
x M) (lakh) |(Open/Cov
ered)
maulana abdul Drain construction work from Guddu 1
33 kalam aazad ward | Tailor's house to Mohammad llyaz's house | 0.45 x 0.45 28 oosa ] OPenRK
79.937979"F Drain
36 under Maulana Abdul Kalam Azad Ward.
08
hantalawy. Constructi ' akse ji's
Bhantalaya | S IIOﬂ.‘Of drain from Chaakse ji's 23 177368"N Open RCC
34 seetlamai ward 45| house to John ji's house under Sheetal Mai | 0.45 x 0.45 32 0985 O
dir
ward. 79.952987"E
Drain co i k Pasi' 23.182789"N Open RCC
35 i nstruction work near Qallu asi's 0.45 x 0.45 3 . 0959 pe
house under Maa Kheramai ward. " Drain
Maa khermai 79.939820"E
ward 55 . ;
36 Drafn construction work next to \_Jinod 0.45 x 0.45 31 23.182687"N BiiE Open RCC
Sahu's ‘house under Maa Khermaai ward. Drain
79.939720"E
T Consttuctlc?n work of drain from Ra;ul 53.182156"N Open RCC
37 krishnan ward 58 Bhogre's residence to Jamuna Vanskar's | 0.45x0.45 32 0.969 Brain
mRen e residence under Dr. Radhakrishnan Ward.
79.945875"E
Construction work of drain from 23.188662"N
community building to Munna Yadav's open RCC
38 Gokalpur w e 4.0°1.8 400 | 125 .
house to the end of the pond under 79.982228"E drain
Gokalpur ward.
) 23.208213"N
Drain construction work from Ghosal s
j i ; open
39 |10Ranjhi L21alajpatrai Complex in Subhash Nagar to Gupta Cable | 3.5°1.8 200 40 012685 190.63 Ddram
ward house in Lala Lajpat Rai Ward.
Construction work of drain from near 23.198144"N
Dr. Bheem rav Radha Krishna temple in SAF colony under 29135 - 2 open RCC
" Ambedkar ward division number 10 Ranjhi towards Shanti 79.999308"E drain
Nagar V.F.J.
) ) Drain construction work near Durga 23.1769371"N
a1 = i Mishthan Bhandaar located at Ghampaur | .45x.45 28 79.9463749"E 0.98 covered
Ghantagharjward 53 Chowk, e
Construction of drain behind Kamal Baraat| _ . . . a4 23°110°N n e covered
AN Fharital vasned 37
He g
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Cross " t Remark 1
: moun
2 . Wi Name of Work Locatid i M| Leng - in: i
Sr. No Zone ard ame of Work Locati 1 21 Section (M | Length (m)| Co-Ordinate of Location (lakh) | (Open/Cov
x M)
ered)
house. o 79 590" 1 drain
Jar prakh naraya e > w1 Scheme G 5,
a3 pr narayan Drain construction work under Scheme 45x.4% and 700 23°1127°N 79°56' 16" € 17 open drain
ward 28 5/14. .60%.60
14 Vijay
44 naga Chiranjan das Construction of drain from Sanjay flour mill 6X.75 418 23°11'61"N 79°56'8" ¢ 192 open drain
Ward 39 1o main road.
i z & cove
a5 akir husain ward Construction of drain from Bahorabagh 45x.6 230 23°11'16.8"N 79°56'21 3"F 6. Vi fed
40 towards Char Khamba. drain
Pt | i i : ,
46 t. motilal nehru Construction of drain from Madrasa 0.6 x 0.6 300 23°11'53"N 79°56'18" E 15 open drain
ward 38 Gulshan to Zafar Bakery
: ; .30, 23.22733"N ;
sahaeillirciss Construction work of RCC drain and culvert g 4312 X g 25 Open drain
47 behind Maharajpur Patel Nagar Shankar | . 950 . 70.54  and Coverd
munda ward 75 Tola 0.60 x 0.60, 79.95661"E it
0.90 x 0.90
15 Suhagi
uhag! RCC drain and culvert construction work ]0.75 x 1.20, 23.22341"N Gisridiain
sant ravidas ward | from Shri Naresh Christian's house to Ram |0.90 x 1.80, e
48 , . , , ) 750 76.41 and Coverd
77 Naresh Vishwakarma's residence in Krishna J0.60 x 0.60, PR
I
Colony. 0.45 x0.45 79.95394"F
59 Shaheed Constr.uction Wt.J'rk of covered drain from 23.1875024"N covered
a9 Ashafakh Ulla kha | ~ Qadir Qureshi's house towards Jama  } 45 x0.45|  30.1 ) 0.983 |
ward Masjid under Shaheed Ashfagulla Khan 79.939573"¢ drain
A ard
Drain construction work from Aai Wale's
: 23.1866499 "N open RCC
50 house to the main road under Thakkargram| 0.45 x 0.45 30.1 79.9437047"€ 0.981 p:ram
50 Thakkar Gram ward. )
Ward Drain construction work from Sarwar Bhai's 23.1865705"N open RCC
51 house to Nizam Hotel under Thakkargram | 0.45 x 0.45 44 0.975 P .
79.9434845"E drain
ward.
Drain construction work from Mahmud to 23.1912273"N open RCC
52 16 Anand Kalam Chakki house under Rabindranath | 0.45 x 0.45 44.2 35/6443360°E 0.932 diain
nagar bus Tagore Ward. '
sto avi
p 51 Ravindra Nath 23 1914167"N
Taigor ward Drain construction work from in front of Anan OFF
109 Helddy 4=

67
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g 1 22 Cross Remark
Sr. No. Zone Ward Name of Work Location Section (M | Length (m) | Co-Ordinate of Location e
x M) (lakh) | (Open/Cov
ered)
53 Shahid Bartan Wala to Jamni Bai's house |0.45x0.45| 445 0949 | 7" "
under Rabindranath Tagore Ward. 79.9444928"E drain
i ' ! 23.1940539"N
41 Sanjay Gandhi Draity construction w?rk from Manzoors open RCC
54 house to Farooq Bhaijaan's house under |0.45 x 0.45 30 0.981
ward . _ 79.9495824"¢ drain
Sanjay Gandhi Ward.
49 Lal Bahadur Dr.auln construction work from Abdul 23.1890699"N open RCC
55 . Khalig's house to Sanju's house under Lal | 0.45 x 0.45 30 0.927 _
shashtri ward ‘ . drain
Bahadur Shastri Ward. 79.9463957"E
Total| 890.292 !a_lgh
Note: - The Joint Committee was not satisfied with the work of the storm water drainage system of Jabalpur city.
TR e T
110
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Annexure-11

Flow Diagram of Water Treatment Plants of Jabalpur

River water

Intake

Pumping

Coagulation

Flocculation

Clarification

Filtration

Disinfiction

Storage & Pumping
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Central Pollution Control

Regional Directorate (Central)

"Pa ri4:24h:1w:m"

Board

CUSTOMER COPY oo

:I:?né'?&' Paryavaran Parisar, E-5, Arera Colony, Bhopal
CPCB Test Report : Freqst;’\a:{(;crs:lif:ulg:emirI P: i COPY FOR LAB V/C e et
€s P : : ys al Parameter) nnexu re-1 2
Project Name NGT Case OA No. 625/2024 Test Report No. FW/24-25/44
Sample Description Ranjhi WTP, 54 MLD Requisition No. 96
Date of sample collection 29.08.2024 Date 18.09.2024
Date of sample receipt 30.08.2024 Type of sample Grab
Date of analysis 30.08.2024 10 06.09.2024 Sample collected by |Dr.Y K.Saxena, Sh. J J Ram
S.No. |Parameters Unit Result Method
| |Temperature i & 28 =
2 |Odour - -
3 |Appearance - -
'_4 Colour Visualise Method Clear Transparent APHA, 2120-B
5 |Residual Chlorine mg/L 0.1 APHA 4500-CI-B
6 |Dissolved Oxygen mg/L - APHA 4500-0-C
7 |pH pH unit 6.74 APHA, 4500H+B
8§ |Specific Conductivity pmho/cm 173 APHA 2510 B
9 |Suspended Solids mg/L - APHA 2540 D
10 |Total Dissolved Solids mg/L 137.1 APHA 2540 C
11 |Total Solids mg/L - APHA 2540 B
12 |Fixed Dissolved Solid mg/L - APHA 2540 E
13 |COD mg/L - APHA, 5220 B
14 |BOD (3 days, 27°C) mg/L - IS 3025, 1993
I5 |Chloride mg/L 4.89 APHA, 4500-CL-B
16 |Total Alkalinity mg/L 60 APHA 2320-B
17 |T. Hardness (as CaCOj3) mg/L 80.36 APHA 2340-C
18 |Ca Hardness (as CaCO;) mg/L 51 APHA 3500-Ca-B
19 |Mg Hardness (as CaCOy) mg/L 29.36 APHA 3500-Mg-B
20 |Oil & Grease mg/L - APHA 5520-D
21 |Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C o
22 |Turbidity N.T.U. 4.3 APHA, 2130-B
23 |Phosphate (as P) mg/L - APHA 4500-P-D
24 |Sulphate (as SOy) mg/L 39.09 APHA 4500-SO,-E
25 |Ammo. Nitrogen (as NH;) mg/L BDL (DL=0.4) APHA 4500-NH-F
26 |Nitrite Nitrogen (as NO,) me/L - APHA 4500-NO,-B T
27 |Nitrate Nitrogen (as NO;) mg/L 0.347 APHA 4500-NO,B
28 |Fluoride (as F) mg/L BDL (DL=0.2) APHA 4500-F-D
29 |Sodium (as Na) mg/L - APHA 3500-Na-B
30 |Potassium (as K) mg/L - APHA 3500-K-B
31 |Chromium (as Cr™) mg/L APHA 3500-Cr B = o
32 |Boron (as B) | mgL BDL (DL=0.5) APHA 4500-B-C W2
33 |Total Coliform MPN/100m! <18 APHA 9221-A.B.C AT
| 34 |E.Coli MPN/100ml <1.8 APHA 9221.G \
35 |Bioassay Test % Survival APHA $0 01 A%LY W4 AI/Br Anoep Chatur:
36 |Sulphide mgl. | BDL APHA JQOII‘SEWW
b -'B' Government Analyst
- e snalDirectorate
38 S — Bt - :
Central Pollution Contrel Board,Bhopal (M k)
A
A~
= Laboratory Head
Prepared by
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Central Pullutirf] rol Board
Regional Directorate (Central)
"Parivesh Bhawan™
Paryavaran Parisar, E-5, Arera Colony, Bhopal

ASTE A —
" ) COF/LAB/OB/TR—Ol
COPY FOR LABI/C oo - - -

EPA Recognised Lab

Test Report : Fresh Water (Physico Chemical Parameter)

di

Project Name NGT Case OA No. 625/2024 Test Report No. FW/24-25/45
Sample Description Bhongadwar WTP. 27 MLD Requisition No. 96
Date of sample collection 29.08.2024 Date 18.09.2024
Date of sample receipt 30.08.2024 Type of sample Grab
Date of analysis 30.08.2024 to 06.09.2024 Sample collected by |Dr.Y K.Saxena, Sh. J ] Ram
S.No. |Parameters Unit Result Method
I |Temperature G 29 -
2  |Odour - _
3 |Appearance - -
4 |Colour Visualise Method Clear APHA, 2120-B
5 |Residual Chlorine mg/L 0.5 APHA 4500-CI-B
6 |Dissolved Oxygen mg/L APHA 4500-0-C
7 |pH pH unit 6.82 APHA, 4500H+B
8  |Specific Conductivity pmho/cm 199 APHA 2510 B
9 [Suspended Solids mg/L - APHA 2540 D
10 |Total Dissolved Solids mg/L 146.7 APHA 2540 C
11 |Total Solids mg/L s APHA 2540 B
12 |Fixed Dissolved Solid mg/L - APHA 2540 E
13 |COD mg/L - APHA, 5220 B
14 |BOD (3 days, 27°C) mg/L - IS 3025, 1993
15 |Chloride mg/L 11.74 APHA, 4500-CL-B
16 |Total Alkalinity mg/L 73 APHA 2320-B
17 |T. Hardness (as CaCQ;) mg/L 88.2 APHA 2340-C
18 |Ca Hardness (as CaCOy) mg/L 60 APHA 3500-Ca-B
19 [Mg Hardness (as CaCOy) mg/L 28.2 APHA 3500-Mg-B
20 |Oil & Grease mg/L - APHA 5520-D
21 |Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C
22 |Turbidity N.T.U. 4.1 APHA, 2130-B
23 |Phosphate (as P) mg/L * APHA 4500-P-D
24 |Sulphate (as SO,) mg/L 36.41 APHA 4500-SO-E
25 |Ammo. Nitrogen (as NH;) mg/L 0.462 APHA 4500-NH;-F
26 |Nitrite Nitrogen (as NO,) mg/L - APHA 4500-NO,-B
27 [Nitrate Nitrogen (as NO;) mg/L BDL (DL=0.3) APHA 4500-NO;B
28 |Fluoride (as F) mg/L BDL (DL=0.2) APHA 4500-F-D
29 |Sodium (as Na) mg/L - APHA 3500-Na-B
30 |Potassium (as K) mg/L - APHA 3500-K-B
31 |Chromium (as Cr™®) mg/L APHA 3500-Cr B
32 |Boron (as B) mg/L BDL (DL=0.5) APHA 4500-B-C ~ 7=
33 |Total Coliform MPN/100m] <1.8 APHA 9221-A,B,C N % 7.
34 |E.Coli MPN/100m! <1.8 APHA 9221-G O
35 |Bioassay Test % Survival - APHA 8910 A-C \ \
36 Sulphi(ic mg/L. BDL APHA 4500- “c-_u :
37 ‘_"i.‘.!urf'\"lw—‘?ﬁ'?d T RS
38 Seientist='B-GovemmentAnatyst —
o 841 2 91rea /Regional Directorate
g a1 yanw fAaEe @8, miaa (7o)
.{b}* Central Follution Cort-ol Bard Bhapal (M P.)
Prepared by
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Central Poll uliun1‘26nl Board

Regional Directorate (Central)

"Parivesh Bhawan"

Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab

Test Report : Fresh Water (Physico Chemical Parameter)

CUSTOMER COPY.....covcmimnsuinuiia

MASTER %?&E]ﬁﬁﬁﬁﬁl ................... .

COPY £OP L AR 1

S

Project Name

NGT Case OA No. 625/2024

Sample Description

Test Report Nao.

FW/24-25/46

WTP, Lalpur-02, 55 MLD

Requisition No.

96

Date of sample collection

29.08.2024

Date

18.09.2024

Date of sample receipt

30.08.2024

Type of sample

Grab

Date of analysis

30.08.2024 10 06.09.2024

Sample collected by

Dr.Y .K.Saxena, Sh. ] ] Ram

S.No. (Parameters Unit Result Method
1 |Temperature ‘c 28 -
2 |Odour - =
3 |Appearance - -
4 |Colour Visualise Method Clear APHA, 2120-B
5 |Residual Chlorine mg/L 0.1 APHA 4500-CI-B
6 |Dissolved Oxygen mg/L - APHA 4500-0-C
7 |pH pH unit 6.86 APHA, 4500H+B
8  [Specific Conductivity pmho/cm 205 APHA 2510 B
9 [Suspended Solids mg/L - APHA 2540 D
10 |Total Dissolved Solids mg/L 156.4 APHA 2540 C
11 |Total Solids mg/L - APHA 2540 B
12 |Fixed Dissolved Solid mg/L - APHA 2540 E
13 |COD mg/L - APHA, 5220 B
14 |BOD (3 days, 27°C) mg/L - IS 3025, 1993
15 |Chloride mg/L 15.6 APHA, 4500-CL-B
16 |Total Alkalinity mg/L 72 APHA 2320-B
17 |T. Hardness (as CaCO,) mg/L 82.32 APHA 2340-C
18 |Ca Hardness (as CaCO;) mg/L 64 APHA 3500-Ca-B
19 |Mg Hardness (as CaCOy) mg/L 18.32 APHA 3500-Mg-B
20 |Oil & Grease mg/L = APHA 5520-D
21 |Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C
22 |Turbidity N.T.U. 8.9 APHA, 2130-B
23 |Phosphate (as P) mg/L - APHA 4500-P-D
24 |Sulphate (as SO,) mg/L 38.98 APHA 4500-SO,-E
25 |Ammo. Nitrogen (as NH;) mg/L BDL (DL=0.4) APHA 4500-NH;-F
26 |Nitrite Nitrogen (as NO,) mg/L = APHA 4500-NO,-B
27 |Nitrate Nitrogen (as NO;) mg/L BDL (DL=0.3) APHA 4500-NO,B
28 |Fluoride (as F) mg/L BDL (DL=0.2) APHA 4500-F-D
29 {Sodium (as Na) mg/L - APHA 3500-Na-B
30 |Potassium (as K) mg/L - APHA 3500-K-B
31 |{Chromium (as Cr'®) mg/L - APHA 3500-Cr B
32 |Boron (as B) mg/L BDL (DL=0.5) APHA 4500-B-C
33 |Total Coliform MPN/100ml <1.8 APHA 9221-A,B,C
34 |E.Coli MPN/100ml <1.8 APHA 9221-G )
35 |Bioassay Test 9% Survival : APHA 8910 A-C M
36 |Sulphide mg/L BDL APHA 4500-S"-D V7
2 ST Ad1/ Or Anoop (e
5 FT®- @ Ud AR e,

e~
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Central l’nilntinn1 zzm Board

Regional Directorate (Central)
"Parivesh Bhawan"

CUSTOMER COPY

MASTER COPY

S b s S S b

L

Paryavaran Parisar, E-5, Arera Colony, Bhopal

EPA Recognised Lab

COPY FOR LAB I/C

F/LAB/O6/TR-UT

Test Report @ Fresh Water (Physico Chemical Parameter)

Project Name NGT Case OA No. 625/2024 Test Report No. FW/24-25/47
Sample Description WTP, Lalpur-01, 42 MLD Requisition No. 96
Date of sample collection 29.08.2024 Date 18.09.2024
Date of sample receipt 30.08.2024 Type of sample Grab
Date of analysis 30.08.2024 to 06.09.2024 Sample collected by [Dr.Y .K.Saxena, Sh. J J Ram
S.No. |Parameters Unit Result Method
| |Temperature 0T 29 .
2  |Odour . B _
3 |Appearance B - .
4 |Colour Visualise Method Transparent APHA, 2120-B
S |Residual Chlorine mg/L 0.1 APHA 4500-C1-B
6 |Dissolved Oxygen mg/L - APHA 4500-O-C
7 |pH pH unit 6.72 APHA, 4500H+B
8 |Specific Conductivity pmho/em 187 APHA 2510 B
9 |Suspended Solids mg/L - APHA 2540 D
10 |Total Dissolved Solids mg/L, 143 APHA 2540 C
11 |Total Solids mg/L - APHA 2540 B
12 |Fixed Dissolved Solid mg/L - APHA 2540 E
13 |COD mg/L - APHA, 5220 B
14 |BOD (3 days, 27°C) mg/L - IS 3025, 1993
15 |Chloride mg/L 9.78 APHA, 4500-CL-B
16 |Total Alkalinity mg/L 69 APHA 2320-B
17 |T. Hardness (as CaCOj) mg/L 80.36 APHA 2340-C
18 |Ca Hardness (as CaCO;) mg/L 50.36 APHA 3500-Ca-B
19 |Mg Hardness (as CaCOy) mg/L 30 APHA 3500-Mg-B
20 |Oil & Grease mg/L - APHA 5520-D
21 |Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C
22 [Turbidity N.T.U. 13.6 APHA, 2130-B
23 |Phosphate (as P) mg/L - APHA 4500-P-D
24 |Sulphate (as SO,) mg/L 35.52 APHA 4500-SO-E
25 |Ammo. Nitrogen (as NHj) mg/L BDL (DL=0.4) APHA 4500-NH,-F
26 |Nitrite Nitrogen (as NO,) mg/L - APHA 4500-NO,-B
27 |Nitrate Nitrogen (as NOs)|  mg/L 0.311 APHA 4500-NO;B
28 |Fluoride (as F) mg/L BDL (DL=0.2) APHA 4500-F-D
29 |Sodium (as Na) mg/L = APHA 3500-Na-B
30 |Potassium (as K) mg/L - APHA 3500-K-B
31 |Chromium (as Cr'®) mg/L B APHA 3500-Cr B
32 |Boron (as B) mg/L BDL (DL=0.5) APHA 4500-B-C
33 |Total Coliform MPN/100ml <1.8 APHA 9221-A,B,.C
34 |E.Coli MPN/100ml <1.8 APHA 9221-G /)
35 |Bioassay Test % Survival . APHA 8910 A-C “é&%
36 |Sulphide mg/L BDL APHA 45005 -D _______ _
37 R DL A -..;I id .--.-“,-’:.-f:IE Chatyey 1.
“h- W T QER Pvaugs
38 STientist '8 Government Analyst
¥s
t {14 Fdena  cegionsl Directorate
4 _ SR A1) Py g3 HiUTA (U
02]?-" Leat W Py dtion Corirol RdahotatentHieads ¢
Prepared by
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Central Pullutimﬂfzaul Board

Regional Directorate (Central)
"Parivesh Bhawan"
Paryvavaran Parisar, E-5, Arera Colony, Bhopal

CUSTOMER GOPY s

aa STER COPAAB/OG/FR-OT

EPA Recognised Lab

Test Report : Fresh Water (Physico Chemical Parameter] SOPY FORLAB V'C pa—

Project Name NGT Case OA No. 625/2024 Test Report No. FW/24-25/48
Sample Description Ramnagar WTP, 120 MLD Requisition No. 96
Date of sample collection 29.08.2024 Date 18.09.2024
Date of sample receipt 30.08.2024 Type of sample |Grab
Date of analysis 30.08.2024 to 06.09.2024 Sample collected by |Dr.Y K Saxena, Sh. J ] Ram
S.No. [Parameters Unit Result Method

1 |Temperature “C 28 "

2 |Odour - -

3 |Appearance - = 3

4 |Colour Visualise Method Clear APHA, 2120-B

5 |Residual Chlorine mg/L 0.2 APHA 4500-CI-B

6 |Dissolved Oxygen mg/L - APHA 4500-0-C

7 |pH pH unit 6.64 APHA, 4500H+B

8 |Specific Conductivity pmho/cm 202 APHA 2510 B

9 |Suspended Solids mg/L - APHA 2540 D

10 |Total Dissolved Solids mg/L 139 APHA 2540 C

11 |Total Solids mg/L - APHA 2540 B

12 [Fixed Dissolved Solid mg/L - APHA 2540 E

13 |COD mg/L - APHA, 5220 B

14 |BOD (3 days, 27°C) mg/L - IS 3025, 1993

15 |Chloride mg/L 11.74 APHA, 4500-CL-B

16 |[Total Alkalinity mg/L 77 APHA 2320-B

17 |T. Hardness (as CaCOy;) mg/L 78.4 APHA 2340-C

18 |Ca Hardness (as CaCO;) mg/L 58 APHA 3500-Ca-B

19 [Mg Hardness (as CaCOj) mg/L 204 APHA 3500-Mg-B

20 |0il & Grease mg/L - APHA 5520-D

21 |Total Kjehdal Nitrogen mg/L - APHA 4500-Norg-C

22 |Turbidity N.T.U. BDL (DL=1) APHA, 2130-B

23  |Phosphate (as P) mg/L - APHA 4500-P-D

24 |Sulphate (as SO,) mg/L 28.37 APHA 4500-SO-E

25 |Ammo. Nitrogen (as NH;) mg/L BDL (DL=0.4) APHA 4500-NH-F

26 |Nitrite Nitrogen (as NO,) mg/L - APHA 4500-NO,-B

27 |Nitrate Nitrogen (as NO;) mg/L 0.301 APHA 4500-NO,B

28 |Fluoride (as F) mg/L BDL (DL=0.2) APHA 4500-F-D

29 {Sodium (as Na) mg/L - APHA 3500-Na-B

30 {Potassium (as K) mg/L - APHA 3500-K-B

31 {Chromium (as Cr*ﬁ) mg/L - APHA 3500-Cr B

32 |Boron (as B) mg/L BDL (DL=0.5) APHA 4500-B-C B

33 |Total Coliform MPN/100ml <1.8 APHA 9221-A,B,C )

34 |E.Coli MPN/100m! <1.8 APHA 9221-G Cft;%g—

35 |Bioassay Test % Survival - APHA 8910 A:C VL e !

36 |Sulphide mg/L. BDL APHA 4500-8"-D _

= SR E L] ﬁ?HDr.Anoop Chaturv.

= TN Ua waTe) e

- Scientist "B Government Armibyst

\ U FRWHY / Regional Dirdctor
B AR W B i, W (3,
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CPCB

CENTRAL POLLUTION CONTROL BOARD ®BEIT Wguor frg=or ard

Parivesh Bhavan, East Arjun Nagar, Delhi - 110032
INSTRUMENTATION LABORATORY (Analysis Report) 3UesUg wanrTemen (fax dwur sm@m)

129

HEAD OFFICE - DELHI

TC-7723

Heavy Metals(Excluding Mercury)

ULR No: TC772324300000176F

Report No. & Date of Issue 31T | U ST & : INSTR/2425/HM/00176,09/09/2024 Report sent to (Name,Mobile no. & Address of : DH of RD Bhopal
1 fafy Indentor) 3T fb8 GIRY &) 71t (AT Td UM
Sample Collected b - Y.K. Saxena,Shri Jagjivan Ram Date & Time of Sample Receipt : 02/09/2024
3 G e T 1 A 273 ) o P O 9
Samples Registration No. & Date A @1 . INSTR/HM/2425/SR00154, 30/08/2024 Analysis Request Division/Organization RD Bhopal
tofteraul §, T SFRIY THR1/ETE
Sampling Plan Preference Sample Analysis Period 1 06/09/2024 to 06/09/2024
T A B Y AN A S
Report Status oo Rufa : Final Sample Details AHAl fdazu : Fresh Water (Drinking Water) Samples
collected from Jabalpur
Sr.No Date of Sample Collection Field Code Sample Matrix Arsenic Cadmiu Chromi Copper Iron Lead Mangan Nickel Seleniu Zinc
A WARO! E i TN A T m um ese m

1 29/08/2024 FW/24-25/44  Fresh Water BDL BDL 0.003 0.006 0.166 0.01 0.006 BDL BDL 0.015

2 29/08/2024 FW/24-25/45 Fresh Water BDL BDL 0002 0005 0311 0015 0.174 BDL BOL  0.012

3 29/08/2024 FW/24-25/46  Fresh Water BDL BDL 0.004 0.006 0.317 0.007 0.006 BDL BOL 0.028

4 29/08/2024 FW/24-25/47 Fresh Water BDL BDL 0.004 0.012 0.586 0.009 0.018 BDL BDL 0.028

5 29/08/2024 FW/24-25/48  Fresh Water BDL BDL 0003 0.004 0.116 0.009 0.006 BDL BDL  0.011

6 29/08/2024 Blank Fresh Water BDL BDL 0.002 0004 0.102 0.008 0.002 BDL BDL 0.013

* END OF REPORT TR&TT HHIfGY *
BDL : Below Deduction Limit Wﬁ'ﬂm'ﬁ"ﬁ i
Remarks (if any) :
Analyst Supervisor & Reviewer Approved By (DH Inst-Lab)
Maneesh N B. K. Jena Dr. K. Ranganathan
Doc: CBICL/QRH.S{II.—S__ Issue No.:05 Revision No :05 ‘ Issue Date:08/12/2020 Revision Date: 08/12/2020 IPIID No.:1/2
This is a computer-generated Report. No signature Is required. U8 T #ue? wi-id Ratd &, fard! gwaien ) sravgswsar 981 8.
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L= CENTRAL POLLUTION CONTROL BOARD BHIT Wguur frazor ard
g HEAD OFFICE - DELHI
'-v ] Parivesh Bhavan, East Arjun Nagar, Delhi - 110032
’*ﬁ"’ :u»"‘/
CPCB INSTRUMENTATION LABORATORY (Analysis Report) SU@RUITY warmsiran (e dwur amsm)
Heavy Metals(Excluding Mercury)
ULR No: TC772324300000176F
Statement :
1. The results relate only to the samples tested
2. The report shall not be reproduced except in full. without the written approval of the laboratory.
3. The parameter is under the scope of NABL accreditation, 150-17025:2017 (Certificate No.TC-7723).
4, The sample will be retained for 30 days from the date of issue of test report.
Parameter Name Test Method Unit Limit of Detection Uncertainty of Measurment _-I
fArsenic APHA, ICP-OES, 3120-B, 24th Edition, 2023 mg/L 0.00071 |
!Cadr‘nium APHA, ICP-OES, 3120-B, 24th Edition, 2023 mg/L 0.00162
:Chromium APHA, ICP-OES, 3120-B, 24th Edition, 2023 mg/L 0.00051
Copper APHA, ICP-OES, 3120-B, 24th Edition, 2023 mg/L 0.00048
|
I—Imn APHA, ICP-OES, 3120-B, 24th Edition, 2023 mg/L 0.00170
Lead APHA, ICP-OES, 3120-B, 24th Edition, 2023 mg/L 0.00474 i
iManganese APHA, ICP-OES, 3120-B, 24th Edition, 2023 mg/L 0.00011 ;
: Nickel APHA, ICP-OES, 3120-B, 24th Edition, 2023 mg/L 0.00154 |
| |
Selenium APHA, ICP-OES, 3120-B, 24th Edition, 2023 mg/L 0.00428
_Zinc APHA, ICP-OES, 3120-B, 24th Edition, 2023 mg/L 0.00093
Analyst Supervisor & Reviewer Approved By (DH Inst-Lab)
Maneesh N B. K. Jena Dr. K. Ranganathan
Doc: CB/CL/QR/7.8/IL-5 Issue No.:05 ]Rwlshﬂ No :05 J Issue Date:08/12/2020 Revision Date: 08/12/2020 Page No. : 2/2 |

This is a computer-generated Report. No signature is required. 48 U &ex Wi Rurd €. el gwaman & srazusar 7@l &
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e —y CENTRAL POLLUTION CONTROL BOARD
=== aftae ya, godf o= R, feeft-110032
‘a'-'m! ‘Parivesh Bhawan', East Arjun Nagar, Delhi - 110 032
e Sifffres warmamen
CPCB Trace Organics Laboratory
faredgur RO / Analysis Report
e quT HURTY we & Polycyclic Aromatic Hydrocarbon (PAHs)

RUK 9. aul ol @37 B [eAi® ,

Report No. & Date of Issue H. / No: TOL/PAH/11/2024 f&./ Dt.: 04/09/2024
o | R ISR 4, AT oA . »

Sernple Registration No. & Dilé ¥./No: TOU/PAH/21/05/2024 | f&/ Dt..02/09/2024

U/ R

3 : - |

Analysis Request Division / Organization RO-Ehops

T HARS BT AT .
4 ;

Sample Collected by N dagiven Ram
5 | 7o fee / Sample Matrix : | Fresh Water (Drinking Water)
6 il E.”IE I Go : | Hon'ble NGT OA no. 625/2024, Jabalpur, M.P.

Sampling Plan

Rk .
7 .| 29.08.2024

Date of Sample Collection oa
8 T It 5 02.09.2024

Date of Sample Receipt
9 5 @t : 03.09.2024

Date of Sample Analysis

faeroo @t faf
10 ._

Test Method USEP Method-610

aRony #1351
1 /L

Unit of Results "
. e frg gum/ g &1 o T ‘

Report Sent to (Division / Organization) "~ | RD-Bhopal

fure =t fRufd ! - i |
13 ‘- ' ’

Report Status ot / Final v 3(if1 / Partia l

fordtaor & ofvoms
ANALYSIS RESULTS
[ERCAMED] AHAT F 15 / Sample Code
AT @&/ FW/24- | FW/24- | FW/24- | FW/24- | FW/24-
Name Detection | 55/44 25/45 | 25/46 | 25/47 | 25/48
Limit
Naphtheiene 0.09 BDL BDL BDL BDL BDL
Acenaphthalene 0.20 BDL 8DL BDL BDL BDL
Acenaphthene 0.10 BDL B8DL 8DL BDL BDL
Ficrene 0.20 BDL BDL BDL i B
Phenanthrene 0.10 BOL BDL BDL BDL BDL
Anthracene 0.10 BDL BDL BDL BDL BDL
Fluroanthene 021 BDL BDL BDL BDL BDL
PATSGS 0.12 BDL BDL BDL i i
Benzo(a)Anthracene 0.11 BDL BDL BDL BDL BDL
Ty 0.09 BOL BDL BOL R Al
Benzo(b) Fluoranthene 0.20 BDL BDL BDL BDL BDL
Benzo(k) Fluoranthene 0.10 BOL BDL BDL BDL BDL
Benzo(a)Pyrene 0.12 BOL 8DL BDL BDL BDL
Benzo(ghi) Perylene 0.17 BDL 8DL BDL BDL BDL
DL
Dibenzo(a,h) Antracene 0.16 BDL 8L BDL BDL B
Indeno(1,2,3-cd)Pyrene 0.09 8DL BDL BDL BDL BDL
119 1/2|Page
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132

BDL= fazdur #t o1 & %1 Below Detection Limit
fIawor Statement:
1. ufons Sae wdeor iy T T @ WEE 8. / The results relate only to the samples tested.

2. vEnTIen & faf@a srEiea & fam Rai %1 gof ©u 3 81set O 781 @1 SIEW. / The report shall not be reproduced
except in full, without the written approval of the laboratory.

U 8¥A1&RT / Authorized Signatories

ﬁ?ﬂ'_ﬂﬂi / Analyst QA& YT GHIES / Supervisor & Reviewer G’Iﬁ'ﬂﬁf! Issued by

Wy' B S ﬁ*’/“?f Al

g TH YT 9T / Name & Designation

& $AR T, #. AR AT IO BER, 3 T a1 gHR, & off T
V. K. Verma, Sc.'B’ B. Kumar, Sc.'D’ Sanjay Kumar, Sc.'D' & Head-TOL

120 2/2|Page
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1
= s @G d = 0
CENTRAL POLLUTION CONTROL BOARD A
HEAD OFFICE - DELHI
Parivesh Bhavan, East Arjun Nagar, Delhi - 110032

T " TENTATEAT Trace Organics Laboratory

™

—
-/

c P c B Organophosphorus Pesticides Analysis Report Tt
Hfdide ¥ Report No:- TOL/2425/0PPS/00033 YUANY 4 ULR No: TC772324400000033F
T. ELETEE RG] T TOL/2425/0PPSI00033,10/00/2024

Dale of Issue
2. e de g 2 : DH of RD Bhopal
@iTTeaf &1 A, WaEEe A& iR g
Report sent to
(Name,Mobile no. & Address of Indentor)
3. T dellen e AR e : TOL/OPPS/2425/SR00017,02/09/2024
Samples istration No. & Date
4. CEGL L WHF/ATET : RD Bhopal
Analysis Request Division/Organization
5. 4T U [ . Y.K. Saxena,Shri Jagjivan Ram
Sample Collectad by
6. AHATHROT o] et :
Plan Preference
7. %Em . Sealed
Sample Sealing Status
8. g1 Wi @1 fofd wd wwy : 02/09/2024 12:27 PM
Date & Time of Sample Receipt
9. q&q‘[ﬁqﬁq‘q 3aw . 05/09/2024 11/09/2024
Sample Analysis Period
10. A faazm : Fresh Water (Drinking Water) samples collected from Jabalpur, M.P.
%mgja Details
14 fafa . Final
- Re_porl_ Status
is«. No [Field Code [Parameter Name Date of Sample |Sample Matrix Unit Result value 1
Collection
1 FW/24-25/44 Chiorpyriphos 20/08/2024 Fresh Water pall BDL
2 |Fwr2a-25/44 Ethion 29/08/2024 Fresh Water pai BDL
3 |Fwi24-25/44 Malathion 29/08/2024 Fresh Water g/ BODL
4 |Fwi2s4-25/44 Methyl Parathion 29/08/2024 Fresh Water g/l BOL
5  |Fwi24-25/44 Phorate 29/08/2024 Fresh Water ugh BOL
6  |Fwr24-25/45 Chiorpyriphos 29/08/2024 Fresh Water g/ BOL
7 |Fwi2a-2515  |Ethion 29/08/2024 Fresh Water pgh BDL
8  |Fw/24-25/45 Malathion 29/08/2024 Fresh Water gl BOL
9 FW/24-25/45 Methyl Parathion 29/08/2024 Fresh Water pgiL BDL
10 [Fw/24-25/45  |Phorate 29/08/2024 Fresh Water pgh BDL
1M |Fwr24-25/46 Chlorpyriphos 29/08/2024 Fresh Water ugh BDL
12 |Fwi24-25/46 Ethion 29/08/2024 Fresh Water ugh BDL
13 |Fwi24-25/46 Malathion 29/08/2024 Fresh Water pgh BOL
14 |Fw/24-25/46 Methyl Parathion 29/08/2024 Fresh Water g/l BDL
15 |Fwi24-25/46 Phorate 29/08/2024 Fresh Water g/ BDL
16 |Fwi2a-25/47 Chiomyriphos 29/08/2024 Fresh Water g/l BDL
17 |Fwr2a-25/47 Ethion 29/08/2024 Fresh Water gl BDL
18 [Fwr24-25/47 Malathion 29/08/2024 Fresh Water ugh BOL
19 |Fwr24-25/47 Methyl Parathion 29/08/2024 Fresh Water gL BDL
20 |Fwr24-25/47 Phorate 29/08/2024 Fresh Waler ugh BDL
21 | Fw/24-25/48 Chiorpyriphos 29/08/2024 Fresh Water ugi BDL
22 |FW/24-25/48 Ethion 29/08/2024 Fresh Water gl BDL
23 |FWr24-25/48 Malathion 29/08/2024 Fresh Water ugh BOL
24 |FW/24-25/48 Methyl Parathion 29/08/2024 Fresh Water g/l BDL
Analyst Supervisor & Reviewer Issued By(DH TOL-Lab)
Charu Sharma Bhupander Kumar Sanjay Kumar
Doc: CBICL/QR/7.8/TOL-2 llssue No.:01 I!_ievlslon No : 08 | Issue Date: 12/12/2017 Revision Date: 05/05/2022
Prinied on: 20 Sep 2024 Page No. : 1/2

g Ueb sbufe s frad 2. feeht gne @ amasgasan 78 2. This is a computer-generated Report. No signature is required.
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AT, st G o
RS CENTRAL POLLUTION CONTROL BOARD
HEAD OFFICE - DELHI
Parivesh Bhavan, East Arjun Nagar, Delhi - 110032

W M@ WaNTRATEAT Trace Organics Laboratory

W B

\’ ey’

-

B

c P l: B Organophosphorus Pesticides Analysis Report
ifoide €& Report No:- TOL/2425/0PPS/00033 YU 4T ULR No: TC772324400000033F
25 ]mexvzsms ]Phorate |29mar2024 |Freah Water pghl ]BDL '

* END OF REPORT 3TR8TT HHTIGY *

1 BDL : deldl AHAT 4 AT Below Deduction Limit

tatement : 1.0RUTH @ad wdem fasu o ¥ Hafld €1 The results relate only to the samples lested.

zqﬂﬁﬁfa’rmmw@aﬂ S | v 1 ffEa st & f& 1 The report shall not be reproduced except in full. without
e written approval of the laboratory.

Parameter Name Test Method - Unit  [Limit of Detection [Uncertainty of Measurment
IChiorpyriphos USEPA Method No.81418,: 2007 pgh 0.100 £0.036 pg/L @ 0.16 pgiL
[Ethion USEPA Method No.B1418,: 2007 pan 0.100 0,044 pa/l @ 0.15 pg/l

alathion USEPA Method No. 81418, 2007 Han 0100 50,040 pg/L @ 0.14 pg/L

Methy! Parathion USEPA Method No.B1418 - 2007 gL 5,100 50,051 g/l @ 0.16 pgiL '

[Phorate USEPA Method No.8141B,: 2007 ugl 0.100 +0.040 pug/L @ 0.18 pg/L
Analyst Supervisor & Reviewer Issued By(DH TOL-Lab)
Charu Sharma Bhupander Kumar Sanjay Kumar

Doc: CB/ICL/QR/7.8/TOL-2 | Issue No.:01 [ﬁwlﬂon No : 08 L Issue Date: 12/12/2017 Revision Date: 05/05/2022

Printed on: 20 Sep 2024 Feav e 42
T U Bupey a fit? 8. fell ganar @ srawuaar 78 2. This is a computer-generated Report. No signature is required.
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L&A, i P ard
{ B, CENTRAL POLLUTION CONTROL BOARD
. HEAD OFFICE - DELHI
!\; j Parivesh Bhavan, East Arjun Nagar, Delhi - 110032
s 2 3i¥iFraR WNTETAT Trace Organics Laboratory
cP c B Organochlorine Pesticides Analysis Report
e W@ Report No:- TOL/2425/0CPS/00032 YUANR AT ULR No: TC772324400000032F
1. SR ¥ @ Y T TOL/2425/0CPS/00032, 1070072024
Date of Issue
2. R v &g g : DH of RD Bhopal
(i B A1, Wargd A6 R gan
Report sent to
(Name Mobile no. & Address of Indentor)
3. T Usiie o HE AR e : TOL/OCPS/2425/SR00017,30/08/2024
Samples Registration No. & Date
4. fereeteor sty wvmATE : RD Bhopal
Analysis Request Division/Organization
5. AT UehfAd b : Y.K. Saxena,Shri Jagjivan Ram
Sample Collected
6. AT TISFT m?hm
Sm%‘lm Preference
7. GGl afy . Sealed
Sample Sealing Status
; T wifey @) fafd ud g : 02/09/2024 10:38 AM
Date & Time of Sample Receipt
fawem a@fy : 05/09/2024 17/09/2024
Sample Analysis Period
10. AT : Fresh Water (Drinking Water) samples collected from Jabalpur, M.P.
g;n_!le Details
11. faufa : Final
___ Report Status
ISr.No  |Field Code Parameter Name Date of Sample [Sample Matrix Unit |Resuit value
: Collection
1 FWI24-25/44 | Aldrin 29/08/2024 Fresh Water ugiL BOL
2 FW/24-25/44 Dieldrin 29/08/2024 Fresh Water pgh BDL
3 |Fwr24-25/44 0,p-DDT 29/08/2024 Fresh Water pgh BOL
4 |Fwi24-25/44 p,p-DDD 29/08/2024 Fresh Water pgh BDL
5 |Fwr24-25/44 p.p-DDE 29/08/2024 Fresh Water pgh BOL
6  [Fwres-25144 p.p-DDT 29/08/2024 Fresh Water pgh BDL
7 |Fwr24-25/44 B-Endosulfan 29/08/2024 Fresh Water g BDL
8 [Fwr24-25/44 B-HCH 29/08/2024 Fresh Water pgh BDL
9 |FwWi24-25/44 a-Endosulfan 29/08/2024 Fresh Water uglL BDL
10 [Fwr24-25/44  |a-HCH 29/08/2024 Fresh Water pg/L 8DL
M |Fwr24-25/44 y-HCH 29/08/2024 Fresh Water pgh BDL
12 |Fwr24-25/45 Aldrin 29/08/2024 Fresh Water ugiL BDL
13 |Fwr24-25/45 Dieldrin 29/08/2024 Fresh Water pall BDL
14 [Fwr24-25/145 0,p-DDT 29/08/2024 Fresh Water pgh BDL
15 |FwWr24-25/45 p.p-DDD 29/08/2024 Fresh Water ugh BOL
16 |Fwr24-25/45 p.p-DDE 29/08/2024 Fresh Water ugh BDL -
17 |Fwr24-25/45 p.p-DDT 29/08/2024 Fresh Water gl BDL :
18 FWI24-25/45 R-Endosulfan 29/08/2024 Fresh Water ugh BDL
19 |Fwi24-25/145 B-HCH 29/08/2024 Fresh Water ugh BDL
20 [FWr24-25/145  |o-Endosulfan 29/08/2024 Fresh Water g/l BDL
21 |Fwi24-25/45 a-HCH 20/08/2024 Fresh Water palL BDL
22 |FWi24-25/45 y-HCH 29/08/2024 Fresh Water ugh BDL
23 |Fwr24-25/146 | Aldrin 29/08/2024 Fresh Water polL BDL
24 |FwWr24-25/46 Dieldrin 29/08/2024 Fresh Water pah BDL
Analyst Supervisor & Reviewer Issued By(DH TOL-Lab)
Charu Sharma Bhupander Kumar Sanjay Kumar
Doc: CB/CL/QR/7.8/TOL-1 Issue No.:01 rRavlslon No : 08 | Issue Date: 18/12/2017 Revision Date: 05/05/2022
Printed on: 20 Sep 2024 Page No. : 13
0% U@ ugey 9fa fi €. @l ssaer 9 arawasa A8 €. This is a computer-generated Report. No signature is required.
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PR #ta GO s

e CENTRAL POLLUTION CONTROL BOARD
f— - HEAD OFFICE - DELHI
S = Parivesh Bhavan, East Arjun Nagar, Delhi - 110032

o W T~ WATATEAT Trace Organics Laboratory
cPCB Organochlorine Pesticides Analysis Report
HftidgA $EN Report No:- TOL/2425/0CPS/00032 YEAHNR F4¥ ULR No: TC772324400000032F
25  |FWi24-25146  |o,p-DDT 29/08/2024 Fresh Water bl BOL !
26 |Fwi24-25/46  |p,p-DDD 29/08/2024 Fresh Water pgh BOL i
27 |FWi24-25/46 p.p-DDE . 29/08/2024 Fresh Water g/ BDL '
28 |FW/24-25/46 p.p-DOT 29/08/2024 Fresh Water ugh BDL
29 |FWi24-25146 | B-Endosulfan 29/08/2024 Frash Water g BDL
30 |FwWi24-25/46 R-HCH 29/08/2024 Fresh Water g/ BDL !
31 |Fwi24-25/46 a-Endosulfan 29/08/2024 Fresh Water pgiL BDL
32 |Fwi24-25/46 a-HCH 29/08/2024 Fresh Water pall BDL
33 |FwWr24-25/46 y-HCH 29/08/2024 Fresh Water pal BDL
34 |Fwi2a-25/47 Aldrin 29/08/2024 Fresh Water po/L BDL
35 |Fwi24-25/47 Dieldrin 29/08/2024 Fresh Water il BDL
36 |Fwi24-25/47  |0,p-DDT 29/08/2024 Fresh Water gl BDL
37 |Fwi24-25/47 p,p-DDD 29/08/2024 Fresh Water gh BOL
38 |Fwr24-25/47 p.p-DDE 29/08/2024 Fresh Water pgh BDL
39 |Fwi24-25/47  |p,p-DDT 29/08/2024 Fresh Water pgh BOL
40 |Fwr24-25/47 &-Endosulfan 29/08/2024 Fresh Water pan BDL ,
41 |FW/24-25/47 R-HCH 29/08/2024 Fresh Water pghl BDL :
42 |FW/24-25/47  |a-Endosulfan 29/08/2024 Fresh Water pgil BOL
43 |FW/24-25/47  |a-HCH 29/08/2024 Fresh Water pg/L BDL
44 IFwi24-25/47 y-HCH 29/08/2024 Fresh Water poh BDL
45 |FW/24-25/48 Aldrin 29/08/2024 Fresh Water pgiL BDL
46 [Fws24-25/48  |Dieldrin 29/08/2024 Fresh Water pgh BDL
47 |FW/24-25/48 o0,p-DDT 29/08/2024 Fresh Water pah BDL
48 |FW/24-25/48 p.p-DDD 29/08/2024 Fresh Water pgh BDL
49 |FwW/24-25/48 p.p'-DDE 29/08/2024 Fresh Water g BOL
| 50 |Fwi24-2548  |pp-DDT 29/08/2024 Fresh Water ugh BOL '
51 |Fwr24-25/48 R-Endosulfan 29/08/2024 Fresh Water g BDL
52 |Fwr2a-25/48 R-HCH 29/08/2024 Fresh Water ugh BOL
53 |Fwr24-25/48 a-Endosulfan 29/08/2024 Fresh Water pg/L BOL
54 [Fwi24-25/48  |a-HCH 29/08/2024 Fresh Water paiL BDL
55 |FW/24-25/48  |y-HCH 29/08/2024 Fresh Water pgh BDL
* END OF REPORT 3(TRST WHTIG *
BOL : Tl €T & 14 Below Deduction Limit -
arks (if any) :

tatement : 1,710 Haa G fHU M0 TE1 | FEfla €1 The results relate only to the samples tested.
2 it Foaté & BrsH e wd gt ST | wErTETen @1 faf@d 9 & f@1. The report shall not be reproduced except in full. without
written approval of the laboratory.
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i s CENTRAL POLLUTION CONTROL BOARD
| e e - HEAD OFFICE - DELHI
1?\' = /j Parivesh Bhavan, East Arjun Nagar, Delhi - 110032
p & ST WHTRITE Trace Organics Laboratory
CPCB Organochlorine Pesticides Analysis Report T2
wfdide §81 Report No:- TOL/2425/0CPS/00032 YUASR F4X ULR No: TC772324400000032F
[Parameter Name Test Method Unit Limit of Detection |Uncertainty of Measurment |
Aldrin USEPA Method No. 80818, 2007 HalL 0.010 +0.006 pg/L @ 0.04 polL
Dieldrin USEPA Method No. 80818, 2007 Ko 0.010 +0.006 pg/L @ 0.04 pg/L
l0.p-DDT USEPA Method No. 80818, 2007 pah 0.010 +0.002 pg/L @ 0.05 pgil
p.p-DDD USEPA Method No. 80818, 2007 g 0.010 +0.003 pg/L @ 0.04 pgiL
s
p.p-DDE USEPA Method No. 80818, 2007 Loh 0.010 +0.006 pg/L @ 0.04 pgiL i
p-DDT USEPA Method No. 80818, 2007 pal 0.010 +0.002 pg/L @ 0.05 pgiL 1
R-Endosulfan USEPA Method No. 80818, 2007 pgh 0.010 +0.003 pg/L @ 0.05 pglL
R-HCH USEPA Method No, 80818, 2007 Hgh 0.010 £0.002 pg/L @ 0.05 pgiL
la-Endosulfan USEPA Method 80818 : 2007 Hg/L 0.010 +0.002 pg/L @ 0.05 pg/L
la-HCH USEPA Method No. 80818, 2007 ugiL 0.010 £0.005 pg/L @ 0.04 pgiL
y-HCH USEPA Method No. 80818, 2007 uai 0.010 +0.004 pg/L @ 0.04 pgiL ;
S o =1j S . i - |
a
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